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Before the National Green Tribunal,

(Eastern Zone Bench, Kolkata)

Original Application No. 01/2024/EZ

Ankur Sharma
-Versus-

The State of West Bengal & Ors.

REPORT OF THE COMMITTEE IN THE FORM OF
AFFIDAVIT SUBMITTED BY THE DISTRICT
MAGISTRATE, SOUTH 24 PARGANAS DISTRICT,

GOVERNMENT OF WEST BENGAL

I, Sumit Gupta, Son of Shri. S.K. Gupta, aged about 41
years, by religion - Hindu, by occupation- Government
Service, presently posted as the District Magistrate &

Collector, South 24 Parganas, having office at New

Administrative Building, Alipore, Kolkata- 700027, do

hereby solemnly affirm and say as follows:




1.

(1)

3

That 1 am working for gain as the District Magistrate,
South 24-Parganas, Alipore, Kolkata- 700027. 1 have
made myself well acquainted with the facts and
circumstances of the case. | am affirming this report in

the form of affidavit and I am duly authorized to do so.

.That in furtherance to the solemn Order dated

18.01.2024, the deponent is filing the report of the

committee in the form of the Aflidavit.

. That this affidavit is being solemnly affirmed and filed in

view of the solemn Order dated 18.01.2024 passed by this
Hon’ble Tribunal, whereby the Hon'’ble Tribunal has been
pleased to direct that- Considering the allegations made,
we deem it appropriate to constitute a Committee to elicit
the veracity of the allegations comprising of the following

Members:-

Senior Scientist from the West Bengal Pollution Control

Board,

(ii) Deputy Director General, MoEF & CC, Integrated Regional

Office, Kolkata, or his representative of senior rank,
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(iii) Senior Representative from the East Kolkata Wetlands

Management Authority, and

(iv)District Magistrate, South 24 Parganas, or his
representative not below the rank of Additional District

Magistrate.

The Committee shall inspect the site in question and
submit its report within four weeks with regard to the

allegations made in the Original Application.

The District Magistrate, South 24 Parganas, shall be the
Nodal Office for all logistic purposes and for filing the

Report of the Committee on affidavit.

4. That in compliance to the solemn order a letter for joint
inspection vide Memo.No. 57 /Con /DM dated- 02.02.2024,
scheduled to be held on 07.02.2024 was forwarded to all

the concerned members of the committee.

The copy of the letter is annexed herewith and marked as

Annexure- R/1.
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5.That the joint inspection was conducted on 07/ 02/2024

at 12 noon at the below noted plots.

1) LR Plot no-186 (RS Plot no-154) Area-12.90 Acre,
2) LR Plot no-192 (RS Plot no-130) Area-17.20 Acre,
3) LR plot no-215 (RS Plot no-131) Area-8.74 Acre,
4) LR Plot no-223 (RS Plot no-152) Area-5.67 Acre
S) LR plot no-226 (RS Plot no-157) Area-9.24 Acre,
6) LR Plot no-228 (RS Plot no-159) Area-13.89 Acre,
7) LR Plot no-229 (RS Plot no- 160) Area- 3.40 Acre,
8) LR plot no-230 (RS Plot no-161) Area-3.56 Acre,
9) LR plot no-232 (RS Plot no-164) Area-5.72 Acre
10) LR plot no-234 (RS Plot no-156) Area-8.20 Acre

Totalling to 88.52 Acres at Mouza- Atghara, J.L no-05 under
Block- Sonarpur,

The inspection was conducted by the following members:

i)  The Scientist E, Sub-Office Kolkata (representing the
Deputy Director General of Forest (C), Regional
Office, Bhubaneswar, MOEF&CC);

iij  The Senior Representative from EKWMA:

ilij The Environmental Engineer, Salt Lake Regional
Office, WBPCB and




iv) The Additional District Magistrate & District Land &
Land Reforms Officer, South 24 Parganas along with
the Block Land & Land Reforms Officer, Sonarpur.

Observation of the Committee during the site visit:
The allegations as made by the applicant in the Original
Application were physically verified and it was observed
that most of the areas of the suit plots are more or less
converted into residential area due to rapid urbanization.
The Committee observed that several buildings/houses in
different categories have been raised including Godown,
Health Centre, Garage, Temple etc., Bituminized road was
found in most of the areas which are being maintained by
the local Gram Panchayat. Electricity to various houses
via electric poles were also found in the said plots. Several
scheme plots were found carved from the original RS/LR
plots which are mostly enclosed with boundary walls.

The current physical status of every plot involved in the
Original Application as submitted by the Office of the

Block Land & Land Reforms Officer, Sonarpur, South 24
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7
Parganas vide Memo no. 662 /BLR-SNP/2023 dated
16.02.2024 is furnished below:

Block- Bonarpur
Mouza- Atghara J.L no-08

Serial [ Plot no. [ Area | Classif | Classif | Present Status of the |  Whether

(Acre) | ication | ication plot the plot is
in RS|in LR within the
Record | Record EKWMA

Area or not

LR-186 | 12.90 | Bil Bil 1} Total number | E.K.W M.A

RS-154 of Double Area
storied
Building- 7

2) Asbestos and
Tin shed
roofing
house-95

3) Godown-2

4) Garage-1

5) Rest area is
filled with
“Hoglabon” in
scattered way.

l 8) Koyal Bhaban

LR-192 | 17.20 | Bil Bil 1) Total number | DO

R8-130 of double
storied
building-20

2) Asbestos and
Tin shed
roofing house
-152

3) Scheme plot
with boundary
wall-85

4] Under
construction
Building-15

5) Garage-3

&) Health Center-
1 (Ranapara
Roy Clinic)

7 Hyundai
Company Taxi
gurage- 1

Resort- |




9)

Hosiery
Factory (Ganzi
Karkhana)-1

10)A Proposed

Mini Pwss
under PHE

Department at

the eastern
side of the
plot.

LR-215
RS-130

8.75

LR-223
RS-152

Bil

Bil

1)

2)

3)

4

Double storied
Building-3
Under
construction
Building -4
Asbestos and
Tin shed
roofing house
-6

Water  body
more or less
02.00 Acre

DO

5.67

Bil

1)
2]

3l

4)

Double storied
building-2
Under
construction
building-2
Asbestos and
Tin shed
roofing house
=7

Rest portion of
land is filled
with
Hoglabon,

LR-226
RS-157

9.24

Bil

1)
2)

3)

4)
3)

6)

Double Storied
building -5
Asbestos and
Tin shed
roofing house
=20
Decorators
Store house-3
Dhaba-2
Under
Construction
building-35
Scheme  plot
with boundary
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LR-228
RS-159

13.89

Bil

Bil

7
1)

2)

3)

4)

wall-35
Temple- |

Double Storied
Building-5
Asbestos and
Tin shed
roofing house
-15

Scheme  plot
with boundary
wall-25

Rest portion of
the plot at
southern side
is covered with
“Nolbon”.

Do

LR-229
RS-160

3.40

Shali

Bil

1)

2]

Asbestos and
Tin shed
roofing house
-3

Rest portion
of the plot at
southern side
adjacent to LR
plot no-230 is
covered with

Do

LR-230
RS5-161

3.56

Bil

Bil

1)

2)

“Nolbon®,

Tin shed
roofing house-
1

Rest portion
of the plot is
covered with
“Nolbon”

5.72

Bil

Shali

1)

The plot is
presently used
for fish
production.

10

8.20

Bil

Bil

1)

2)

3)

4)

Double Storied
Building-50
Asbestos and

Tin shed
roofing house
-40

Under
construction
houses-5
Scheme plot
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with boundary
wall- 21

5) Lord Shiba
Temple-1

6) Kali  Mondir
(Paresh Saha
Kali mondir]-1

7] Resort-1

B) Xerox shop-1

The copy of the Joint Committee Report is annexed herewith

and marked as Annexure- R/2.

6. That in view of the facts and circumstances stated above, it
is most respectfully prayed that this Hon'’ble Tribunal may
graciously be pleased to pass such further order or orders as

deemed fit and proper in the interest of justice.

7. That the Statement made in paragraph No. 1 is true to my
knowledge and those made in paragraph 2 to 5 hereof are
based on information derived from the records including facts
& figures which I verified and believe to be true to the best of
my knowledge and belief and rest are my humble submissions

before the Hon'ble Tribunal.

'S\DEPONENT

District Magistrate,
South 24-Parganas

1/
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VERIFICATION

I, Sumit Gupta, District Magistrate, South 24 Parganas,
do hereby verify that the contents of the report of the
committee in the form of affidavit are true and correct to
the best of my knowledge and belief. No part of the report

is false and nothing material has been concealed there

from.

Verified at Kolkata on this 05 day of April, 2024,

Identified by me l EE ’
'
NENT
District Magistrate,
N M‘ = South 24-Parganas
Advocate
m*imlm
For the State of West Bengal Before o
e -.
n. DAS ;&. )
MIRMALYA DAS GUPTA Govt W.B
Advocate Cum Notary
REGHN NO.-006/2022

€ M.M. Court Calcutia 06 APR 'lm'&-
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DISTRICT MAGISTRATE & COLLECTOR
SOUTH 24 PARGANAS

\dffice: 12, Biplabi Kanai Bhattacharya Sarani, Alipore, Kolkata - 700027
Phone: 033-2449 9944 / 2479 1694, Fax: 033-2448 7871

Emall: dm.s24pgs@gmail.com, dm-ali@nic.in

Memo No. 57/Con/DM Date : 02.02.2024

To,

1. The Deputy Director General, MOEF & CC, Integrated Regional Office, Kolkata.
2. Sri Anindya Das Gupta, Environmental Engineer, Salt lake Regional Office, WBPCB.
3. Dr. Rajashi Chakraborty, Technical Officer, EKWMA.

Sub: Compliance i.c.w, O.A. 01/2024/EZ (Ankur Sharma Vs. The State of West Bengal
& Ors.).

Ref: Solemn Order dated 18.01.2024.

Sir,

With reference to the above, this is to bring to your kind notice that the above matter
has been filed before the Hon'ble NGT, EZ against illegal filling up of wetlands in EKW area.

The Hon'ble NGT was pleased to pass an order forming a committee comprising of the
following officials:

i) Senior Scientist, WBPCB.

ii) The Deputy Director General, MOEF & CC, Integrated Regional Office, Kolkata, or
his representative of senior rank.

iii) Senior Representative from EKWMA, and

iv) The District Magistrate, South 24 Parganas, or his representative not below the
rank of Additional District Magistrate.

The details of the plots are given in the Original Application which read as under:-

(i) L.R. Dag No. 186 (R.S. Dag No.154) Total area- 12.9 acres;
(i) L.R. Dag No. 192 (RS. Dag No.130) Total area 17.2 acres;
(iii) L.R. Dag No. 215 (R.5. Dag No.131) Total area 8.74 acres;
(iv) LK. Dag No. 223 (R.5. Dag No.152) Total area 5.67 acres;
(iv) L.R.Dag No. 226 (R.S. Dag No. 157) Total area 9.24 acres;
(v) L. Dag No. 228 (R.5. Dag No. 159) Total area 13.89 acres;
(vi) L.R.Dag No. 229 (RS. Dag No. 160) Total area 3.4 acres;
(vii) L.R. Dag No. 230 (R.S. Dag No. 161) Total area 3.56 acres;
(ix) L.R.Dag No.232 (.5. Dag No. 164) Total area 5.72 acres’:
(x) L.R.Dag No.234 (R.S. Dag No. 156) Total area 8.2 acres.

Totalling to 88.52 Acres at Mouza- Alghara, J.L. No. - 5, P.S. - Narendrapur (erstwhile
Sonarpur), South 24 Parganas.
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DISTRICT MAGISTRATE & COLLECT OR
SOUTH 24 PARGANAS

“Bffice: 12, Biplabi Kanai Bhattacharya Sarani, Alipore, Kolkata — 700027
Phone: 033-2449 9944 / 2479 1694, Fax: 033-2448 7871
Email: dm.s24pgs@gmail.com, dm- -ali@nic.in

L

The committee shall visit the site as stated in the Original Application and submil its
inspection report in compliance of the solemn order of the Hon'ble NGT

In pursuance of this, a joint inspection of the committee is fixed on 7% February, 2024,
(Wednesday) at 12 Noon. The committee shall assemble near at R N Tagore Hospital at 11:30
anm.

Therefore, you are requested to be present or send one representative from your end at the

scheduled date and time for the site inspection.
[Q@rict Mngnnu

South 24 Parganas

Enclo : As stated.
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Report of the committee constituted by the order of the Hon'ble
National Green Tribunal, Eastern Zone Bench, dated 18.01.2024 in

connection with the Original Application no- 01/2024/EZ (Ankur
Sharma - Vs- the State of West Bengal & Ors)

In compliance with the solemn order passed by the Hon'ble National Green Tribunal
Eastern Zone, Kolkata dated-18/01/2024 in Original Application no- 01/2024/EZ, a
joint enquiry was conducted on 07/02/2024 at 12 noon at the below noted plots.

1) LR Plot no-186 (RS Plot no-154) Area-12.90 Acre,
2) LR Plot no-192 (RS Plot no-130) Area-17.20 Acre,
3) LR plot no-215 (RS Plot no-131) Area-8.74 Acre,
4) LR Plot no-223 (RS Plot no-152) Area-5.67 Acre
5) LR plot no-226 (RS Plot no-157) Area-9.24 Acre,
6) LR Plot no-228 (RS Plot no-159) Area-13.89 Acre,
7) LR Plot no-229 (RS Plot no- 160) Area- 3.40 Acre,
8) LR plot no-230 (RS Plot no-161) Area-3.56 Acre,
9] LR plot no-232 (RS Plot no-164) Area-5.72 Acre
10) LR plot no-234 (RS Plot no-156) Area-8.20 Acre
Totalling to 88.52 Acres at Mouja- Atghara, J.L no-05 under Block- Sonarpur,

The inspection was conducted by the following members :

i) The Scientist E, Sub-Office Kolkata (representing the Deputy Director General of
Forest (C), Regional Office, Bhubaneswar, MOEF&CC);

ii) The Senior Representative from EKWMA;
iti) The Environmental Engineer, Salt Lake Regional Office, WBPCB and

1

Q Lhnkada ﬁdw %
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iv) The Additional District Magistrate & District Land & Land Reforms Officer, South
24 Pargans along with the BL & LRO, Sonarpur.

Observation of the Committee during visit of the site:
The allegations as made by the applicant in the Original Application were physically

verified and it was observed that, most of the areas of the suit plots are more or less

converted into residential area due to rapid urbanization.
The Committee observed that several buildings/houses in different categories have

been raised including Godown, Health Centre, Garage, Temple etc., Bituminized road
was found in most of the areas which are being maintained by the local Gram
Panchayat. Electricity to various houses via electric poles were also found in the said
plots. Several scheme plots were found carved from the original RS/LR plots which are

mostly enclosed with boundary walls.
The current physical status of every plot involved in the Original Application as

submitted by the Office of the Block Land & Land Reforms Officer, Sonarpur, South
24 Parganas vide Memo no. 662/BLR-SNP/2023 dated 16.02.2024 (Annexure - A ) is

furnished below:
Block- Sonarpur
Mouza- Atghara J.L no-05
Serial ]Flut Area | Classif | Classif | Present Status of the plot Whether
no. | (Acre) | ication | ication the plot is
in RS|in LR within the
Record | Record EKWMA
Area or not
LR- | 12.90 | Bil Bil 1) Total number of Double storied | EK.W.M.A
186 Building- 7 Area
RS- 2) Asbestos and Tin shed roofing
154 house-95
3) Godown-2
4) Garage-1
5} Rest area is filled with “Hoglabon”
in scattered way.

§ hakadptrawa -
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LR- |17.20 | Bil Bil | 1) Total number of double storied | DO
192 building-20
RS- 2] Asbestos and Tin shed roofing
130 house -152
3) Scheme plot with boundary wall-
85
4) Under construction Building-15
5) Garage-3
6) Health Center-1 (Ranapara Roy
Clinic)
7) Hyundai Company Taxi garage- 1
8) Koyal Bhaban Resort-1
9) Hosiery Factory (Ganzi Karkhana)-
1
10)A Proposed Mini PWSS under PHE
Department at the eastern side of
the plot.
LR- |8.75 |Bil Bil 1) Double storied Building-3 DO
215 2) Under construction Building -4
RS- 3) Asbestos and Tin shed roofing
130 house -6
4) Water body more or less 02.00
Acre
LR- | 5.67 |Bil Bil 1) Double storied building-2 Do
223 2) Under construction building-2
RS- 3) Asbestos and Tin shed roofing
152 house -7
4) Rest portion of land is filled with
Hoglabon.
LR- |9.24 |Bil Bil 1) Double Storied building -5 Do
226 2) Asbestos and Tin shed roofing
RS- house -20
157 3). Decorators Store house-3
4) Dhaba-2
S) Under Construction building-35
6) Scheme plot with boundary wall-
as
7) Temple-1
LR- | 13.89 | Bil Bil 1) Double Storied Building-5 Do
228 2) Asbestos and Tin shed roofing
RS- house -15
159 3) Scheme plot with boundary wall-
25
4) Rest portion of the plot at

southern side is covered with
"Nalbon",

§ trsbioh o\
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7 LR- | 3.40 | Shali Bil 1) Asbestos and Tin shed roofing | Do
229 house -3
RS- 2) Rest portion of the plot at
160 southern side adjacent to LR plot
no-230 is covered with “Nolbon".
8 LR- | 3.56 |Bil Bil 1) Tin shed roofing house-1 Do
230 2) Rest portion of the plot is covered
RS- with “Nolbon”
161
9 LR- | 5.72 | Bil Shali 1) The plot is presently used for fish | Do
232 production.
RS-
164
10 LR- |8.20 |Bil Bil 1) Double Storied Building-50 Do
234 2) Asbestos and Tin shed roofing
RS- house -40
156 3) Under construction houses-5
4) Scheme plot with boundary wall-
21
5) Lord Shiba Temple-1
6) Kali Mondir( Paresh Saha Kali
mondir}-1
7) Resort-1
8) Xerox shop-1

The copies of the Plot information of the suit plot, Sketch Map and some photographs

of present status of the plots are annexed hereto and marked as Annexure- B.

Submitted by

ADM and DL & LRO
Office of the District Magistrate,
South 24 Parganas

u“'ﬂ
o?"

Rajarshi Chakraborty,
Technical Officer, EKWMA

K. Jhokida

Dr. Shahida Parvin Quazi
Scientist E, Sub-Office Kolkata

Regional Office, Bhubaneswar,
MOEF& CC.

Arindya Das upt&l’j’a‘ 2

Environmental Engineer,
Salt Lake R.O. WBPCB
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GOVERNMENT OF WEST BENGAL =
OFFICE OF THE BLOCK LAND & LAND REFORMS OFFICER \_.{_éé
blirosnp@gmail.com
MemoNo. 662  /BLR-SNP /2023 Date: 16.02.2024

]
Wy
% ) EQ\\ :
The Additional District Magistrate V
& W

District Land & Land Reforms Officer,
South 24 Parganas

the matter of Ankur Sharma - Vs- the State of Wi 18

Sir,
As per your instruction the present physical status of below noted plots have been
enquired and verified from this end

1) LR Plot no-186 (RS Plot no-154) Area-12.90,

2) LR Plot no-192 (RS Plot no-130) Area-17.20 Acre,

3) LR plot no-215 (RS Plot no-131) Area-8.74 Acre,

4) LR Plot no-223 (Rs plot no-152) Area-5.67 Acre

S) LR plot no-226 (RS plot no-157) Area-9.24 Acre,

6) LR Plot no-228 (RS plot no-159) Area-13.89 Acre,

7) LR Plot no-229 (RS plot no- 160) Area- 3.40 Acre,

8) LR plot no-230 (RS plot no-161) Area-3.56 Acre,

9) LR plot no-232 (RS plot no-164) Area-5.72 Acre ’
10) LR plot no-234 (RS plot no-156) Area-8.20 Acre

Totalling to 88.52 Acres at Mouja- Atghara J.L no-05 under Block- Sonarpur,
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The allegations as made by the applicant in the Original Application are physically
verified and it appears that, most of the area of the suit plots are more or less
converted into residential area due to rapid urbanization. In the suit plots we found
several houses in different categories have been raised including Godown( warehouse),
health centre, Garage, Temple etc which are connected with Black Top Road, Concrete
Road constructed and maintained by the anﬂﬂrmchhmtmdp-mmuuduhy
the local people. There is also found several electric poles from which electric
connection has been given to the houses raised on the suit plots. In the suit plots we
ﬂmmumumﬂschmphuwnzdﬁnmmeuﬂmﬂﬂﬂfmnhuwhhhm
mostly encircled with boundary wall. However, the present physical status of every
plot involved in the Original Application is furnished below in detail:

ﬁ- Atgham J.L no-08

178

Serial | Plotno | Area | Classification | Classificatio Present Status of the plot Whether the
(Acre) [inRSRecord |n  in LR plot is within
Record the EXWMA
Area or not

RS-154 Building- 7 Area

2) Asbestos and Tin set roofing
house-95

3) Godown-2

4) Garage-1

5) Rest area is filled with
“Hoglabon” in scattered way.

LR-186 | 12.90 | Bil Bil 1) Total number of Double storied | E.ICW.M.A

LR-192 | 17.20 | Bil Bil 1} Total number of double stored | DO

R5-130 building-20
2] Asbestos and Tin set roofing house -
152

3} Scheme plot with boundary wall-85

4) Under construction Building-15

5} Garrage-3

6) Health Center-1 (Ranapara Roy
Clinic)

7)  Myundai Company Taxi garage- 1

B) Koyal Bhaban Resort-1

8) Hoslery Factory (Ganzl Karkhana)-1

10) A Proposed Mini PWSS under PHE
Departmeant a1 the sastern side of
the plot.

s I Bil 1) Double storied Bullding-3 Do
:iﬁ il Lo 2) Under construction Bullding -4
3) Asbestos and Tin set roofing
house &
4] Water body more or less 02.00
Acre

- ; Bil Bil 1) Doubls storied bullding-2 Do
;ﬁ: ca 1) Undaer construction building-2
3) Asbestos and Tin set roofing
house -7
4) Rest portion of land is filed with

_Hoglabon.
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179

5 LR-226
R5-157

9.24

1)
2)

3)
4)
5)
6)

7

Double Storied building -5
Asbestos and Tin set roofing
house -20

Decorators Store house-3
Dhaba-2

Under Construction bullding-35
scheme plot with boundary wall-
15

Temple-1

6 LR-228
RS-159

13.89

1)
2)

3)

4)

Double Storied Bullding-5
Asbestos and Tin set roofing
house -15

Scheme plot with boundary wall-
5

Rest portion of the plot at
southern side is covered with
"Nolbon”,

RS-160

340

Shali

2)

Asbestos and Tin set roofing
house -3

Rest portion of the plot at
southern side adjacent to LR plot
no-230 is covered with "Nolbon”.

R5-161

3.56

1)
2)

Tin set roofing house-1
Rest portion of the plot is
covered with “Nolbon®

9 LR-232
R5-164

5.72

Shall

1)

The plot is presently used for fish
production.

R5-156

B.20

1)
2)

3)
4)

5)
6)

7
8)

Double Storied Building-50
Asbestos and Tin set roofing
house <40

Under construction houses-5
Scheme plot with boundary wall-
1

Lord Shiba Temple-1

Kall Mondir{ Paresh Saha Kali
mondir)-1

Resort-1

Xerox shop-1

g

Copy of Plot information copies of the suit plots, Sketch Map and some photographs of

present status of the plots are annexed hereto and marked as Annexure- I.

Submitted by

20\0¢ o
Block Land & Land

s Officer,
Sonarpur, South 24 Parganas

Ly
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Government of West HBengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

llﬁl 5005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L, No. 5 Police Station- Sonarpur
Plot No. 215 Class-Bil Area of land-(A): B.74
Old Piot No, 131
Khatian No.  Class Share  Share in the “particulars of Ryot " Remarks
e ————  areafA)  jlessee @ ——
a Bil 0.0866 0.75 Akhilesh Mondal
S/o Bijoy Mondal
Of Ranabhutia
aa Bil 0.1275 1.12 Kamalesh Mondal
8 /o Bijoy Mondal
Of Ranabhutia
68 Bil 0.1275 1.11 Nikhilesh Mondal
5 /o Bijoy Mondal
Of Ranabhutia
104 Bil 0.1274 1.11 Bomkesh Mondal
S/0 Bijoy Mondal
Of Ranabhutia
123/2 Bil 0.0019 0.02 Ashish Kumar Das
5/o0 Harimohan

0Of 36 Durgapur
Lane, Kolkata- 27

123/3 Bil 0.0019 0.02 Kakali Das
W /o Ashish
Of 36 Durgapur
Lane, Kolkata- 27

137/1 Bil 0.0506 0.44 Jamuna Mondal
W /o Habul Mondal
Of self
of classsbe g
:‘:::Fﬂﬂ o chwsciny of I 1 B8 piot Tequines. sancton of comgelenl suRonty in imrms of sec 0 of e ERVWA Act, 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No, 215 Class-Bil Area of land-{A): B.74

Old Piot No. 131

Khatlian No. Class _ Share  Share in the Particulars of Ryot /Lessec Remarks
areafA)

175 Bil 0.0908 0.81 Hrishikesh Mondal
§/0 Bijoy Mondal
Of Ranabhutia

214 Bil 0.0057 0.05 Durga Charan Chatterjee
$/o Beni Prasad
Of 28/ 13, Dhakuria
Station Road, P.S.
Jadavpur, Kol- 31

215 Bil 0.0037 0.03 Kaustav Dasgupta
S/o Jyotish
Of 5/59, Netaji Nagar, P.S.
Regent Park, Kol- 40

217 Bil 0.0038 0.04 Manik Sarkar
Son of Dhirendra Chandra

Of 2/1A, Adarshapally,
Kol-92

218 Bil 0.0045 0.04 Anil Chandra Biswas
S/o Pratap Chandar
Of 36, Shantlinagar
Colony, Kol- 40

459 Bil 0.0034 0.03 Adhir Mallick
S/o Ananta Kumar
Of self

472 Bil 0.0400 0.35 Dulichand Motors Private
Limited of 33A, A.J L.
Nehru Road, Kolkata- 71

Any change of classifcaton or character of land in This piot requires sanchon of compatant auhorly in berms of sec T ol the EXVWMA Act, 2008
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

FLOT INFORMATION
[1615005]

District: South 24 Parganas Block: Bonarpur
Mouza- Atghara J.L. No, 5 Police Station- Sonarpur
Plot No. 215 Class-Bil Area of land-(A): 8.74

Ol Plot No. 131

Khatian No. Class  Share Share in the Particulars of Ryot fl..csm:é Remarks
areafi)

473 Bil 0.0021 0.02 Jalpana Bose
W /o Kamal Chandra

Of 57/4A, College Street,
Kolkata- 12

490 Bil 0.0041 0.04 Pradiptam Sanyal
S/o Sitesh Chandar
Of P-153B, Unique Park,

Behala, Kol- 34

492 Bil 0.0023 0.02 Sukla Sengupta
W/o Anjan Kumar

Of 73, Manjil Apartment,
Jadavpur, Kol- 92

532 Bil 0.0105 0.09 Bishnu Biswas
Son of Birendra Kumar

Of gelf

535 Bil 0.0246 0.22 Select Product Pvt. Ltd.
5/o
Of self

536 Bil 0.0092 0.08 Biren Chandra Das
8/0 Narayan Chandra
Of self

537 Bil 0.0092 0.08 Mainak Chandra Das
Of Biren Chandra
Of self

T e U e B A T T
Any change of classication of charactsr of land in fis plol requines sanction of competant suthority In terms of sec_B of the EXWMA Azl 2006
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Government of West Bengal

District: South 24 Parganas
Mouza- Atghara

Plot No. 215

Old Plot No. 131

PLOT

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur

J.L. No. 5
Class-Bil

Police Station- Sonarpur
Arca of land-[A): B.74

" Khatian No.

Class

Share

Share in the

area(A)

Particulars of Ryot /Lessee Remarks

538

555

579

1470

1484

Bil

Bil

Bil

Bil

Bil

0.0092

0.0065

0.0053

0.0067

0.0017

0.0112

0.0057

0.08

0.06

0.05

0.06

0.02

0.10

0.05

Namita Das
W /o Biren Chandra

Of self

Manaoj Kumar Gupta
3/o0 Deb Narayan
Of self

Sashanka Sekhar Dey
S/o Achinta Kumar
Of self

Bapan Kumar Das

S/o Lt. Shankar Mohan
Of 541 VIP Nagar, Tiljala
Kol-39

Pradip Sau
S5/0 Ramji
Of self

Shyam Prasad Sikdar
S/o Pramatha Ranjan
Sikdar of self

Shib Prasad Das
5/0 Umesh Chandra
Of self

Ay change of classaication of charactr of and In IS piol requines. sanction of compaimnt aulhonty in tems of sec 8 of he EXVWMA Act. 2008
Page 4 of 11
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 215 Class-Bil Area of land-{A): B.74

Old Plot No. 131

Khatian No. Class  Share Share in the Particulars of Ryot [Lessce Remarks
arealf)

14949 Bil 0.0035 0.02 Madan Rana
5/o0 Lalit
Of sell

1562 Bil 0.0034 0.03 Archit Das
§/o Biren Chandra Das
Of self

1563 Bil 0.0034 0.03 Biren Chandra Das
3/o0 Narayan Chandra Das
Of self

1564 Bil 0.0034 0.03 MNarnita Das
W /o Biren Chandra Das
Of self

1575 Bil 0.0036 0.03 Biren Chandra Das
8/o Narayan Chandra Das
Of self

1576 Bil 0.0036 0.03 Namita Das
W /o Biren Chandra Das

Of sell

1577 Bil 0.0036 0.03 Archis Das
S/o Biren Chandra Das

Of selfl

vy change of classAcaion or characias of land I this plot requires sancion o competen aulhorty n terms of sec. 9 of e EKWWA Act, 2006
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District: South 24 Parganas
Mouza- Atghara

Plot No. 215

Old Plot No. 131

uy- A
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Government of West Bengal

Office of the Block Land and Land Reforms Officer
PLOT INFORMATION

[1615005]

Block- Sonarpur

J.L No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A); 8.74

“Khatian No.

Class

Share

Share in the Particulars of Ryot /Lessee Remarks

arealA)

1652

1752

1758

1764

1765

1769

1770

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0015

0.0034

0.0022

0.0046

0.0046

0.0076

0.0076

0.01

0.03

0.02

0.04

0.04

0.07

0.07

Sashankar Sekhar Dey
S/o Achintya Kumar Dey
Of self

Bisnu Biswas
S/o Birendra
Of self

MNasar Reja
S/o Mohammad Tajuddin
Of self

Sucheta Bose
W /o Durga Charan
Of self

Krishna Das
W /o Bhola
Of self

Jayantanuj Das

S/o0 Sajal
Of self

Sajal Chandra Das

S/0 Joygopal
Or sell

Any change of classsfication or character of land in ths piot requeres sanction of compatent aulhorily in tems of sac. § of the EKWIMA Act, 2008,
Page 6of 11
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

. [1615005)
District: South 24 Parganas Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur

Plot No. 215 Class-Bil Area of land-(A): B.74

Old Plot No. 131

Khatian No. Class Share Share in the Particulars of Ryot /Lessee Remarks
L areafA)

1812 Bil 0.0057 0.05 Tarun Roy

S/o Budhir Ranjan
Of sell

1814 Bil 0.0022 0.02 Ghufrana Sahin
W /o Masar Reza
Of sell

1815 Bil 0.0057 0.05 Mithu Roy

W/o Tarun
Of self

1840 Bil 0.0046 .04 Tapas Chakraborty
8/0 Phanibhusan
Of sell

1862 Bil 0.0095 0.08 Aniruddha Chakraborty
5/0 Ashok
Of self

1863 Bil 0.0079 0.07 Souti Chakraborty
W/o Aniruddha
Of sell

1869 Bil 0.0034 0.03 Manik Sanyal
W /o Atul
Of sell

Ay change of dassdication o chisracter of land in this plof requres sanciion of compelent sulhorty I terms of sec  of the ERVWA Acl, 008
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara JL No. 5 Police Station- Sonarpur
Plot No. 215 Class-Bil Area of land-[A): B.74

Old Plot No. 131

Khatian No. Class  Share Share in the Particulars of Ryot /Lessee Remarks

. area(A)
1903 Bil 0.0070 0.06 Anita Roy
W /o Anil Kumar Roy
Of sell
1905 Bil 0.0076 0.07 Shyamali Sarkar
W /o Bidhan Chandra
Sarkar of self
1966 Bil 0.0028 0.02 Ritesh Kumar
S/0 Arun Kumar
Of self
1967 Bil 0.0028 0,03 Mahua Dolui
W /o Umashankar Das
Of sell
1988 Bil 0.0037 0.03 Matilada Digal
W /o Nabin
Of self
1989 Bil 0.0019 0.01 Ankita Narjinari
W /o Prabhat
Of self
2026 Bil 0.0075 0.07 Anuradha Podder
W /o Biswanath
Of selfl
Ay change o this piot sanction of compatant autharity in bermes of sec. § of he Act 2008
For oificn use oy
Page B af 11
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[ 1615005)
District: South 24 Parganas Block- Bonarpur
Mouza- Atghara J.L. Na. 5 Police Station: Sonarpur
Plot No. 215 Class-Bil Area of land-(A): 8.74
Old Plot No. 131
Khatian No. Class  Share Share in the Particulars of Ryot /Lessee Remarks
area(A)
2027 Bil 0.0075 0.07 Swapan Roy
8/o0 Shib Shankar
Of self
2031 Bil 0.0047 0.04 Biswanath Poddar
S/o Suresh Chandra
Of selfl
2070 Bil 0.0023 0.02 Sunil Das
5/0 Kalinath Das
Of self
2071 Bil 0.0023 0.02 Shikha Das
W /o Sunil Das
Of self
2093 Bil 0.0056 0.05 Minati Debi
W /o Hiraman
Of self
2096 Bil 0.0120 0.09 Samsuddin Molla
5/o Mamud Ali
Of self
2135 Bil 0.0074 0.06 Shampa Dhara

W /o Asit Baran Dhara

Of self

Any change of classicaton o character of land in this plol regures sanchion of compatent muthority in terms of sec. 9 of the EKWMA Act, 2008
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Government of West Bengal

District: South 24 Parganas

Office of the Block Land and Land Reforms Officer
PLOT INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 215 Class-Bil Area of land-(A): B.74
Old Plot No. 131
Khatian No. Class  Share Share in the Particulars of Ryot /Lessee Remarks
area(A)
2136 Bil 0.0075 0.06 Asit Baran Dhara
8/o Nirmal Chandra
Dhara of self
2139 Bil 0.0077 0.07 Sumita Mridha
W /o Lakhan Chandra
Of self
2146 Bil 0.0057 0.05 Debanuj Basu Thakur
S/o Sanjib Basu Thakur
Of self
2157 Bil 0.0010 0.00 Babi Chowdhury
W /o Gopal Chowdhury
Of sell
2158 Bil 0.0010 0.01 Gopal Chowdhury
Son of Mohan Chowdhury
Of self
2169 Bil 0.0021 0.01 Prasanta Dey
Son of Jagannath Dey
of self
2180 Bil 0.0008 0.00 Sukla Sengupta

W /o Anjan Kumar
Sengupta of self

iy change of ciassiication or character of land In s, piol requies sanchon of competent aulhorty in 1B of sec. 9 of e EKVWMA Act, 2008,
Page 10 of 11
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Any change of classification or chinscter of land i this plot requires sanction of competent muthority in terms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal

Office of the Block Land and Land Reforms Officer
PLOT INFORMATION

(1615005

Block- Sonarpur

Mouza- Atghara J.L. No. § Police Station- Sonarpur
Plot No. 215 Class-Bil Area of land-(A): B.74
Old Plot No. 131
Khatian No. Class  Share Share in the Particulars of Ryot /Lessce Remarks
arealA)
2181 Bil 0.0008 0.01 Sujit Sengupta
8/o0 Anjan Kumar
Sengupta of self
2182 Bil 0.0007 0.01 Arijit Sengupta
5/o Anjan Kumar
Sengupta of self
2186 Bil 0.0120 0.11 Shyamali Das
W /o Bhabotosh Das
Of self
2210 Bil 0.0018 0.02 Jayashree Naskar
W /o Sumit Sardar
Of Halder para
Chandaneswar
2211 Bil 0D.0018 0.01 Sumit Sardar
§/o Nikhil
Of Halder para
Chandaneswar
2295 Bil 0.0034 0.03 Tapas Chakraborty
S/o Phani Bhusan
Of selfg
1.0000 B.74

Any change of classification or character of kand in this plot requires sanction of compelent aufonty in lerms of sec. 3 of the ERWMA Act, 2006.
Page 11 of 11

For office use only

18.03.2024 07:59 PM
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Government of West Bengal

Office of the Block Land and Land Reforms Officer .

PLOT INFORMATION
[1615005]|
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 215 Class-Bil Area of land-(A): B.74
0id Plot No. 131
Khatian No. Class  Share  Share in the Particulars of Ryot /Lessee Remarks
arealA)
2181 Bil 0.0008 0.01 Sujit Sengupta
S5/o Anjan Kumar
Sengupta of self
2182 Bil 0.0007 0.01 Arijit Sengupta
5/o Anjan Kumar
Sengupta of self
2186 Bil 0.0120 0.11 Shyamali Das
W /o Bhabotosh Das
Of sell
2210 Bil 0.0018 0.02 Jayashree Naskar
W /o Sumit Sardar
Of Halder para
Chandaneswar
2211 Bil 0.0018 0.01 Sumit Sardar
5/o Nikhil
Of Halder para
Chandaneswar
2295 Bil 0.0034 0.03 Tapas Chakraborty
5/o0 Phani Bhusan
Of selfg
1.0000 8.74

Any change of cessiication of charuciar of land in ihis plol requines sanclion of compatent sufority m lerma of sec. 0 of fhe EXWMA Ad, 2008
Page 11 0f 11

For oficn use ondy

Certified to be the English translation of an Information of Pl

18.03.2024 07:59 PM
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 223 Class-Bil Area of land-(A): 5.67
0Old Plot MNe. 152
Khatian No,  Class Share Share in the Particulars of Ryot  Remarks
area(A) [Lessee
3 Bil 0.0911 0.52 Akhilesh Mondal

S/o Bijoy Mondal
Of Ranabhutia

33 Bil 0.1382 0.79 Kamalesh Mondal
5/o Bijoy Mondal
Of Ranabhutia

68 Bil 0.0416 0.78 Nikhilesh Mondal
2/0 Bijoy Mondal
Of Ranabhutia

104 Bil 0.1385 0.79 Bomkesh Mondal
S/o Bijoy Mondal
Of Ranabhutia

175 Bil 0.0910 0.58 Hrishikesh Mondal
5/o Bijoy Mondal
Of Ranabhutia

430 Bil 0.1068 0.04 Mantu Bag
S/o Kachi
Of self

447/1 Bil 0.0147 0.08 Bebi Naskar
W /o Maghnad
Of 18/ 1, Kalikapur
Kasba, Kol- 99

448/1 Bil 0.0147 0.08 Sudhangshu Roy
S/o Jitendra Nath

Any change ol classification or character of land in this plot requires sanclion of compatent authonty in terms of sec. 9 of Ma EKWMA Act, 2006,

For office use only
Page 1 of 9
18.03,2024 07:37 PM
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Any change of classification or charscter of Fandd in this plot requires sanction of competent authority in terms of sec 9 of the EEWMA Aot 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]

District: South 24 Parganas Block- SBonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur

Plot No, 223 Class-Bil Area of land-(A): 5.67
Old Plot No. 152

i —

khatian No. Class Share Share in the Particulars of Ryat " Remarks
arealA) / Lessee

448/1 Of 18/ 1 Kalikapur
Gitangali Parak

Second Street, P.O.
Kalikapur, P.S.

Kasba, Kolkata-99

573 Bil 0.0184 D.12 Swapan Majumder
S/o Amulya
Of self

653 Bil 0.0058 0.03 Debasish Acharya
5/o Santipada
Of sell

663 Eil D.0116 0.07 Basu Mondal
S/o Nishi
Of self

664 Bil 0.116 0.07 Sarita Suman
W /o Sadanandi
Of sell

665 Bil D.0116 0.07 Sanjay Kumar
S8/o Chulai
Of self

704 Bil 0.0200 0.11 Debasish
Chakraborty,

8/o0 Ramanand
Of sell

772 Bil 0.0105 0.06 Nibedita Mishra
W /o Tapesh
Of selfl

vy changs of classificaiion or characier of land in Bva piot requies sancllon of compelent auorily n ferms of sec 0 of he EXVWA AcL, 2006

For office s only
Page 2 of 9
18.03.2024 07:37 PM

224



gL 225

Tewram s
TR S 9 oft waw afisfiesn waq
-8R Y-
(S~ wfipr 28 wasen FE- (AT [yu32000]
e~ anbea (W, 9% /M- g NI (TR
B9 M- q3e cM-  fam afirg af@wmen) - a..9
HHES W19 #t- sga
am = ot e oy affmeca)  avsa/ore P T
qq® fam o.0%08 0,04 femfasr fire
it~ onorT
- [
Yd fam o,0cB® 0,03 mﬁl e
Ti-a0E W18
- s
yhee fam 0.0088 ©.0% T WTE
fraT-am o WS
wre -
53499 e 0.00%¢ 6,08 AEA (A
TRT-TIE
T -
yoey fam o.00¢¢ 0.1 it wamm
- TAE
e - form
yooe famr 0.0080 0.0% s ®
Th-1 P (5
- o
yoeg EL D,0%34 o,04 ¥ (T
it meae
n-fAw

Any change of classification or charucier of lund in this plot requires. sanclion of competent suthonty in tesmns ol sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

o [161 5005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara JL. No. 5 Police Station- Sonarpur
Plot No. 223 Class-Bil Area of land-[A): 5.67
Old Plot No. 152
‘Khatian No.  Class Share  Share in the Particulars of Ryot  Remarks
— _area(A) flessee .
773 Bil 0.0105 0.06 Dipanwita Mishra
W /o Bomesh
Of sell
1151 Bil 0.0043 0.02 Rakhi Shau
W /o Alok Shau
Of sell
1155 Bil 0.0044 0.02 Alok Shau
S/0 Ram Krishna
Sau of self
1277 Bil 0.0085 0.05 Abheli Sen
W/o Soumen SEn
Of sell
1331 Bil 0.0055 0.03 Urmila Sardar
W /o Sudarshan
Sardar ol self
1333 Bil 0.0043 0.02 Chhabi Dey
W/o Swapan
Kumar Dey of self
1335 Bil 0.0117 0.07 Jayashree Dewan
W /o Bubimal
Dewan
Of self

Ay change of classifcation umi‘nmummmummnm of sec. 0 of e EXWWA Act 2008

For offici usé only
Page 3 of 9
18.03.2024 07:3T PM
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Any change of classification or charscter of land in this plot requires. sancticn of competent sithunty in terms of see @ of tie EKWMA Act 2006
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District: South 24 Parganas

PLOT
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 223 Class-Bil Area of land-(A): 5.67
Old Plot No. 152
Khatian No.  Class Share Share in the Particulars of Ryot  Remarks
arealA) /Lessee
1336 Bil 0.0047 0.02 Rita Dewan
W /o Ashok Dwan
Of sell
1340 Bil 0.0043 0.02 Subhasish Dey
S/o Swapan Kumar
Dey of self
1341 Bil 0.0047 0.03 Ashok Dewan
5/0 Dhirendra
Math of self
1342 Bil 0.0058 0.04 Suniti Dewan
W /o Ashim Dewan
Of self
1343 Bil 0.0059 0.03 Ashim Dewan
S/o Dhirendra
Nath Dewan
Of self
1395 Bil 0.0115 0.07 Mukesh Kumar Jha
8/o Balmukund
Jha of self
1397 Bil 0.0043 0.02 Jharna Nag
D/o Shib Charan
Nag of self

Anty change of ciessificaton or character of [and in s Pt requires. Sanchon of competant authcrity i lerms of sec G of M EXVMA Act 2008

For office use only

Page 4 of 9

18.03.2024 07:37 FM
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A of classification or character of land in this plot requires sanction of competent suthurity in terms of sec % of the EKWMA Act 2006,
ny chunge
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District: South 24 Parganas
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT

INFORMATION
[1615005)

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 223 Class-Bil Area of land-(A); 5.67
Old Plot No. 152
Khatian No.  Class Share  Share in the Particulars of Ryot  Remarks
area(A) [Lessee
1398 Bil 0.0043 0.03 Shib Charan Nag
8/0 Biswanath Nag
Of self
1604 Bil 0.,0116 0.06 Gopal Dhara
5/o Srinivash
Of self
1656 Bil 0.0116 0.06 Biswanath Bag
S/o Atul
of self
1661 Bil 0.0116 0.06 Baburam Rana
S/o Sripada
Of self
1750 Bil 0.0055 0.03 Mithu Roy
W/o Tarun
Of self
1751 Bil 0.0055 0.03 Tarun Roy
8/0 Sudhir Ranjan
Of self
1756 Bil 0.0116 0.06 Mudhu Dhara
S/o Pute
Of self

Ainy change of classifcation or character of land In this plol requires sanction of competent auhority in lerms of sec. § of the EXWMA Act. 2008

For office use only

Page 5 of 9

18.03.2024 07:37 PM
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Any change of classification or character of land in this plot requires sanction of competent suthority in terms of sec 9 of the EKWMA Act 265
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

| [1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 223 Class-Bil Area of land-{A): 5.67
Old Plot No. 152
Khatian No.  Class Share  Share in the Particulars of Ryot  Remarks
arcalA) JLessee
1757 Bil 0.0116 0.06 Swapan Bag
S/o Akru
Of self
1816 Bil 0.0051 0.03 Tarun Roy
8/0 Sudhir Ranjan
Of self
1817 Bil 0.0034 0.02 Mithu Roy
W/o Tarun
Of self
1847 Bil 0.0116 0.06 Shyamal Rana
S/o Dhiren
Of self
1865 Bil 0.0058 0.03 Amit Roy
Son of Arun
Of self
1867 Bil 0.0072 0.04 Ranjan Roy
S/o Ramesh
Of self
1868 Bil 0.0072 0.04 Ratan Roy
Son of Ramesh Roy
Or self

gruﬂ;f’m:d—wuwnuwmmdmmﬁhmum.iuhmmm.
LISE
Page 6 of 9

18.03.2024 07:37 PM
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Any change of classification or character of land in this plot requires sunction of competent authoriry in terms of sec 9 of the EKRWMA Act 2006,
For Office Use Cnly,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas
Mouza- Atghara

Plot No. 2223

Old Plot No. 152

[1615005)

Block- Sonarpur

J.L. No, 5
Class-Bil

Police Station- Sonarpur
Arca of land-(A): 5.67

Khatian No.

Class

Share

Share in the
area(A)

Particulars of Ryot  Remarks
[/ Lessee

1899

1909

1940

1941

1966

1967

1968

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0051

0.0038

0.0035

0.0035

0.0042

0.0042

0.0060

0.02

0.02

0.02

0.02

0.03

0.02

0.03

Rakhal Majumder
Son of Amulya
Of self

Nibedita Majumder
W /o Rakhal
Of self

Sumita Dey

W /o Dilip Dey
Of selfl

Puspa Dey
W /o Narayan De
Of self

Ritesh Kumar
Son of Arun Kumar
Of self

Mahua Dului
W/o Uma Shanakr
Das of self

Uttam Chakraborty
S/o0 Dulal
Chakraborty of self

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. 9 of tha EXWMA Act, 2006

For office use only

Page 7 of 9

18.03.2024 07:37 PM
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Aty change of elassification ve character of land in this plot requires sanction of competent suthonty in terms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L, No, 5

[1615005]

Police Station- Sonarpur
Plot No. 223 Class-Bil Area of land-(A): 5.67
Old Plot Nao, 152

Khatian No. Class Share Share in the Particulars of Ryot  Remarks
areafA] [Lessee

1969 Bil 0.0030 0.01 Babin Das

S/0 Samar Das
Of sell

1970 Bil 0.0030 0.02 Pritam Das

3/o Samar Das
Of sell

1988 Bil 0.0058 0.03 Matilada Digal
W /o Nabin
Of self

1989 Bil 0.0044 0.02 Ankita Narjinari
W /o Prabhat
Of self

2157 Bil 0.0016 0.01 Babi Choudhury
W /o Gopal
Choudhury of self

2158 Bil 0.0016 0.01 Gopal Choudhury
S/o Mohan
Choudhury of self

2169 Bil 0.0030 0.02 Prasanta Dey

S/o Jagannath Dey
Of self

Any change of classifcation or character of and in this piol requines sanction of competent authority in lerms of sec. § of the EXWA Act, 2006.
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Any change of classificatson or chunscter of Laned in s plot reguires sancion of compeient sthonty e of sec 9 of the EKWMA At 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

. 1615005
District: South 24 Parganas Block- Sonarpur ! ]
Mouza- Atghara J.L. No. 5 Folice Station- Sonarpur
Plot Ne. 223 Class-Bil Area of land-(A): 5.67
Old Plot No, 152
Khatian No. Class Share Share in the Particulars of Ryot  Remarks

areca(A) [ Lesses -
2184 Bil 0.0117 0.07 Susmita Das
W /o Sujit

Of 10A,Chanchal
Sarani Santoshpur

2219 Bil 0,0055 0.02 Susmita Das
W /o Bharat
Chandra Das of self
1.0000 5.67

Wml'ldmmHMHWhﬂMMMﬁMMHm#MQdHEMM 2008

For ofics s orly Page 9 of 9
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. Na. 5 Police Station- Sonarpur
Plot No. 223 Class-Bil Area of land-(A): 5.67
Old Plot Neo. 152
Khatian No. Class Share Share in the Particulars of Ryot  Remarks
area(A) /Lessee
2184 Bil 0.0117 0.07 Susmita Das
W /o Sujit

Of 10A,Chanchal
Sarani Santoshpur

2219 Bil 0.0055 0.02 Susmita Das
W /o Bharat
Chandra Das of self

1.0000 5.67

Any change of ciassification or character of land in this plod reguires sanchion of competent authonity in lerms of sec. 9 of the EKWIA Act, 2006.
For office use only

Page 9 of 9
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Certified to be the English translation of an Information of Plots in Bengali
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Any change of classification or character of lnnd in this plot requires. sanction of competem austhority i terms of sec 9 of the EKWMA Act 2006,
For Office Use Ouly.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas Block- Sonarpur [1615005|
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
arealA) [ Lessee
2/2 Bil 0.0071 0.07 Abani Mondal
8/o Upendra
Of Ranabhutia
2/3 Bil 0.0179 0.14 Arabinda Mondal
Son of Upendra
Of Ranabhutia
15/1 Bil 0.0258 0.22 Ashim Mondal
S/o Khagendra
Of Ranabhutia
49/1 Bil 0.0211 0.21 Chamak Mondal
W /o Nripen
Of Tiurhat, Baruipur
71/1 Bil 0.0515 0.48 Nirmal Mondal
5/0 Khagendra
Of Ranabhutia
95/1 Bil 0.0450 0.43 Bamni Naskar
W /o Kartick
Of Tetibera, Mandir
Bazar
143/1 Bil 0.0510 0.49 Rash Behari Mondal
Son of Khagendra
Of Ranabhutia

Any change of classiication or characisr of land i D plot requires sanction of competent sufhority in lerms of sec_ 0 of fhe EXVWIA AcL 2006
For office use only
Page 1 of 24

18.03.2024 07:36 FM
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Any change of classification or charscter of land 1n this plot requires sanction of competent authority in forms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas Block- Sonarpur 94 S
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) [ Lesses
151/1 Bil D.0416 0.38 Shanti Mondal
W/o Upendra
Of Ranabhutia
151/2 Bil 0.0483 0.46 Sephali Sardar

W /o Hrishikesh
Of Sashan, Baruipur

162/1 Bil 0.0863 0.79 Sunil Mondal
S/0 Bipin
Of Ranabhutia

371 Bil 0.0040 0.04 Gita Bhowmick
W /o Ashok
Of self

408 Bil 0.0022 0.01 Rana Ghosh
S/o Arun Kumar
Of 57, M.K.T. Sarani

Uttarpara, Hooghly

419 Bil 0.0040 0.04 Arajit Das
S/o Pradip Das
Of 14/ 1, Dhakuria
East Road, Kolkata-
78

471 Bil 0.0036 0.03 Biswanath Roy
5/o0 Mani Roy
Of self

mmdmmumuwnnmmmummhmﬂm.unmum.

For office usa only
Page 2 of 24
18.03,2024 07:36 PM
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Any change of clussification or characier of land in this plot regquired sinction of competent authority in terms of see @ of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

o [1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
areafA) [/ Leasee
618 Bil 0.0052 0.05 Sukla Sarkar
D/o Amarendra Nath
Ofr sell
619 Bil 0.0052 0.05 Jayashree Sarkar
W/o Sakhar
Of self
690 Bil 0.0017 0.02 Dharmendra Kumar
Pandit, Son of Matuk
Of self
691 Bil 0.0018 0.01 Shailendra Prasad
{Pandit)
Son of Matuk
Of self
730 Bil 0.0069 0.06 Suranjit Mridha
S/o Sunil Chandra
Of self
784 Bil 0.0029 0.03 Arpita Majumder
W /o Shubrathi
Of self
786 Bil 0.0014 0.01 Sukla Chakraborty
W/o Manas Kumar
Of self

Any change of ciassiication or character of land In (his plot requires sancion of compelent authorily in ferms of sec § of the EXWMA Act, 2006

For office use only
Page 3 of 24
18.03.2024 07:36 PM
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Any change of classification or churacter of lund in this plot requires. sanction of competent wuthority in terms of see 9 of the EKWMA Act 2006.

For Ciffice Lise Only.
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No, 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafA) [Lessee
874 Bil 0.0015 0.01 Krishna Bhowal
W /o Sanjay
Of sell
B75 Bil 0.0015 0.01 Sanjay Bhowal
8/0 Sudhangshu
Of self
955 Bil 0.0020 0.02 Supriya Sen
W/o Amitava
Of self
1039 Bil 0.0068 0.06 Khokan Chandra
Mondal, S/o Madan
Mohan Mondal of self
1075 Bil 0.0008 0.02 Dinesh Malakar
S/o Rajendra Malakar
Of sell
1094 Bil 0.0026 0.02 Kamala Ghorai
W /o Subhash
Chandra, of self
1106 Bil 0.0002 0.00 Dipankar Halder
S/0 Akul
Of self
Any change of m«muwmuﬂnmmummhmumwummm.
For office use oniy

Page 4 of 24

18.03.2024 07:36 PM
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Any change of classification ur chisrseter of land i this plot requires sanction ol competent authorty i ferms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]

District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. § Police Station- Sonarpur

Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157

Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee

1110 Bil 0.0035 0.03 Abhijit Kantha Minor
5/0o Swapan
Of seif

1111 Bil 0.0036 0.03 Uttam Kumar Mukherjee
5/o Bhaotosh
Mukherjee of sell

1121 Bil 0.0035 0.03 Uttam Kumar
Mukherjee,
8/0 Bhaotosh
Mukherjee of self

1132 Bil 0.0033 0.03 Pampa Mukherjee
W/o Uttam Kumar

Of selfl

1131 Bil 0.0027 0.03 Palash Kanti Halder
S/0 Pulin Halder
Of self

1168 Bil 0.0059 0.02 Mallika Das
W /o Goutam Das

Of self

1176 Bil 0.0039 0.04 Sachin Halder
S/o Sarat Chandra

Halder of sell

Any change of classificaon or character of land in fhis piol requires sancbion of compatent aulhority in lerms of sec, 9 of e EKWIVA Act, 2006,

For office use only
Page 5 of 24
18.03.2024 07:36 PM
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Asny change of classifiestion or character of land in this plot requires sanction of competent authority in terms of see @ of the EKWMA Act 2006,
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Government of West Bengal

PLOT

District: South 24 Parganas

Office of the Block Land and Land Reforms Officer
INFOEMATICON

11615005

Block- Sonarpur

Mouza- Atghara JL. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-{A): 9.24
Old Plot No. 157
“Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arcalA) / Lessee
1198 Bil 0.0009 0.01 Minati Sardar
W /o Biswanath
Sardar of Self
1203 Bil 0.0009 0.01 Dibyendu Sardar
S/o Biswanath Sardar
Of self
1204 Bil 0.0009 0.01 Lokesh Sardar
S/o0 Biswanath Sardar
Of self
1430 Bil 0.0035 0.03 Subhankar Das
S/o Dharma Das
Of self
1435 Bil 0.0036 0.03 Sujan Mistri
5/o0 Subhas Mistri
Of self
1442 Bil 0.0269 0.02 Rajkumari Laxmi Devi
W /o Prasanta Malakar
Of self
1503 Bil 0.0001 0.00 Nasim Ahmed
Siddique
Son of Abdul Jalil
Of self

Any change of classificaion or character of land in this plot requires sanclion of competent aulhorlty In terms of sec. § of he EXVWIWA AcL 2006,

For office use only

Page 6 of 24

18.03.2024 07:36 PM
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Any change of classificution or charcter of land in this plot requires sanction of competent suthority in terms of sec 9 of the EKWMA Act 2006,

For Office Lise Only.

Page 4 of 38 shfoe/1038 9ok PM



District: South 24 Parganas

Office of th

63 -

H_

T"irﬂ"l-n Ln-l—q' lo }*7’

Government of West Bengal
e Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Sonarpur

1615005

Mouza- At
: za- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafA) /Lessee
1511 Bil 0.0032 0.03 Jitinder Khera
S/o0 Ramesh Khera
Of Tilaknagar, New
Delhi
1523 Bil 0.0022 0.02 Balaram Manna
S/o Sital
Of self
1528 Bil 0.0038 0.03 Usha Devi Shau
W /o Rajendra Prasad
Of self
1529 Bil 0.0018 0.02 Archana Sha
W /o Kailash Sha
Of self
1530 Bil 0.0018 0.01 Kailash Sha
S/o Rudal Sha
Of self )
1533 Bil 0.0036 0.03 Roman Chakraborty
S/o Kanu
Chakraborty of self
1534 Bil 0.0038 0.04 Anima Sardar

W /o Pabitra Sardar
Of self

Any change of classification or characier of land i this piol requires sanction of compelent authonty in lerms of sec. 9 of the EKWMA Act, 2006

For office use only

Page 7 of 24

18.03.2024 07:36 PM
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Any change of classificstion or charmeter of land in this plot requires sanction of competent authority in terms of sec 9 of the ERWMA At 2006,
For Oifice Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas Block- Sonarpur [1615005]
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A); 9.24
Old Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) /Lessee
1535 Bil 0.0040 0.04 Sanjay Majumder
S/0 Sunil Majumder
Of self
1536 Bil 0.0036 0.03 Amit Kumar Biswas
S/o Khitish
Of sell
1537 Bil 0.0071 0.07 Shyam Sundar Ghosh
S/0 Dulal
Of self
1565 Bil 0.0035 0.04 Samir Majumder
S/o Sunil
Of self
1566 Bil 0.0062 0.07 Pabitra Sardar
S/o0 Ananta
Of sell
1567 Bil 0.0004 0.02 Minati Gayen
W /o Tapan
Of self
1568 Bil 0.0026 0.03 Subrata Chakraborty
5/0 Bhopal
Of self

Any change of classification or character of land in (his plol requires sanction of competen! authority in ferms of sec. 9 of the EKWNIA Act, 2008

For office
- Page B of 24
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Any change of classsfication or charscter of land in this plot requires senction of competent sutharity in terms of see 9 of the EK WA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

o 1615005
District: South 24 Parganas Block- Sonarpur l I
Mouza- Atghara J.L. No, 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks

area(A) [ Lessee
1569 Bil 0.0026 0.03 Prasanta Malakar
S/o Debasish
Of sell
1573 Bil 0.0042 0.03 Shuvendu Sankhari
Son of Nityananda
Of self
1580 Bil 0.0036 0.03 Manika Roychowdhury
W /o Kishore Kumar
Roychowdhury of self
1585 Bil 0.0016 0.02 Minati Das
S/0 8nehasis Manna
Of self
1597 Bil 0.0071 0.08 Subrata Mondal
S/o SBubhash
Of self
1610 Bil 0.0008 0.01 Hiranmoy Roy
S/0 Manohar
Of self
1637 Bil 0.0019 0.01 Aparna Mondal
W/o Arabinda
Of self

Any change of classificaion or charactes of land in ths plof requires sanclion of compelan auforlty In lenms of sec 8 of the EXWMA Acl, 2004

For office use only
Page 9 of 24
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Atiy change of classification or character of land in this plot requires. sanction of competent authurity in temms of sec 9 of the EKWMA Act 2006,

For Office Use Only.
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District: South 24 Parganas

259
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
1638 Bil 0.0019 0.02 Arup Mondal
S/0 Arabinda
Of sell
1642 Bil 0.0190 0.18 Arati Roy
W /o Dwijendra Lal
Of self
1643 Bil 0.0065 0.05 Subhra Mondal
D/o Arabinda
Of self
1686 Bil 0.0006 0.01 Anita Roy
W /o Hiranmoy
Of sell
1698 Bil 0.0020 0.02 Hiranmoy Roy
Son of Manohar
Of self
1709 Bil 0.0044 0.04 Arnab Roy
5/o Pinaki Ranjan
Of self
1710 Bil 0.0044 0.04 Goutam Debnath
S/0 Manoranjan
Or self

Any change of classification or character of land in this plot requires sanclion of competent authority in terms of sec. 9 of the EKWMA Act, 2006.

For office use only
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Any change of classilication ar character of land in this plot requires sunction of competent sutharty in terms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

. 6
District: South 24 Parganas Block- Sonarpur iabueh
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks

arca(A) /Lessee
1716 Bil 0.0116 0.13 Dharma Das
S/o Barda Kanta
Of sell
1745 Bil 0.0027 0.02 Prithiraj Paik
S/o Basudeb
Of self
1748 Bil 0.0043 0.04 Jagadish Dasgupta
S/o Mohan Basi
Of self
1749 Bil 0.0023 0.02 Rajib Kumbhakar
8/o Sunil
Of self
1780 Bil 0.0029 0.03 Reba Das
W/o Ashim
Of self
1807 Bil 0.0078 0.09 Paban Kumar Prasad
8/0 Ramayan Prasad
Shau of self
1808 Bil 0.0043 0.05 Shyam Sundar Ghosh
S/o Dulal
Of self

Any change of classificaion or chavacter ol land in this plol requires sanction of compatent authority in terms of sec 9 of the EKWMA Act, 2006

For office use
- Page 11 of 24
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A); 9.24
Old Plot No. 157
“Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
1809 Bil 0.0026 0.03 Kabita Devi
S/o Ajay Kumar Shah
Of self
1810 Bil 0.0008 0.01 Bilash Kandar
S5/0 Ashok
Of self
1824 Bil 0.0034 0.04 Ajay Kumar Shah
5/0 Baidyanath
Of self
1825 Bil 0.0008 0.01 Sagarika Mondal
W /o Bilash
Of self
1830 Bil 0.0041 0.04 Jhora Sardar
S/0 Anand
Of self
1834 Bil 0.0012 0.01 Shyamali Das
W /o Swarabindu
Of self
1835 Bil 0.0012 0.01 Subrata Das
S/o SBarabindu
Of self

.inymnnlmrhhnumwdmhmMMMﬂmmnmdmidnmm,zﬂﬂb

For office use only
Page 12 of 24
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Any change of classification or chameter of land in this plot requires. sanction of competent authrity in terms of sec 9 of the EKWMA Act 2006,
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District: South 24 Parganas

PLOT

3 0
Treav.Lated Coby

Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
1836 Bil 0.0012 0.01 Manjushree Das
W/o Arup
Of self
1841 Bil 0.0011 0.01 Ashok Das
S/o Kartick
Of self
1842 Bil 0.0011 0.01 Shibani Das
W /o Ashok
Of self
1850 Bil 0.0054 0.05 Santanu Chakraborty
5/0 Nirmal Kanti
Of self
1859 Bil 0.0074 0.07 Manjushree Das
W /o Arup Mondal
Of self
1861 Bil 0.0060 0.05 Ghanashyam Pradhan
S/0 Rajani Kanta
Pradhan of self
1864 Bil 0.0074 0.07 Arup Monda]
8/0 Bangshidhar
Mondal of self
WMmerﬁWHuﬁmmﬂmwwhmdn 9 of the EXWMA Act, 2006

Page 13 of 24
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Any change of classification or charncter of lund in this plot requires. sunction of competent sulbority in berms of sec Y of the EKWMA Act 2006

For Office Use Only
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District: South 24 Parganas

267
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
1872 Bil 0.0016 0.01 Mamata Dhar
W /o Adhir
Of self
1989 Bil 0.0053 0.05 Rupa Chakraborty
W /o Santanu
Chakraborty of self
1921 Bil 0.0022 0.02 Shampa Das
W /o Goutam Das
Of self
1922 Bil 0.0022 0.02 Goutam Das
S/o Nirmal Das
Of self
1923 Bil 0.0016 0.01 Sudhangshu Sikdar
S/o Prafulla
Of self
1924 Bil 0.0016 0.02 Debika Sankhari [
Sikdar
W/o Sudhangshu
Of self
1935 Bil 0.0018 0.01 Omprakash Mishra
8/o Pashuram Mishra
Of self
gmm ﬂmmwmuwuﬁmmnﬂunﬂm-mhmum.qumum.
LS8
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District: South 24 Parganas

PLOT

269

> #
Toalaled Gty

Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-{A): 9.24
Old Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) /Lessee
1936 Bil 0.0018 0.02 Abha Mishra
W /o Omprakash
Mishra of sell
1942 Bil 0.0034 0.03 Ananda Kumar
S/o Ramekabal
Prasad of self
1945 Bil 0.0020 0.02 Shankar Mondal
S/o Ramji
Of self
1946 Bil 0.0020 0.02 Mukul Malakar
S/o Ganesh Malakar
Of self
1954 Bil 0.0042 0.03 Jagannath Pal
S/o Mahim Gunadhar
Pal of self
1956 Bil 0.0103 0.10 Niru Singh
W /o Utpal Kumar Das
Of sell
1957 Bil 0.0103 0.09 Rina Singh
W /o Pankaj Kumar
Singh of self

Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec. @ of the EKXWMA Act, 2006.
Page 15 of 24
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Any change of classification or charscter of land i this
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[161 50[?5]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
area(A| [Lessee
1958 Bil 0.0045 0.04 Canga Devi
D/o Janmenjoy
Halder of self
1959 Bil 0.0036 0.03 Premananda Halder
8/0 Rampada Halder
Of sell
1962 Bil 0.0073 0.07 Sanchita Chakraborty
W/o Tapas
of sell
1963 Bil 0.0045 0.04 Lili Chakraborty
W /o Shibu Prasad
Chakraborty of self
1964 Bil 0.0072 0.07 Mita Sardar Kayal

W /o Debasish Kayal
of Sukanta Sarani,
Baruipur

1974 Bil 0.0017 0.02 Ranjit Jha
S/0 Mayananda Jha
self

1975 Bil 0.0017 0.01 Sohan Jha

S/o Mayananda Jha
Of self

Any changs of clessiicaton or characier of isnd ﬁﬂmﬁumdm%h foerr of sec. 0 of the EXWMA AcL 7008

For office use only
Page 16 of 24
18.03.2024 07:36 PM
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Any change of classification or chiracter of land in this plot requires sinction
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of competent wuthursty in tenims of sec 9 of the EKWMA Act 2006
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District: South 24 Parganas

273

Js- 8
“honalated Coby

Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-{A): 9.24
Old Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
1978 Bil 0.0030 0.03 Shampa Pal
W /o Jagannath Pal
Of sell
1979 Bil 0.0073 0.07 Sheli Chakraborty
W /o Manotosh
Chakraborty of self
1980 Bil 0.0016 0.01 Sanjay Ghosh
S/0 Nani Ghosh
Of self
1990 Bil 0.0026 0.02 Anima Sardar
W/o Pabitra Sardar
Of self
1994 Bil 0.0027 0.03 Gopal Das
S/o Matilal Das
Of self
1995 Bil 0.0027 0.02 Rimpa Das
W /o Gopal Das
Of self
1996 Bil 0.0016 0.01 Pradip Kumar Gupta

S/o0 Madan Prasad
Gupta of self

* Any change of ciasiicalon o characie of land n T ot requles sancion of carmpelent suhorly s g of o3 o e VA A 3008

uwhmmdemMnmﬂm.whmmm.

For office use only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
1997 Bil 0.0016 0.02 Kanhaiya Lal Gupta
S/o Madan Prasad
Gupta of self
2000 Bil 0.0019 0.02 Mousumi Kansabanik
W/o Debasish
Of selfl
2011 Bil 0.0043 0.04 Soumen Kumar
Mondal
8/0 Asit Baran
Mondal of self
2034 Bil 0.0270 0.27 Guddi Shah
W/o Deo Kumar
Of self
2035 Bil 0.0270 0.28 Deo Kumar Shah
S/o Dhanraj
Of self
2041 Bil 0.0020 0.01 Subir Sardar
S/o Dhanesh
Of self
2042 Bil 0.0019 0.02 Prithvi Sardar
S/0 Ashim
Of self

Page 18 of 24
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Any change of classificaion or churacter of land in this plot requires. snction of competent autharity in terms of se 9 of the EKWMA Act 2006,
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District: South 24 Parganas
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Government of West Bengal

PLOT INFORMATION

Block- Sonarpur

277

Office of the Block Land and Land Reforms Officer

[1615005]

Mouza- Atghara J.L. No. 5 Police Station- Senarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arca(A) /Lessee
2043 Bil 0.0019 0.02 Suman Sardar
S/o Dhanesh
Of sell
2044 Bil 0.0029 0.03 Pradip Kumar Bala
S/o Prafulla Chandra
Of self
2045 Bil 0.0029 0.03 Ruma Bala
W/o Pradip Kumar
Of self
2073 Bil 0.0054 0.05 Kudiram Mondal
S/o Aswini
Of self
2074 Bil 0.0040 0.04 Soma Ghosh Pal
W /o Subir Pal
Of self
2088 Bil 0.0003 0.01 Bimala Halder
S/o Souren
Of self
2090 Bil 0.0024 0.02 Subir Roy
S/0 Deep Shankar
Roy of self
Any change of ciassification or character of land in his plol requires sanciion of compalent autharily in terms of sec. 8 of he EXVIVIA AcL 2008
For office use only
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Any change of clussification or charmcter of fand i this plet requires. sanction of competent suthority in terms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas
Mouza- Atghara

Plot No. 226

Old Plot No. 157

" Khatian No.

Class

Share

[1615005)

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 9.24

Share in the Particulars of Ryot Remarks

area(A)

[/ Lessee

2019

2092

2104

2105

2120

2121

2122

Any change of classificalion or character of [nd In s ol ol 50¢. 0 0f e E
For office use only

Page 20 of 24

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0024

0.0029

0.0036

0.0039

0.0013

0.0014

0.0035

0.02

0.04

0.03

0.04

0.01

0.01

0.03

Tulika Roy
Chowdhury
W/o Subir Roy
Of self

Laxmi Devi Shau
W /o Rajeswar Shau
Of self

Rekha Sharma
S/o Satish Kumar
Sharma of self

On behalfl of Thim
Interiors Private
Limited, Director
Of self

Sagar Pradhan
8/0 Raghunath
Of self

Saikat Pradhan
S/o0 Raghunath
Of self

Prasenjit Pariya
S/o Jagadish Pariya
Of self

plot requires sancion of compelent authorily In terms of 56, B of the EXVYA AcL 2006
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Any change of classification or character of land in this plot requires sanction of competent suthonty in terms of sec 9 of the EKWMA Act 2006,
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Office of the

Governm

PLOT

District: South 24 Parganas

fa- &
“Feaaalinfed Copy

ent of West Bengal
Block Land and Land Reforms Officer

INFORMATION

(1615005

Block- Sonarpur

Page 21 of 24

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9.24
Old Plot No. 157
Khatian No.  Class Share  Share in the Particulars of Ryot ‘Remarks
area(A) / Lessee
2125 Bil 0.0025 0.02 Sukla Chakraborty
W/o Manas Kumar
Chakraborty of self
2145 Bil 0.0038 0.03 Ratan Mitra
S5/o Hrishikesh
Of self
2156 Bil 0.0031 0.03 Mrinal Hati
S/o0 Swadhin Hati
Of self
2171 Bil 0.0015 001 Snigdha Pal
W /o Tarakeswar Pal
Of self
2172 Bil 0.0015 0.02 Tarakeswar Pal
S/o Mahaprabhu Pal
of self
2191 Bil 0.0044 0.04 Milan Chandra Mistri
S/o Kanailal Mistri
Of self
2192 Bil 0.0045 0.04 Tapasi Mistri
W/o Milan Chandra
Mistri of self
Any change of classification or characler of land m e plol 1equires sancion of compebent authorly in kerms of sec. § of the EXVWMA Act, 2006,
For office use only

18.03.2024 07:36 PM
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District: South 24 Parganas

283
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)

Block- Sonarpur

Mouza- Atghara J.L, No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A); 9.24
Old Plot No. 157
‘Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
arca(A) /Lessee
2194 Bil 0.0083 0.08 Jyotirmoy Naiya
S/o Nirmal Chandra
Naiya of sell
2197 Bil 0.0059 0.08 Rinita Nirman
Partners
Of self
2199 Bil 0.0111 0.16 Rinita Nirman
Partners
Of self
2200 Bil 0.0016 0.02 Ashok Kumar Mishra
S/o Bijoy
Of self
2201 Bil 0.0016 0.01 Baby Mishra
D/o Ashok
Of self
2202 Bil 0.0018 0.01 Rakesh Bhowmick
8/0 Manmatha
Of self
2203 Bil 0.0018 0.02 Prabhabati Bhowmick
W/o Manmatha
Of self

Any change of classificaion or character of land in ihis plof requires sanction of competen] suthorily in lsmms of sec. § of the EXWMA Acl, 2006,

For office use onfy
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Any change of classification or character uf Innd in this plot requires. sanction of competent authority in terms of sec 9 of the ERWMA Act 2006
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
District: South 24 Parganas Block- Sonarpur 61 i
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-[A): 9.24
Old Plot No. 157
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
2204 Bil 0.0011 0.01 Asha devi
W /o Barun
Of self
2205 Bil 0.0011 0.01 Barun Kumar Jha
S/o Abhinarayan
Of sell
2208 Bil 0.0044 0.04 Mithun Mistri
8/o Milan Chandra
Mistri of sell
2229 Bil 0.0044 0.04 Pankaj Majumder
Son of Sachin
Of self
2238 Bil 0.0049 0.07 Amit Saha
S/o Subal Saha
Of sell
2244 Bil 0.0030 0.03 Sanjoy Mondal
S/o Haradhan Mondal
Of self
2250 Bil 0.0051 0.04 Biren Mallick
S /o Harshit
Of self

Any change of classification or character of land i Bis plol requires sanclion of competent authorily in terms of sec. § of the EXWMA Act, 2006,

For office use onty

Page 23 of 24

18.03.2024 07:36 PM



286
aFeTaw wawm £~
Wl St o B wmwm wfefiea w0
— -SSR W~
(- —
s i #- (AT [¥53¢00¢]
- Wb @A g Al TR
- Ay M- fam sfim ofca)- »a8
HRE®F 519 M- 3¢9q
Werm o o e affr(a)  aesas/oRa e o
Wee R b.00%0 0.0% T Fine
e~ Amaere
o - o
3333 fam 0.00%¢ 5.0% i w%a
fore- wdream 57
- fAs
TOYO ﬁ'l O.00%Y o.0% ﬁ'ﬂ'ﬂl '{Il'm o
fre-smrem fn
- fas
3038 fam 0.00%¢ 0.0% am Fam
frer-amrrs fin
An -
L Ey¢ fam 0,00%0 0.0% M3 F9A o
forwT-amrae i
A -foas
303 o 0,00%% ©.0% fra g fr
fraT-amsrga e
-
so0) faer 0,008 0.0% syl %A
-t
Hie- o
y.0000 .18

Any change of classification or character of land in this plot pequires sanction of compelent msthority in terns of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas Block- Sonarpur “ﬁlSODSJ
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-(A): 9,24
Ol Plot No. 157
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) /Lessec
2256 Ril 0.0020 0.02 Sudhama Singh
5/0 Ramdhar
Of sell
2292 Bil 0.0025 0.02 Bapi Naskar
5/0 Rabindra Nath
Naskar of self
2313 Bil 0.0011 0.01 Bijoy Kumar Singh
8/o Nageswar Singh
Of self
2314 Bil 0.0010 0.01 Ram Kumar Singh
8/o Nageswar Singh
Of sell
2315 Bil 0.0010 0.01 Deo Kumar Singh
8/0 Nageswar Singh
Of sell
2316 Bil 0.0011 0.01 Shib Kumar Singh
S/o Nageswar Singh
Of sell
2351 Bil 0.0065 0.06 Jayanti Naskar
W/o Khokan
Of sell
1.0000 9.24

Any change of classeation o character of land in fhs plol requires sancton of competent authonly I terms. of sec 9 of e EKIWMA Act 2008

For office use only
Page 24 of 24
18.03.2024 07:36 PM

Certified to be the English translation of an Information of Plots in Bengali
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

] 1 I & liﬂ[}..
District South 24 ]“HIIHI\H! Hhrh H”n.rp“r I ! ﬁj
Mouza- Atghara J.L. No. & Police Station- Sonarpur
Plot No. 226 Class-Bil Area of land-[A): 9.24
Old Plot No. 157
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
— . — o area(A) [Lessee

2256 Hil 0.0020 0.02 Sudhama Singh
§/o Ramdhar
Of self

2292 Bil 0.0025 0.02 Bapi Naskar
5/0 Rabindra Nath
Naskar of self

2313 Bil 0.00]11 0.01 Bijoy Kumar Singh
S/o Nageswar Singh
Of self

2314 Bil 0.0010 0.01 Ram Kumar Singh
8/o Nageswar Singh
Of self

2315 Bil 0.0010 0.01 Deo Kumar Singh
5/0 Nageswar Singh
Of self

2316 Bil 0.0011 0.01 Shib Kumar Singh
S/0 Nageswar Singh
Of sell

2351 Bil 0.0065 0.06 Jayanti Naskar
W/o Khokan
Of self

~1.0000 9.24

Any change of dassicaton or character of land in fhis plot requires sancian of compaient aulfority in terms of sec. § of e EXTVAA Acl, 7006

For ofice use only

Certified to be the English translation of an Information of

Page 24 of 24
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Any change of classification ur character uf jand in this plut requires. sanction of competent authority in ferms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5

11615005

Police Station- Sonarpur

Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154

Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafi) /Lessee

37/1 Bil 0.0150 0.19 Krishnapada Mondal
3/0 Niranjan Mondal
Of self

72/1 Bil 0.0329 0.43 Nripen Mondal
5/o Niranjan Mondal
Of sell

84/1 Bil 0.0239 0.32 Prafulla Mondal
8 /o Niranjan Mondal
Of self

288 Bil 0.0040 0.05 Kalpana
Bhattacharjee
W /o Chitta Ranjan
Of Itai Debra
Medinipur

289 Bil 0.0049 0.06 Sandhya Biswas
W /o Gopal Chandra
Of 11/1, Babu Rani
Para, Bhatpara, 24
Parganas

291 Bil 0.0050 0.06 Sankar Das
5/0 Bailendra
Of 21, Rakhal Ghosh
Lane, Kol- 85

292 Bil 0.0007 0.01 Padma Ghosh
W/o Swapan
Of 23C, Belaghata
Main Road, Kol- 10

l-wmmd-:huiulmumn‘wmuﬁmmﬂmuumﬁmm#m.lﬂhEmmm.

For office usa only
Page 1 of 34
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Any change of classification o characier of land in this plot requires sanction of competent nuthority i terms of sec 9 of the EKXWMA Act 2006,
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District: South 24 Parganas

Mouza- Atghara

Plot No. 186

Old Plot No. 154

292
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615005

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 12.90

Khatian No,

Class

Share

Share in the Particulars of Ryot Remarks

area(A)

[Lessee

294

295

297

300

Bil

Bil

Bil

Bil

Bil

0.0007

0.0038

0.0049

0.0039

0.0002

0.0002

0.0003

0.01

0.05

0.06

0.05

0.00

0.00

0.01

Swapna Sen

W /o Arup Ratan
Of 23D, Sukanta
Sarani, Kol- 85

Dipak Kumar Das
S/o0 Joydeb

Of 21, Rakhal Ghosh
Lane, Kol- 85

Asish Basu

S/o Ranjit

Of AEBQ9, Salt Lake
Sector-1, Kol- 64

Nishit Kumar
Sengupta S/o Priya
Of 9C, East Road, Kol-
B2

Mira Sen

W /o Chitta Ranjan

Of L33D, Narkeldanga
Railway Co. Kol- 11

Subir Sen

S5/o Chittaranjan

Of L33D, Narkeldanga
Railway Co. Kol- 11

Prabir Sen

5/o Chitta Ranjan

Of L33D, Narkeldanga
Railway Co. Kol- 11

-?Wmﬂmmﬁ'; ol e ERWWA Act 2008

For office use only
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Ay change of classifiation or charscter of land in this plot requires. sanction of compelent authority in tenns of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT [INFORMATION

_ [1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-{A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arcalA) [/ Lessee
301 Bil 0.0043 0.06 Anju Sinha
W /o Surajit
Of 38C, Kalighat
Road, Kol- 26
302 Bil 0.0014 0.02 Puspa Rani Pal
W /o Matilal
Of 3/30, Chittaranjan
Colony, Kol- 32
303 Bil 0.0014 0.02 Gurupada Pal
5/0 Matilal

Of 3/30, Chittaranjan
Colony, Kol- 32.

304 Bil 0.0015 0.02 Kalipada Pal
Son of Matilal

Of 3/30, Chittaranjan
Colony, Kol- 32

365 Bil 0.0026 0.03 Raju Debnath
S/o Tarani
Of self

432 Bil 0.0023 0.03 Hriday Mondal
8/o Chinibas

of sell

451 Bil 0.0031 0.04 Saroj Kumar
Majumder
S/o Nishikanta
Of sell

- 4 = - o[ = ey e e g g P T

For office use only
Page 3 of 34
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Any change of classification or churscter of land in this plot requires sanction of compelent suthorty in ferms of sec 9 of the EKWMA Act 2006
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District: South 24 Parganas

Mouza- Atghara

Plot No. 186

Old Plot No. 154

296
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Government of West Bengal

Office of the Block Land and Land Reforms Officer
PLOT INFORMATION

[1615005]

Block- Sonarpur
J.L. No, 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 12.90

Khatian No.

Class

Share

Share in the
area(A)

Particulars of Ryot Remarks
[ Lessee

455

518

554

565

567

568

569

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0031

0.1581

0.0038

0.0050

0.0030

0.0030

0.0030

0.04

2.46

0.05

0.06

0.04

0.04

0.04

Nani Gopal Mondal
S/o0 Manindra
Chandra ol self

Amarendra Nath
Mondal,

S/o Pulin Behari
Mondal of
Ranabhutia

Abani Kumar Roy
5/o Haridas
Of self

Ganesh Adhikari
Son of Krishnapada
Of Purba Jadavpur,
Kol- 99

Priti Jha
W/o Vivek
Of self

Vivek Jha
S5/0 Ganesh Chandra

Of selfl

Uma Jha
W/o Ganesh Chandra
Of self

Any change of classification of character of land in this plof requires sanclion of compatent auBoNly in lerms of sec 9 of the EKWMA Act, 2006

For office use only
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District: South 24 Parganas

PLOT

298
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

INFORMATION

[1615005)

Block- Sonarpur

Mouza-
uza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No, 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) /Lesses
570 Bil 0.0030 .04 Ganesh Chandra Jha
8/o Surja Kanta
Of self
632 Bil 0.0034 0.04 Arup Mondal
5/0 Manab
Of self
633 Bil 0.0034 0.04 Ganesh Chandra Roy
5/o Sudhanya
Of self
670 Bil 0.0028 0.04 Kamal Kishore
Son of Jugal
Of self
671 Bil 0.0029 0.04 Anita Kishore
W /o Kamal
Of self
722 Bil 0.0036 0.05 Pinku Pal
W /o Barun Chandra
Of self
726 Bil 0.0011 0.01 Chandna Biswas
w/o Shyamal
of sell

Any change of classification or charactor of land in this piol requires sanchion of compatent mhority in iems of sec 0 of the £ KWMA Act, 2006

For office use only

Page 5 of 34

18.03.2024 07:20 PM
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Any change of classification or character of landl in this plot requires. sanction of competent authority in of soc 9 of the EKWMA Act 2006,
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Government of West Bengal

e Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas
Mouza- Atghara

Plot No. 186

Old Plot No. 154

[1615005)

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 12.90

Khatian Ng.

Class Share

Share in the Particulars of Ryot Remarks

area(A)

[Lessee

727

728

729

733

744

745

746

Bil

Bil

Bil

Bil

Bil

Bil

0.0011

0.0011

0.0011

0.0018

0.0026

0.0190

0.0020

0.02

0.01

0.01

0.02

0.03

0.02

0.03

Anup Mondal
S/0 Manab
Of gelf

Kalpana Dhar
W/o Dhruba Ranjan
Of self

Arup Mondal
S/o Manab
Of self

Mintu Adhikary
S/o Jogesh Chandra
Of self

Haripada Das
S/o Paresh
Of self

Subhajit Roy
S/o0 Shyamlal
Of self

Munni Thakur
W/o Sunil Kumar
Of sell

Page 6 of 34

18.03.2024 07:20 PM
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Any change of clissification or charaeter of land in this plot requires sanction ol competent stharity i ferms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Qld Plot No. 154
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) fLessee
753 Bil 0.0016 0.02 Ranjit Kumar Shau
Son of Ramdas
Of sell
754 Bil 0.0016 0.02 Bijoy Kumar Shau
S/0 Ramdas
Of self
755 Bil 0.0028 0.04 Bibhas Chandra Jha
5/o0 Nokhalal
Of self
769 Bil 0.0001 0.01 Anita Kishore
W /o Kamal
Of sell
775 Bil 0.0024 0.03 Aloka Mondal
W /o Parikshit
Of self
780 Bil 0.0374 0.05 Rina Chakraborty
W /o Bablu
Of self
791 Bil 0.0026 0.03 Pradip Sarkar
S/o Prafulla Chandra

Of self

mmuwuwuﬂmwnmﬁmmimmﬁhum.mﬁmum
For offics use only
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Any change of classification or charscter of land in this plot requines. sanction of competent authorty in wims of sec % of the ERWMA Act 200e
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District: South 24 Parganas

Go- A
“Tanslaled fﬂ}"d’

Government of West Bengal

PLOT

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005|

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-[A): 12.90
Oid Plot No. 154
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) / Lessee
792 Bil 0.0025 0.03 Sandip Sarkar
S/o Prafulla Chandra
Of self
798 Bil 0.0034 0.04 Manoj Kumar Shau
S/o Biswanath Prasad
Of self
799 Bil 0.0027 0.03 Binod Kumar Shau
S/o Biswanath Prasad
of sell
800 Bil 0.0038 0.05 Partha Mukherjee
S/o Manik
Of self
803 Bil 0.0025 0.03 Tarun Basak
S/o Manindra Nath
Of self
804 Bil 0.0025 0.03 Pradip Das
S/o Paresh Lal
Of self
805 Bil 0.0014 0.02 Bichitra Das
W /o Ganesh
Of self

Any change of classification or character of land in this plot requires sanction of compatant suorily in terms of sac. 8 of the EKXWMA Acl, 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District. South 24 Parganas Block- Sonarpur
Mousa- Atghara JL No 5 Police Station Sonarpur
Plot No. 186 Class-Dil Area of land-(A): 12 90
Old Piot No. 154
hhatian No.  Class Share Share in the  Particulars of Ryot Remarks
area(A) [ Lessee
812 Bil 0.0001 0.01 Suchitra Bachar
D/o Tikendra Nath
Of self
825 Bil 0.0014 0.02 Ganesh Das
D/o of Chinta Haran
Of self
B33 Bil 0.0006 0.00 Subhabrata Sikdar
8/o Gaynendra nath
Of self
835 Bil 0.0006 0.01 Rudrabrata Sikdar
S/o Gaynendra Nath
Of self
B36 Bil 0.0036 0.05 Uma Roy (Mondal)
W /o Chandan Kumar
Of self
BaT Bil 0.0036 0.05 Chandan Kumar
Maondal
S/o Amal Kanti
Of sell
B39 Bil 0.0049 0.06 Sunil Saha
S/o0 Kunjalal
Of self

'E:_;-:ﬂum n o Gharactes of e 1 i kot requies svicion of competent suhorly In i of sec. § of the EXWAA AL 3008
Page 9 of 34
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Any change of classilication or character of land i this plot requires sunction ul competent aurt = ol sec 9 of the EKWMA Act 2006,
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PLOT

District: South 24 Parganas
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Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005)

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Ril Area of land-(A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafA) /Lessee
842 Bil 0.0014 0.02 Subhasish Manna
S/o0 Satish Chandra
Of self
850 Bil 0.0039 0.05 Sanjoy Debnath
S$/0 Sudhir
Of self
855 Bil 0.0025 0.03 Munna Shau
5/0 Ramvilash
Of self
859 Bil 0.0014 0.02 Kalpana Das (Manna)
W /o Subhasish
Of sell
B61 Bil 0.0022 0.03 Mitali Bhowal
S/o Pijush Kanti
Of self
862 Bil 0.0022 0.03 Pijush Kanti Bhowal
S/0 Jiban Krishna
Of self
B&9 Bil 0.0025 Q.03 Champa Ghosh
W /o Narayan
Of self
’gﬂmuwwmawnum@mmumumnmuur.. 9 of the EXWMA Aci, 2008,
use
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Any change of classification or charscier of land (o iy phot requires sunction of competent authonty in terms of see 9 of the EKWMA Act 2006,
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District: South 24 Parganas

93

-

Translajed L“l‘ﬁ-

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Sonarpur

[1615005)

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plat No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafd) /Lessee
870 Bil 0.0026 0.03 Rintu Das
8/o Ganesh
Of self
872 Bil 0.0027 0.04 Jayanti Mondal
W /o Bimal
Of self
888 Bil 0.0053 0.07 Narayani Sikdar
W /o Shanti Ranjan
Of sell
890 Bil 0.0031 0.05 Pintu Das
S8/o0 Ganesh Chandra
Of sell
893 Bil 0.0026 0.03 Dwipanita Halder
W /o Mrinmoy
Of sell
897 Bil 0.0014 0.02 Malay Dutta
S/o Jiban Kumar
Of self
921 Bil 0.0025 0.03 Manab Kumar Das
S/o Sunil Chandra
Of self

.!.nymurmﬂmdhmhmmmmummmmnfmwnmmm.

For office usa only
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Any change of classification or character of land in this plot requires sanetion of competent sutharity in terms of sec 9 of the EXWMA Act 2006,
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PLOT

District: South 24 Parganas
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Government of West Hengal

Office of the Block Land and Land Reforms Officer
INFORMATION

Block- Sonarpur

312

(1615005

Mouza- Aighara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) [/ Lessee
Q29 Bil 0.0125 .16 Ramala Dutta
W/o Tapan Kumar
Of self
934 Bil 0.0025 0.03 Sandhya Rani Dhara
W /o Nirmal Chandra
Of self
540 Bil 0.0067 0.08 Kabita Sahu
W /o Raj Kumar
Of self
941 Bil 0.0032 0.04 Raj Kumar Sahu
5/0 Ram Charit
Of self
943 Bil 0.0038 0.04 Shyamal Das
S/o Biswanath
Of self
953 Bil 0.0023 0.03 Biraj Raut
S/0 Dhiren
Of sell
957 Bil 0.0025 0.03 Rahul Shau
8/o Rajendra Prasad
Of self
WMﬂmwdeHHﬂWMﬂMMhmﬂm.iﬂhmmm.
For office usé only
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Any change of classification or character of land in this plot requires senetion of competent nutherity in terms of see 9 of the EKWMA Act 2006,
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PLOT

District: South 24 Parganas

Mouza- Atghara

Plot No. 186

Old Plot No. 154

45 -f

oy U-,lpul{f-l ('ﬂ,“}

Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

(1615005

Block- Sonarpur
J.L. No. 5
Class-Bil

Palice Station- Sonarpur
Area of land-(A); 12.90

Khatian No.

Class

Share

Share in the Particulars of Rvot Remarks

area(A)

/ Lessee

958

964

965

968

969

972

9749

Bil

Bil

Bil

Bil

Bil

Bil

0.0025

0.0572

0.0032

0.0006

0.0006

0.0008

0.0029

0.03

0.75

0.04

0.00

0.01

0.01

0.04

Goutam Sahu
S/0 Ganga Bishnu
Of self

Astha Foundation
Private Limited
Of self

Ganesh Chandra
Kundu,

5/o Bholanath
Of self

Amit Kumar
Bhowmick,

3/o Kanan Behari

Of 193, Santoshpur
Avenue, Kol- 700 075

Shilpi Ghatak
(Bhowmik],

W/o Amit Kumar

Of 193, Santoshpur
Avenue, Kol- 700 075

Sanchita Saha
W /o Biplab
Of self

Deep Sahu

8/0 Jagadish Prasad
Of 2230, Nayabad,
Mukundapur, Kol-99

Any change of classificabon or character

wwhumwmmdmwmhmummhmmm.
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Any change of classification ur charscter of Lasd i this plot requites saimtion of conpetent suthunty i teriis of sy 9 of the EKWMA Act 2006,

Far Office Use Unly

Page 8 of o8 sefoe/io38 09:30 PM



316
Q&
Tranad g k-a' fni‘}

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

| 15150051
District: South 24 Parganas Block- Sonarpur
Mousza- Atghara J.L. No. § Police Station- Sonarpur
Plot No. 186 Class-RBil Area of land-(A): 12.90
Old Plot No, 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arcafA) [Lessee
S80 Bil 0.0029 0.04 Ajay Kumar .
8/0 Bachhu Sahu
Of Agarpara, Ghola
984 Bil 0.0028 0.04 Kaushik Chewdhury
S/0 Kartick

Of 184/4, Sashi Babu
Road, Bijpur, Pin-743145

989 Bil 0.0115 0.15 Derek Nayar
Son of Sitaram
Of 45, Ripan Street, Park
Street, Kol-700016

992 Bil 0.0026 0.03 Sandhitsu
Bandopadhyay,
S/0 Samir Kumar
Of Santoshpur, Kol- 75

996 Bil 0.0017 0.03 Anita Banerjee
W/o Samir Kumar
Of Santoshpur, Kol- 75

Bil 0.0025 0.03 Meena Rani Kar
D/o Prafulla Chandra
Of 45P, M. Sarani, Haltu,
Garfa, Kol- 78

998 Bil 0.0026 0.03 Bidya Bharati
Chakraborty

D/o Jitesh
Of Knmrup

Any change of classification or character of land in Bhis plof requires sanclion of compakent authorlly in isrms of sec § of the EKWMA At 2006
For office use only
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Any change of classification or chamscter of lund in s plot requites. sancion ol competant authority i terms of see 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
(1615005

District: South 24 Parganas Block- Sonarpur
J.L. No. 5 Police Btation- Sonarpur

Mourza- Atghara
Area of land-(A); 12,90

Pist No. 186 Class-Bil
Old Plot No. 154

Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee

999 Bil 0.0026 0.03 Arnab Bhattacharjee
8/0 Jitesh
Of Kamrup

1003 Bil 0.0026 0.03 Samir Kumar
Bandopadhyay

8/o0 Jagat Jiban
Of Santoshpur, Kol-75

1007 Bil 0.0025 0.03 Shika Rudrapal
W /o Arjun
OfBl/6, KMDA
Bhagajatin housing

1008 Bil 0.0023 0.03 Rabin Bairagi
S/o Joydeb
Of Mathurapur

1009 Bil 0.0025 0.04 Reshmi Rudrapal
S/o Arjun
Of B1/6, KMDA
Bhagajatin housing

1010 Bil 0.0016 0.02 Dharmendra Sharma
5/o Lakhan
Of sell

1011 Bil 0.0016 0.02 Sanju Devi
W /o Dharendra

Sharma of sell

Any change of ciassiicaton or charscter of land n s plof requires Sancion of compelent aufonty in terms of sec § of e EXWMA Act 2008
For office use only
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Government of West Bengal

PLOT

District: South 24 Parganas
Mouza- Atghara

Plot No. 186

Old Piost No. 154

u, L- Hﬂ. 5
Class-Bil

Office of the Block Land and Land Reforms Officer
INFORMATION

Block- Sonarpur

320

[1615005]

Police Station- Senarpur

Area of land-(A): 12.90

Khatian No,  Class Share Share in the  Particulars of Ryot Remarks
area(A) [Lessee

1015 Bil 0.0009 0.01 Prasanta Das
S/o Amitabha Das
Of self

1016 Bil 0.0012 0.02 Mini Ghosh
W/o Uttam Kumar
Ghosh of self

1017 Bil 0.0013 0.02 Mini Ghosh
W/o Uttam Kumar
Ghosh of sell

1018 Bil 0.0013 0.01 Nayan Mridha
S/o Hiralal Mridha
Of sell

1019 Bil 0.0009 0.01 Milan Das
W /o Amitabha Das
Of sell

1021 Bil 0.0034 0.05 Nanda Kundu
S/o Apurba
Of self

1030 Bil 0.0026 0.03 Sunil Chandra Mridha
8/0 Kali Kumar
Mridha of self

g:u‘i;i:idmamdwhuﬂﬁi'h of compelent aulhory in isms of sec 0 of the EXWIWA Act 3006
i
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

161 2005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafA) /Lessee
1032 Bil 0.0039 0.05 Ujjal Roy
5/o Ganesh Roy
Of self
1034 Bil 0.0025 0.03 Swapan Halder
8/0 Satish Halder
Of self
1035 Bil 0.0013 0.02 Suman Mridha
Son of Hiralal Mridha
Of self
1041 Bil 0.0013 0.01 Anjana Nandi
W /o Ratan Nandi
Of sell
1042 Bil 0.0013 0.02 Anjana Nandi
W /o Ratan Nandi
Of sell
1061 Bil 0.0009 0.01 Gopal Mondal
S/o Rajen Mondal
Of self
072 Bil 0.0009 0.01 Namita Mondal
: W /o Gopal Mondal
Of self

Any change of ciassification or characier of land in this plol requires sanciion of competent authonty in ems of sec. 9 of the EKWMA Act, 2006
F m
x oy Page 17 of 34
18.03.2024 07:20 PM
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5§ Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
areaf4) /Lessee
1073 Bil 0.0032 0.04 Adwita Mondal
8/o0 Gour Chandra
Mondal of Krishna
Chandrapur
1074 Bil 0.0032 0.04 Nityananda Mondal
S/o Gour Chandra
Mondal of Krishna
Chandrapur
1089 Bil 0.0007 0.01 Sangita Karmakar
W /o Prasanta
Of sell
1090 Bil 0.0013 0.02 Prasenjit Das
3/o Krishnalal Das
Of self
1092 Bil 0.0006 0.01 Prasanta Karmakar
S/o Niranjan
Karmakar of self
1093 Bil 0.0023 0.03 Subal Dey
Son of Sukumar Dey
Of self
1095 Bil 0.0024 0.03 Kamal Dhali
Son of Sudarshan
Dhali of self

F#dﬁwmwnnwmmwdmmhmdm.idhmmﬁﬁ
or s
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Any change of classification vr charscter of lind in this plot reguires suwtion of competent authority in ferms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) [ Lessee
1096 Bil 0.0015 0.02 Kajal Biswas
W /o Jahar Biswas
Of self
1097 Bil 0.0014 0.02 Jahar Biswas
3/0 Rajendra Prasad
Of self
1101 Bil 0.0034 0.09 Rahul Sahu
S/0 Rajendra Prasad
Sahu of self
1102 Bil 0.0013 0.02 Putul Majumder
D/o Uttam Samanta
Of sell
1103 Bil 0.0044 0.06 Bishal Sahu
S/o0 Bikram Sahu
Of self
1105 Bil 0.0012 0.02 Madhusudan Halder
S/o Adhir Halder
Of self
1108 Bil 0.0238 0.06 Khusbu Sahu
W /o Suresh Lal Sahu
Of self

Any change of classification or character of land in this piol requires sancion of competent authority In terms of sec_ 9 of the EKVWMA Act, 2006,
For office use only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Arca of land-(A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
1109 Bil 0.0013 0.02 Putul Majumder
D/o Uttam Samanta
Of self
1120 Bil 0.0006 0.01 Sangita Karmakar
W /o Niranjan
Karmakar of self
1127 Bil 0.0025 0.03 Sunirmal Rudra Pal
5/o Santi Ranjan
Rudra of self
1128 Bil 0.0012 0.02 Prasenjit Das
S/o Krishnapada Das
Of self
1134 Bil 0.0010 0.01 Balai Mondal
8/o Pulin Mondal
Of self
1135 Bil 0.0012 0.02 Laxmi Halder
D/o Palan Halder
Of self
1136 Bil 0.0010 0.01 Sudarshan Halder
S/o Prafulla Chandra
Halder of self

Any change of classification or character of land in s plol requires sanction of compabent authorily in lerms of sec. § of e EKWMA Act, 2006,
For office usa only
Page 20 of 34
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Any change of classification or character of land in this plot requires sasction of competent iuthonty i tenes of sec 9 of the EEWMA Act 2006
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Government of West Bengal

the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas

[1615005)

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) /Lesses
1142 Bil 0.0069 0.09 Prabir Kumar
Karmakar
5/o Sudhir Karmakar
of self
1156 Bil 0.0007 0.01 Prasanta Karmakar
3/o Niranjan
Karmakar of self
1157 Bil 0.0017 0.02 Srimanta Makhal
S/o Anil Chandra
Makhal of self
1162 Bil 0.0031 0.03 Mithun Mondal
5/o0 Gopal Mondal
Of self
1163 Bil 0.0014 0.04 Mithun Mondal
S/0 Gopal Mondal
Of self
1208 Bil 0.0022 0.03 Sanjay Dutta
S/o Tulshi Dutta
Of self
1209 Bil 0.0022 0.03 Chandan Barik
S/o Kanai Barik
Of sell
Any change of classification o character of land in this piot requires sanction of competent auTionty in besms of sec. § of the ENWMA Act, 2006
Fior office use only

Page 21 of 34

18.03.2024 07:20 PM

330



(oY 331

afEwam waew
Wi Bft 8 s mam afisfaes wa
~OTTE Y-

M- e 28 s (HTHTRH [ys3g00a]
- At Nl TR
L]l | B afim ooy 3350
HIE¥E 5% M- g8
ufisgm mt ol (b wr afiwe(a)  arEsa/eona e e
533y fam 0.,00%8 c.08 TYH] W T

wit-neriE wmm

Hn-fors
e fam 6000y 0.08 yfm s

wil-ws oww SR

A - A
b1 fa= CR-T-1-31 0,00 A (wat we

TO-5 OTYR WIS

-
bt-1.+1 &= o.000% -1 AT WIS

reT-q@ET WIS

wn-fam
38k fa= 0,000% 0.0% R TEWE

-2 A T

k-
see famr 5.00%9 0,08 T8 T

fe-faws TFeE

o -fm
3304 faer 6.000% ©,03% 5 (YA WIS

frer-a@d am We

m-faw

Any change ol classification or chiracter of land in this plot requires sanction of competent suthorty m wrms of sec 9 of e EKWMA Act 2006

For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Ril Area of land-{A); 12.90
Old Plot No. 154
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
1211 Bil 0.0024 0.03 Kalpana Das Manna
W /o Subhasis Manna
of self
1226 Bil 0.0038 0.04 Khatija Begum
W/o Md. Jamal Uddin
Of sell
1231 Bil 0.0001 0.03 Nilam Devi Sahu
W /o Chandra Sekhar
Sahu of self
1232 Bil 0.0002 0.07 Ramesh Sahu
5/0 Suresh Sahu
Of self
1248 Bil 0.0001 0.02 Asima Halder
W/a Rabiram Halder
Of self
1255 Bil 0.0013 0.02 Rabiram Halder
S/0 Bimal Halder
Of self
1257 Bil 0.0001 0.02 Chandra Sekhar Sahu
S/o Daragi Prasad
Sahu of self
in lorms of sec § of the Act

Any change of classification of character of land m Ihis plol iequires sanchon of competant
For offica use anly
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Any change of classification or charcter of land in this ploy reguines sanction of competent suthority i tenns of sec 9 of the BKWMA Act 2006,
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District: South 24 Parganas

334
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615005

Block- Sonarpur

Mouza- Atghara J.L. No.5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) [Lessee
1260 Bil 0.0002 0.03 Santosh Kumar Sahu
S/o0 Harihar Prasad
Sahu of self
1261 Bil 0.0001 0.02 Vivek Sau
S/o0 Chandra Sekhar
Sau of self
1262 Bil 0.0001 0.02 Usha Sau
W/o Manik Chandra
Sau of sell
1269 Bil 0.0023 0.03 Bijali Pramanik
S/o0 Kalipada
Pramanik of self
1349 Bil 0.0055 0.09 Ashim Sarkar
Son of Atul Sarkar of
self
1351 Bil 0.0024 0.04 Rintu Das
D/o Ganesh Chandra
Das of self
1359 Bil 0.0010 0.01 Goutam Sau
8/0 Ganga Bishnu
Sau of self

mwum«muwmuiﬁmmimmmmﬂm 9 of the EXWNA Act, 2006
Fior office use only
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Any change of classification of character of land in this plot requires sunction of competent muthority in ferms of see 9 of the EKWMA Act 2006,
For Office Lse Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-{A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) [Lessee
1360 Bil 0.0012 0.02 Dharmendra Thakur
Son of Dhupnath
Thakur of self
1361 Bil 0.0012 0.01 Samar Pramanik
S/o Bimal Chandra
Pramanik of sell
1362 Bil 0.0011 0.02 Papia Pramanik
W /o SBamar Pramanik
of sell
1363 Bil 0.0011 0.02 Sampa Debnath

W /o Pradip Kumar
Debnath of self

1364 Bil 0.0022 0.03 Tapan Laskar
8/0 Amulya Laskar of

selfl

0.0012 0.02 Sujit Kumar Thakur
Son of Dharmendra
Of self

1367 Bil 0.0019 0.02 Amit Kumar Singh
S/o Raju Singh
Of self

 Any change of cisssiicaton or Gharacaer o and 1 s il requires 3ot of SompeterT authionity i terms of sec, § of ihe EXVINA AZL 2008,
For office use oniy
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Any change of clnssification or charscter of kand in this plot requires sanction of competent suthority in terms of sec 9 of the EKWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[ 1615005
District: South 24 Parganas Hlock- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-[il Area of land-[A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafA] /Lessee
1368 Bil 0.0019 0.02 Nilabha Ranjan Saha
W /o Gokul Shah
Of sell
1371 Bil 0.0025 0.03 Mahua Maji
W/o Aditya Maji
Of Haltu
1373 Bil 0.0012 0.01 Narayan Naskar
S/o Panchu Naskar
Of self
1374 Bil 0.0012 0.01 Sefali Naskar
W /o Narayan Naskar
Of self
1375 Bil 0.0019 0.02 Nilabha Ranjan Saha
Son of Gokul Saha
Of self
1376 Bil 0.0019 0.02 Amit Kumar Sing
S/o Raju Singh
Of self
1380 Bil 0.0051 0.06 Omprakash Jaggi
S5/o0 Motiram
Of self

Any change of classification or character of land In this plol requines sanciion of compelen| aulhority in tsms of sec § of he EKWWIA Acl, 2008,
For office use anly
Page 25 of 34
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Any change of classification ur character of lund in this plot requires ginetien of eommpsstent avthoriy i terms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[16 15005]
District: South 24 Parganas Block- Sonarpur
Mougza- Atghara J.L. No, 5 Police Station- Sonarpur
Plot No, 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arcafA) [/ Lessee
1381 Bil 0.0012 0.01 Bishal Naskar
S/o Kanai Chandra
Of self
1386 Bil 0.0025 0.03 Manoj Silpakar
3/o Mohan Ram
Silpakar of self
1388 Bil 0.0007 0.02 Kunal Naskar
2/o Kanai
Of self
1400 Bil 0.0050 0.06 Shila Sau
W /o Ramesh Sau
Of self
1403 Bil 0.0027 0.03 Nitish Kumar Gupta
S/o Moujilal Gupta of
self
1404 BEil 0.0012 0.02 Pintu Barik
Anjali Rani Barik
Of self
1406 Bil 0.0012 0.02 Vivek Sau
Son of Chandra
Sekhar Sau of self

::mﬂf&umamuuhummmdmmhmdm.wnmaqm
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Any change of classification vr charmeter of land i this plot requires. senction of competent mithonty in terms of sec 9 of the ERWMA Act 2006,

For Office Use Only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90

Old Plot No. 154

Khatian No. Class Share Share in the Particulars of Ryot Remarks
arcalA) / Lessee

1407 Bil 0.0024 0.03 Uttam Kumar Sau
S/o Harihar Prasad
Sau of sell

1408 Bil 0.0037 0.05 Shila Sau

W /o Ramesh Sau
Of sell

1409 Bil 0.0012 0.02 Pintu Barik
Anjali Rani Barik
Of self

1410 Bil 0.0013 0.02 Manik Chand Sau
S/o Ramji Sau
Of selfl

1420 Bil 0.0016 0.02 Subhankar Mishra
3/o0 Bhogendra
Mishra of self

Bil 0.0024 0.04 Sanjib Pal
123 S8/o Joy Gobinda Pal
of self

Bil 0.0016 0.02 Dipankar Mishra
= 8/o0 Bhogendra
Mishra of sell

MWHWNMHMHMMMMﬂmehm#m B ol the EXWMA Act, 2006.
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Any change of classification of charster of land in this plot requires samction of competent authonty in terms of sec 9u

For Office Use Only. M
Page v of 28 swfoo/2038 08:30



District: South 24 Parganas

PLOT

\o- A
TToenslated Gy

Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Bonarpur

Mouza- Atghara J.L. No, 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-{A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) /Lessee
1429 Bil 0.0012 0.01 Pintu Dolui
8/0 Gobardhan Dolui
Of self
1432 Bil 0.0012 0.00 Shila Sau
W /o Ramesh Sau
Of self
1446 Bil 0.0025 0.03 Tanmoy Ghosh
Son of Matilal
Of self
1460 Bil 0.0051 0.06 Rabhi Jaggi
S/o Omprakash
Of self
1468 Bil 0.0013 0.01 Partha Maji
5/o Madan Mohan
Maji of self
1469 Bil 0.0013 0.02 Manorama Samanta
Maji
W /o Partha Maji
Of self
1498 Bil 0.0062 0.09 Falguni Biswas
W /o Nanigopal
Of self

mmdmdeWhﬂwmmummmmum 9 of the EXWMA Act, 2006

For office use only
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Any change of classification or character of land in this plot requires sangtion of competent anthority u fenms of sec 9 of the EKWMA Act 2006
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District: South 24 Parganas

PLOT
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Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) /Lessee
1500 Bil 0.0350 0.45 Shanti Abas Pvt. Ltd.
5/o0 Ramesh Chandra
Biswas fo self
1512 Bil 0.0033 0.04 On behalfl of Calcutta
Agricultural Land
Enterprise, Partners
Of 184, Santoshpur
Aveneu, Kol- 75
1515 Bil 0.0027 0.04 Paramita Nath
D/o Shyamal Kumar
Nath of self
1516 Bil 0.0027 0.04 Sabita Rani Nath
W /o Shyamal Kumar
Nath of selfl
1524 Bil 0.0064 0.08 Bharati Das
W /o Rabindra Nath
Das of sell
1525 Bil 0.0025 0.03 Prasun Nag
S/o Kalidas
Of Anandapur
1540 Bil 0.0504 0.65 On behalf of

Subhdhara Mercantile
Pvt. Ltd., Director
Bijoy Chowdhury of
32, Ezra Street, Kol-1

Any change of classification or character of land in this plol requines sanction of competent authority in herms of sec. 9 of the EXWMA Act, 2006

For office use only

Page 29 of 34

18.03.2024 07:20 PM



it i o s wwm sfifacey waq
-GS BWT-
(B~ sfigr 18 w@5en %~ CTHITA [su3e00¢]
CRS1- e (.7 &= o YA TR
™ W= S (- i afim AEM(2)- 3.0
REF W - ye8
yfEgm o oM ™ o afmer(a)  areasemite P s
b1 T2 fam 0,00%% o.03 sfyas
firey- it
Wi - for
98 fam 0.001y 0.0 CTEw (W
fra1-mae 5% (W
TR-THA AR
L2 am 0.00% 0.0% fofir corgt
wyift-Fafdie. e
w- g
e I 6,00%% 0.0k Iz
T-SFPT ;N
- o
838 famr 0.00%% 0,08 gHT ;M
For1-sgater
air-fam
yead famr 0.00%¢ c.08 famm 16
firaT- e T
k-
Y8 fam 0.00%9 0.9 B A (SEETY
- AT (R
e-fas

Any change of clussification or charcier of land in this plot requires sanction uf commpetent authasrity in terms of sec 9 of the EKWMA Act 2006
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District: South 24 Parganas

Mouza- Atghara

Plot No. 186

Old Plot No. 154

PLOT

N2- H
“randladed (ohy

Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 12.90

Khatian No.

Class

Share

Share in the
area(A)

Particulars of Ryot Remarks
[ Lessee

1552

1574

1622

1623

1624

1651

1684

Bil

Bil

Bil

Bil

Bil

0.0016

0.0026

0.0012

0.0019

0.0019

0.0025

0.0013

0.02

0.03

0.02

0.02

0.03

0.03

0.02

mmdmuwuﬂnu#mmﬁﬂWmM'ﬁmaﬁ 9ol the E
Page 30 ol 34

For officn uss only

Sanjiban Ghosh
8/0 Tulshi
Of self

Goutam Dey

S/o Gopal Chandra
Dey of Bramhapur,
Nadia

Lipi Chowdhury
W /o Indrajit Gayen
Of self

Chandra Rang
W /o Prakash Rang
Of self

Prakash Rang
S/o Sunil
Of sell

Bikash Sau
Son of Satya Narayan
Of self

Iman Pal Debnath

W /o Raju Debnath
Of sell

e — Y ———

Act, 2006

18.03,2024 07:20 PM



TwaE wawm N>
R w0 s wwm wfiefss sad
ST @
(T1-  sfipr 28 T - (NEETA [yw3¢ooe]
TS JbEm CELEIE WA~ TR
59 W- ee - fam wfirm afdwri9) - 33.%0
HWIESF ST W~ e
wfigm m (o ;v e affme(a)  mwsw/ ot A o
YEB fam o.0030 6.0 el Bl
fira1 - o
- fas
3een fam 6.60%% 6,04 s A
Frar-a%m
Ap- o
40q fam 0.0%8¢ 0.08 ﬂf‘ LB
frer-afew wawm
- s
3443 fam o.000h .0y A3 wEE
freT-amm &5
- for
ywBg EL] o.00%19 o.03 o TN
for@T- s
AT~ fors
wee &= o,008% o.08 W o=
fir@-afem
AT - o
R0k m 6,003y 0.0% m W W
LILIEE IR T
- o

Any change of classification or character of land in thuis pihit peggires. saiction of vompetent sutburity m lerms of sec 9 of the ERWMA Acl ui i

For Office Lse Only.

Page o3

ol oa sw/oe/2o38 o4:30 PM



wa- A

“t »a ..,..,(-14«.4 (ﬂ”‘!

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District. South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Mot No. 186 Class-Bil Area of land-(A): 12.90
Old Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arcalA) [ Lessee
1699 Bil 0.0020 0,03 Prasanta Bag
S/o Bhelo
Of selfl
1739 Bil 0.0012 0.02 Sannyasi Roy
S/o Prafulla
Of self
1755 Bil 0.0255 0.03 Srikrishna Sardar
S/o Bankim Sardar
Of self
1772 Bil 0.0009 0.01 Majnushree Mondal
S/o Ramesh Chandra
Of sell
1845 Bil 0.0017 0.02 Prasanta Bag
S/o Bhelo
Of self
1853 Bil 0.0032 0.04 Sujit Sen
Son of Anil
Of self
1906 Bil 00018 0.02 Rokmani Subodh
Kumar
W /o SBubodh Kumar
OF sell

Any change of classification or character of land in this plot requires sanction of compelent sulharily in terms of sec. 9 of the EXWWA AZL 2008,

For office use anly
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District: South 24 Parganas

Mouza- Atghara

Plot No. 186

Old Plot No. 154

NnNy-

352

k

Trandaled by

Government of West Bengal

Office of the Block Land and Land Reforms Officer
PLOT INFORMATION

(1615005]

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 12.90

Khatian No.

Class

Share

Share in the
arealA)

Particulars of Ryot Remarks
/Lessee

1907

1939

2111

2112

2149

2187

2231

Bil

Bil

Bil

Bil

0.0018

0.0010

0.0019

0.0019

0.0026

0.0030

0.0024

0.03

0.02

0.02

0.03

0.04

0.04

0.03

Subodh Kumar
§/0 Jai Shankar
Mahato of self

Dilip Kumar Dey
5/o0 Chandra Kanta
Of self

Mita Acharya
Son of Pranab Kumar
of self

Pranab Kumar
Acharya

Son of Khagendra
Kumar of self

Rahul Sau
S/o Rajendra Sau
Of sell

Subhasish Manna
S/o Satish Manna
Of self

Santanu Sardar
8/o Bhim Sardar
Of sell

vy charge o clasadication o characer of land i 1 plat (0guires sancton of competent auforty in tarms ol sec. 0 of the ERWNA Act, 2008
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
(1615005

District: South 24 Parganas Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur

Mouwza- Alghara
Area of land-(A): 12.90

Plot No. 186 Class- Bil
Old Plot No. 154

Class Share Share in the Particulars of Ryot Remarks

Khatian No.
arcalA) [ Lessec

2248 Bil 0.0018 0.03 Ajay Kumar Sau
$/o Prabhunath Sau

OFf sell

2249 Bil 0.0018 0.02 Sunandea Sau
W /o Ajay Kumar Sau

Of self

2288 Bil 0.0051 0.07 Presenjit Sardar
S/o Ananta

Of sell

2290 Ail 0.0031 0.04 Jhuma Sarkar
W/o Tapan Kumar
Of self

2291 Bil 0.0031 0.04 Rama Sarkar
8/o0 Tapan Kumar
Of self

2303 Bil 0.0050 0.06 Kalpana Ghosh
Son of Parimal

Of sell

2307 Bil 0.0025 0,03 Dilan Das
S/0 Netai
Of self

"y e of chasadbeabion s ohiamctas of Ll i s ol reulies aancton f compedant suhorly in s of sec [ of the EKWIMA Act 2008
For oflicn s oy
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District: South 24 Parganas

e lased oty

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 186 Class-Bil Area of land-(A): 12.90
Oid Plot No. 154
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areaA) [ Lessee
2308 Bil 0.0025 0.03 Subrata Biswas
5/o Nikunja
Of self
2309 Bil 0.0016 0.02 Shreya Halder
W /o Gopinath Halder
Of self
2341 Bil 0.0012 0.01 Juthika Roy
D/o Gouranga Lal Roy
Of self
2342 Bil 0.0013 0.02 Prasanta Roy
S/o Ramen Roy
Of self
2355 Bil 0.0031 0.04 Runa Devi
W /o Bijoy Poddar
Of self
1.0000 12.37

Ty Change of classihcaion or charactsr of land in Ihis plot reguines sanciion of compsbent aufhorty in terms of sec 9 of the EKWMA Act, 2006

For office use orily
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District: South 24 Parganas

Mouza- Atghara

Plot No. 186

Old Plot No. 154

PLOT

357

116 B
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Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur
J.L. No, 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 12.90

‘Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
areafA) [ Lessee
2308 Bil 0.0025 0.03 Subrata Biswas
S/o Nikunja
Of self
2309 Bil 0.0016 0.02 Shreya Halder
W/o Gopinath Halder
Of self
2341 Bil 0.0012 0.01 Juthika Roy
D/o Gouranga Lal Roy
Of self
2342 Bil 0.0013 0.02 Prasanta Roy
S/0 Ramen Roy
Of self
2355 Bil 0.0031 0.04 Runa Devi
W /o Bijoy Poddar
Of self
1.0000 12.37
hTwdemhmmwmmﬂmmmhmﬂm Yol he EXWMA AL 2006

Page 34 of 34

18.03.2024 07:20 PM

Certified to be the English translation of an Information of Plots in Bengali

e

Rid. Saminr hﬂ

nn ! iﬂu-n ([




N e 358

afigmam wawm
wft st a s nwm afiefioe s
-GS Y-
(S~ Sfigw 28 T - TR [ss3¢00e]
(- =bam (W m- g N~ TR
G q- a3y - afim afwm(a)- om0
WIS SN M-
wfdawm - o ann any afioreca)  ApsA/ete R LLa
wi = o 818 .40 Eaa Han
oy - vATTEH
e -
go M W 56
0 far 0.0%v8 0.0y TR WA
for@r- wwam
- (g ca
25y famr 0,008Y 0.0 AW gH HaA
foraT-ywag
- chg At
asafy fam 0,080 0.%9 i =wm woA
frer-s=a3
- odgn Afsm
130/y fam 0.004% ©.58 (" WS HaW
foraT- v9a T
w-od dgw @S
1ze famr 0.0188 0.0 N
- nEf
- o
a8 i ©.0388 0,0¥ nE A 55
o srafde
A - o

Any change of classfication or character of land (o this plod resuires. sancinn of competont aathonity in leoms of s ? of the EKWMA Act 2006
LS -
For Uifice Lisc Cnly

Pages of s sw/oefro38 o908 PM




Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atgham JL No. 5 Police Station: Sonarpur
Pipt No. 229 Class-Bil Area of land-(A): 3,40
O Flat No
Khatian No,  Class Share  Share in the Particulars of Ryot Rermarks
- area(A) [Lessee
82 Bil 0.4748 1.60 Puranjoy Mandal
§/0 Harmohan
Of sell
From Kha. No. 40
2171 Bil 0.0284 0.08 Jagananth Mondal
§/o0 Dhananjoy
Of Purba Tentulberia
218/1 Bil 0.0331 0.10 Ram Prasad Mondal
8/o Dhananjoy
Of Purba Tentulberia
219/1 Bil 0.0383 0.13 Shib Prasad Mondal
8/o Dhananjoy
Of Purba Tentulberia
22011 Bil 0.0376 0.14 Deb Prasad Mondal
§ /o Dhananjoy
Of Purba Tentulberia
723 Bil 0.0244 0.08 Juin Dutta
W /o Subhasish
Of self
T24 Bil 0.0244 0.08 Subhasish Dutta
8/o0 Arabindu
Of self

:w_ﬂ&?ﬁi—-uﬁﬂhnﬁﬁ1ﬁﬂimﬂumdu ¥ ol e ROV A, 36
Puge | of &
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Office of the Block Land and Land Relorms UIHNCET

PLOT INFORMATION 361
[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No.5 Police Station- Sonarpur
Plot No 229 Class-Bil Area of land-(A): 3.40
Old Plot No
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) [ Leasee
1028 Bil 0.0144 0.04 Shyamal Kumar Kesh
S/o Radha Kanta
Of self
1071 Bil 0.0024 0.01 Sanjib Chatterjee
S/o Dilip Kumar
Chatterjee of self
1116 Bil 0.0072 0.02 Kalipada Pal
Son of Payrimohan Pal
of self
1117 Bil 0.0072 0.02 Samit Pal
S/o Kalipada Pal
Of self
1126 Bil 0.0034 0.01 Santa Raha
W /o Pijush Ranjan
Raha of self
1205 Bil 0.0034 0.01 Pijush Ranjan Raha
Son of Satya Ranjan
Raha of self
1301 Bil 0.0120 0.04 Amitava Roy
S/o Laxmi Narayan

Roy of self



2
sfswan wawm \19 g 30
iR S o off mwm afiefiee saq

-GS W~
(S - wfgq 28 9 - (T [ye3200¢]
CIL R ) CALE T Al AR
WIS W- a3y - Py sfa offme(a)- om0
WIS W W-
ufsam - o oy W af(a)  amsasefa Praaa g
YoRY fam °.0%88 0,08 qE FAER WS
frer- s S
- o
Yy®EY fam 0.0%3% o.08 EEL FHH S
re1-wwEan 3
-
yoes fam 0.05% 0.08 T m sIweTm
FreT-Tmee sTvaawE
-
seee = 0.0%30 c.08 AW FAE FTTSTR
fEre-nrem sasaaE
-
229 fam o.00uY 0.30 s A%
freT- s
-
yous fam 0.0%88 c.ot CTM WS
Pl s wew
-
YEEs fam 0.03B% 0.0 W SN AW AReh Mids ws shEss
6 v 8y
e - o

Any change of classification or chareter of land in this

plot requires sanction of competent authority in terms of see 9 of the EKWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Alghara J.L. No. 5 Police Station- Sonarpur
Plot No. 229 Class-Bil Area of land-(A): 3.40
0ld Plot No.
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
arealA) | Lessee
1346 Bil 0.0144 0.05 Narendra Kumar Sau
Son of Hariprasad Sau
of sell
1347 Bil 0.0121 0.04 Rajiv Kumar Sau
Son of Kadernath Sau
Of self
1354 Bil 0.0119 0.04 Shib Kumar Jaiswal
S/o0 Shyamlal Jaiswal
of self
1355 Bil 0.0120 0.04 Ram Kumar Jaiswal
S/o Shyamlal Jaiswal
of self
1357 Bil 0.0068 0.10 Bijoy Sau
S/o Shyamananda
Sau of self
1377 Bil 0.0144 0.05 CGopal Mondal
5/0 Budhir Chandra
Mondal of self
1459 Bil 0.0142 0.08 On behalf of Black
Diamond Goods
Private Limited,

Director Subhas
Chandra Gupta of self

r:mwhmJ“Wmﬂwmmdmmnmdm B ol the ERXWMA Act, 1008,
Page 3 of 6
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District: South 24 Parganas

Mouza- Atghara
Plot No. 229
Old Plot No.

Government of West Bengal

f the Block Land and La

PLOT INFORMATION

Block: Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 3.40

e —

Share in the particulars of Ryot

rea(A)  [lessee

“Khatian No.  Class Share

S
1464 Bil 0.0148 0.05
1727 Bil 0.0144 0.05
1734 Bil 0.0144 0.05
1740 Bil 0.0127 0.04
1741 Bil 0.0127 0.04
1743 Bil 0.0069 0.02
1744 Bil 0.0125 0.04

On behalf of Madipan
Supplier Pvt. Lid.
Director Subhas
Chandra Gupta of sell

Rajendra Sau
Son of Shyamananda
Of self

Ajay Sau
Son of Shyamananda
Of self

Shila Jaiswal
W /o Arvind
Of sell

Arvind Jaiswal

Son of Ramprasad
Of self

Nanda Kumar Jaiswal
S/o Shyamlal
Of self

Puranjoy Mondal
E-JI'D Harmohan
Of sell

nd Reforms Officer

[1615005]

Ay change of classheation
O e o o chirmctar of land n s plol requines sanclion of compelent sulharly n tema of sec, 9 of e EKWMA Act, 2006

Page 4 of 6

18.03.2024 07:32 PM
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District: South 24 Parganas

121- K
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No, 229 Class-Bil Area of land-{A): 3.40
Old Plot No.
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) [ Lessee
1858 Bil 0.0143 0.05 Narendra Kumar Sau
Son of Hari Prasad
Sau of sell
1860 Bil 0.0145 0.05 Dibyendu Tiwari
S/o Birendra Nath
Tiwari of sell
2060 Bil 0.0043 0.01 Malay Chatterjes
Son of Ranjit Kumar
Chatterjee of self
2063 Bil 0.0120 0.04 Sangeeta Mukherjee
W /o Arabinda
Of sell
2254 Bil 0.0145 0.05 Mohanlal Jaiswal
Son of Ramlochan of
self
2310 Bil 0.0122 0.04 Nilima Sau
W /o Binod Kumar
Of self
z311 Bil 0.0122 0.04 Vinod Kumar Sau
S/o Harilal
Of self

Ay chisge o classseaiion o character of land in e plol requires sanciion of compatant autharty in terma of sec. § ol B EXWMA Act, 2006

For offics use onily
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006.

For (ffice Use Unly.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT

District: South 24 Parganas

INFORMATION

(1615005

Block- Sonarpur

Police Station- Sonarpur

Mouza- Atghara J.L. No. 5
Plot No. 229 Class-Bil Area of land-(A); 3.40
Old Piot No,
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arcalh) [ Lessee
2324 Bil 0.0154 0.05 Manik Chandra
Jaiswal
Son of Kodai Jaiswal
of sell
2325 Bil 0.0154 0.05 Rahul Jaiswal
Son of Manik Chandra
of self
1.0000 3.4

mmdmmwﬂﬂdwhnmwmmamwhmdmﬂummm

For office use only

Page 6 of 6

18.03.2024 07:32 PM

Certified to be the English translation of an Information of Plots in Bengali
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 229 Class-Bil Aren of land-(A): 3.40
Dld Plot No.
Khatian No.  Class Share ‘Share in the Particulars of Ryot Remarks
arcalA) [ Lessee
2324 Bil 0.0154 0.05 Manik Chandra
Jaiswal
Son of Kodai Jaiswal
of sell
2325 Bil 0.0154 0.05 Rahul Jaiswal
Son of Manik Chandra
of self
1.0000 3.4

Any change of dassiication or charactar of iand hﬁmmmumtmmmdmwmﬁ‘mmm.
For office use only

Page 6 of 6
18.03.2024 07:32 PM

Certified to be the English translation of an Information of Plots in Bengali
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Any change of classification or character of land in this plot requires sanction of competent autharity in terms of sec 9 of the EKWMA Act 2006,

Far OfTice Use Oaly.
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overnment of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atgham JL No, 5 Palice Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13.89
Ol Piot No.
‘Khatian No.  Class Share  Share in the Particulars of Ryot ~ Remarks
area(A) / Lessee
B2 Bil 0.3193 4.27 Puranjoy Mondal
5/o Harmohan
Of self
From Kha. No. 40
217/1 Bil 0.0072 0.30 Jagananth Mondal
8/0 Dhananjoy
Of Purba Tentulberia
218/1 Bil 0.0089 0.29 Ram Prasad Mondal
S/0 Dhananjoy

Of Purba Tentulberia

0.45 Shib Prasad Mondal
8/o Dhananjoy
Of Purba Tentulberia

219/1 Bil 0.0175

220/1 Bil 0.0161 0.37 Deb Prasad Mondal
S/o Dhananjoy
Of Purba Tentulberia

Bil 0.0064 0.10 Abhilash Prasad
5/o0 Biraj Mohan
Prasad of self

1013

0.0036 0.05 Bikash Prasad
8/o Rajendra Prasad
of sell

1022 Bil

Ay change of classification or characier of Land in this. plot requires sanchion of compalent suthorlty In terms of sec. 9 of the EXWMA Act, 2006

For office use only
Page 1 of 26
18.03.2024 07:34 PM
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Any change of classification or charcter of land in this plot requires sanction of competent waihority o terms of 300 9 of the EKWMA Act 2006,

For Office Use Only.

Page s of 1

yr/ee/ro48 oq:o8 PM



2y~ H
Wha’ LO,‘?

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Piot No. 228 Class-Bil Area of land-[A): 13.89
Old Plot No.
‘Khatian No. Class  Share  Share in the Particulars of Ryot Remarks
_ arealA) /Lessee
1023 Bil 0.0024 0.03 Manas Ghosh Hajra
S8/0 Muktipada Ghosh
Hajra of self
1024 Bil 0.0024 0.03 Angshuman Mondal
5/o Ranjit Kumar
Mondal of self
1025 Bil 0.0024 0.04 Supratim Roy
S/o Nepal Chandra
Roy of self
1038 Bil 0.0070 0.10 Somnath Chowdhury
8/o Srinivas
Chwodhury of self
1071 Bil 0.0023 0.03 Sanjib Chatterjee
5/o Dilip Kumar
Chatterjee of self
1112 Bil 0.0016 0.02 Subhash Chandra
Pradhan
5/o0 Bankim Chandra
Pradhan of self
1114 Bil 0.0148 0.02 Subha Chandra
Pradhan,
8/o0 Bankim Chandra
Pradhan of self

Any change of classification or character of land in this plof requires sanction of compelsnt aulhority in terms of sec_ 8 of he EXWMA Acl 2006,

For office use anly
Page 2 of 26
18.03.2024 07:34 PM
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Any change of classification or characier of land in this ploet requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006,
For Office Use Only,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]

District: South 24 Parganas Block- Sonarpur
Police Station- Sonarpur

Mouea- Atghara J.L. No. 5
Plot No. 228 Class-Bil Area of land-{A): 13.89
Old Plot No.
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
arealA) [ Lessee
1118 Bil 0.0028 0.04 Dhananjoy Das
S/o0 Kanailal Das
Of self
1119 Bil 0.0015 0.02 Sagata Pradhan
D/o Subhas Chandra
Pradhan of self
1126 BEil 0.0012 0.02 Santa Raha
W /o Pijush Ranjan
Raha of sell
1130 Bil 0.0148 0.02 Sagata Pradhan
D/o Subhas Chandra
Pradhan of self
1167 Bil 0.0032 0.05 Sanatan Behara
Son of Mani Behara
Of sell
1205 Bil 0.0014 0.02 Pijush Ranjan Raha
S/0 Satya Ranjan
Raha of self
1217 Bil 0.0020 0.03 Arunima Basu
W /o Prantik Purakait
Of self

wmﬂmumuwnmmmmdmmmmum B of the EXWMA Acl, 2006

For office use only
Page 3 of 26
18.03.2024 07:34 PM
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615005
District: South 24 Parganas Niock: Sonarpur
Mouza. Alghara JL No. 5 Police Station- Sonarpur
Plot No. 228 Clans-Bil Arca of land-(A): 13.89
Ol Piot  No.
Khatian No. Class  Share  Share in the Particulars of Ryot ~ Remarks
— aread)  [lessce
1218 Bil 0.0032 0.05 Utanv N,
S/o8M N
Of self
1219 Bil 0.0194 0.05 Manika N,
W /o Utsav N.
Of self
1229 Bil 0.0020 0.03 Prantik Purakait
S/o Bishnu Prasad
Of self
1244 Bil 0.0036 0.05 Rabindra Nath
Kamilya
Son of Brajendra Nath
Kamilya of self
1304 Bil 0.0036 0.05 Mita Ghoshal
W /o Basab Kumar
Ghoshal of self
1459 Bil 0.0004 0.00 On behalf of Black
Diamond Goods
Private Limited,

Director Subhas
Chandra Gupta of self

1506 Bil 0.0059 0.08 Rama Biswas Das
W /o Tusar Kanti
Of Dakshin
Gopindapur Magrahat

1513 Bil 0.0030 0.04 Sanjib Hajra
S/0 Swapan

lar
hm“ o n sancion of compalent aulmonty in temme of sec. § of e EXWMA Act 2006
Puge 4 of 26

18.03.2024 07:34 PM
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006.

For Office Use Only,
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas
Mouza- Atghara

Plot No. 228

Old Plot No.

[1615005]

Block- Sonarpur
JL. No. §
Class-Bil

Police Station- Sonarpur
Area of land-(A): 13.89

Khatian No.

Class

Share

Share in the
areali)

Particulars of Ryot Remarks
[/ Lessee

1513

1547

1548

1549

1596

1600

1612

1613

~ Any change of classifcaiion or characiar of land I T8 B8l Feaie e e

For office use anly

Bil

Bil

Bil

Bil

Bil

Bil

0.0032

0.0072

0.0040

0.0021

0.0038

0.0010

0.0010

0.05

0.08

0.03

0.03

0.05

0.02

0.01

Of 51/ 1P.Majumder
Road, Haltu, Garfa
Kolk- 700 078

Kallol Ghosh
S/o Bablu
Of self

Sima Rakshit
W /o Paritosh
Of self

Paritosh Rakshit
S/0 Manoranjan
Of sell

Mithun Paik
Son of Dhananjoy
Of self

Soutan
Chattopadhyay
Son of Amar Nath
Of self

Rajesh Kumar
S/0 Dinnath Saha
Of self

Pawan Kumar
S/o Dinnath Saha
Of self

d“hﬁﬁmﬂmdmwﬁﬁhmdm.ﬂﬂh%ﬁm.

Page 5 of 26

18.03.2024 07:34 PM

380



aficwam TAEW |24
wft uft o oft mym afifavea s
GRS -
(s~ wfige 38 TN §F- (T [ysd>a00e]
. =GEA (% An - wpE- (TR
(::!m 33 o P sftg afdupr(9)- oen
- 3y '
WEE® WY W
ofsTm w0 n oy afa(a) Ao P o
Yeid fam o.0080 o.0f (ATA™Y 53
foysy - Jpr (WTEA
-
el fam o.00%8 0,03 afy gwm fn
férsT- 575
-
prenl fm 0.00%¢ 0.00 (e AT
aift-afa = T
wr-fAE
e fam 0.000% .08 it v
AT - AT
wr-fAs
Yeno fam o,00%¢ 0.01 AT SETEr
Ti-Ee
s -fs
Yead o 0.00%¢ 0.0% &S SHEHAT
frer-Es o
Wi -
yaok fam o.08%¢ 0.5 I (T oW W (T WG
aift-wE
- o

Any change of classification or charscier of land in this plot requires sanction of competent authonty in terms of sec 9 of the EKWMA Act 2006,

For Office Lise Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]

Rlock SBonarpur
P I 1 L- Nﬂ'. 5
Class-Bil

District: South 24 Parganas
Mouga- Alghara
Piot No. 228

Old Plotr No
Share in the Particulars of Ryot  Remarks

Police Btation- Sonarpur
Area of land-(A): 1389

“Khatian No.  Class Share

arcaA] __[Lessee

1615 Ril 0.0030 0.04 Somnath Dutta
8/0 Ananda Mohan

Of self

0.0015 0.02 Ravi Prakash Singh
S/o Chandrama
Of self

1666 Bil

1667 Bil 0.0015 0.03 Neha Kumari
W /o Ravi Prakash

Of self

1687 Bil 0.0032 0.04 Silpi Das
W /o Narayan
Of self

Bil 0.0015 0.02 Somadutta
Bhattacharjee
W /o Subrata
Of self

1690

1691 Bil 0.0015 0.02 Subrata Bhattacharjee
5/0 Surendra Mohan

Of self

1706 Bil 0.0415 0.11 Jally Deb @ Jaly Deb
Mondal
W/o Kalyan Kumar
Of self

Any change of classification or chivacter of lend in v plol requires snction of competen! aulhonlty In Lerms of sec. D of e EXVWIA Acl 2008

For ofice use only
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Any change of classification or characier of land in this plot requires sanction of competent suthority in terms of sec 9 of the EKWMA Act 2006
For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]

District: South 24 Parganas Block- Sonarpur
Police Station- Sonarpur

Mouza- Alghara J.L. No. 5
Plot No. 228 Class-Bil Area of land-(A): 13.89
Old Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arcalf) [ Lessee
1717 Bil 0.0026 0.04 Pranab Kumar Gayen
S8/o Prabhas
Of self
1718 Bil 0.0019 0.03 Sanjay Sarkar
S/o0 Ananla
Of sell
1719 Bil 0.0035 0.05 Asha Gupta
W/o Arun
Of self
1720 Bil 0.00335 0.05 Santosh Sha
S/o Lakhan
Of sell
1721 Bil 0.0026 0.04 Menaka Devi
W /o Dipak
Of self
1722 Bil 0.0021 0.03 Santosh Sha
Son of Laxmi
Of sell
1723 Bil 0.0021 0.03 Dilip Kumar Sha
Son of Laxmi
Of self

Ay change ol classiication or characier of 1and In This piot requires. sanciion ol compelent aulhority in lerms of sec. 9 of the EXWIMA Act, 2006.
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An "
y change of classificution or charecter of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]

District: South 24 Parganas Block- Sonarpur
J.L No. 8 Police Station- Bonarpur

Area of land-[A) 1389

Mousa- Alghara
Plot No 22R Class-Bil
Old Pl No

“Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
_areafA] [Lessee ==

1724 Ril 0.0026 0.04 Jyoti Gupta
W /o SBoubra

Of sell

1725 Bil 0.0025 0.04 Pranab Kumar Gayen
8/o Prabhas
Of self

1728 Bil 0.0020 0.03 Uttam Kumar Sha
Son of Ramnath

Of self

1729 Bil 0.0023 0.03 Khusbu Devi
W /o Sandip
Of self

1730 Bil 0.0008 0.01 Chandan Kumar
Son of Jay Kumar

Of sell

1731 Bil 0.0008 0.01 Dilip Kumar Sha
8/o Joy Kumar
Of sell

1732 Bil 0.0008 0.01 Rakesh Kumar
5/o0 Joy Kumar
Of selfl

Ay change of Clsdration o chiasacter of iand in Bus. piol [equires SaNCEON of compelant muhonily in lerms of sec § of the £RWAMA Act 2006

For ofton s only
Page 8 of 26
18.03.2024 07:34 PM
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District: South 24 Parganas
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Government of West Bengal

Block- Sonarpur

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Arca of land-{A): 13.89
Old Plat No.
Khatian No. Class Share Share in the Particulars of Ryot Remarks
_arealA) JLessee
1733 Bil 0.0007 0.01 Ravi Kumar Sha
5/o Joy Kumar
Of self
1771 Bil 0.0035 0.05 Rima Shau
W /o Dipak Kumar
Of sell
1774 Bil 0.0030 0.03 Rajib Kumar
Son of Mahadeo
Of self
1775 Bil 0.0015 0.02 Amitava
Roychowdhury
8/0 Rabindra Nath
Of self
1776 Bil 0.0018 D.03 Sutapa Roy Chowdhry
W /o Amitava Roy
Chowdhury of self
1777 Bil 0.0010 0.02 Swati Das
D /o Nimai Chand
Of self
1778 Bil 0.0010 0.01 Subhajit Saha

Son of Ajit Kumar
Of self

Jay change of Classification or character of Land in this piol requires sanction of compatent auhority in berma of sec. 9 of the EXVWMA Acl 2006.

Fior office use only

Page 9 of 26
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District: South 24 Parganias
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT [INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No, 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13.89
Old Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arcalA) | Lessee
1779 Bil 0.0010 0.02 Moumita Das
D/o Nimal Chand
Of selfl
1781 Bil 0.0020 0.03 Ashok Kumar
Son of Jahawar Sha
Takia of self
1782 Bil 0.0010 0.01 MNarsing Shau
3/o Gurudin
Of self
1783 Bil 0.0010 0.02 Rekha Sau
W /o Narsing
Of sell
1784 Bil 0.0010 0.02 Puspa Sau
W /o Dinesh
Of self
1785 Bil 0.0010 0.03 Kiran Devi Shau
Son of Mahendra
Of self
1786 Bil 0.0020 0.03 Jagdish Mondal
S/o0 Ranu
Of self

Any change of classification wwﬂ“hﬁ#mmEMMhMHt B of Ihe EKWMA Act, 2006,

Page 10 of 26

For office use ansy

18.03.2024 07:34 PM
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block- Sonarpur
Mousa- Atghara JL. No § Police Station- Sonarpur
Plot No. 228 Class-Bil Arca of land-(A): 13 89
Ol Plot No
‘Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
— : area(A) [ Lessec P —
1787 Bl 0.0020 0,03 Basudeb Sikdar
8/0 Sahadeh
Of sell
1788 Bil 0.0025 0.03 Dipti Mondal
8/o Prafulla Gayen
Of sell
1790 Bil 0.0025 0.03 Sanjit Prasad
Son of Dharambir
Of sell
1791 Bil 0.0020 0.03 Sourav Majumder
Son of Khokan
Of sell
1792 Bil 0.0035 0.05 Saroj Kumar Barman
8/o Jamuna Prasad
Of self
1793 Bil 0.0020 0.03 Sephali Majumder
W /o Kholtan
Of self
1794 Bil 0.0020 0.03 Prasenjit Saha
Son of Subodh
Of self

Any Change of casseaton o characier of lnd n i phol requires. sancion of compalant sulodly in lerms of sec 0 of e EXWMA Act 2006

For offece s only
Puge 11 of 26
18.03.2024 07:34 PM

392



T wawm "?’Ul
iR s o of mym wfisfies sar
-SITA BV -
(G- wfigr 28 was (AT [yede00¢]
(nE- mbea &9 ¢ - OTRTAR
SIS W~ 33y s offsr(a)- sovn
AMES WIS -
afsTm o™ ;Y sy afmm(a)  Arwa/Ee e o
YAt fam 0.00%0 0.0% W AEHA
-
1 - o
Ve = o.0030 0.03 WY WA
firg-wfGeae
wr-fas
3934 far o.003¢ 0.0 frmm om
frer-faEm Fam
-
Y4l = 60000 0.08 e B
Frar-am
- o
Yaan fam 0.00%0 .08 Wity w5g
FreT-ame
wi-fors
it famr o.003%0 0.00 (F9F T
Frer-s1f =
-
Yo fém 0.0030 0,08 feemardt (et
oi-ATeE W
-

393

Any change of classification or character of land in this plot requires sanction of competent authurity in of 700 9 of the EKWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block. Sonarpur
Mouea- Atghara J L. No, 5 Police Station- Sonarpur
Pist No. 228 Class-Bil Area of land-{A): 13 89
Old Plot No
Khatian No.  Class Share Share in the Particulars of Ryot ~ Remarks
arcafA) [ lessee -
1795 Bil 0.0010 0.01 Rupa Majumder
W /o Manmatha
Of sell
1796 Bil 0.0010 0.02 Manmatha Majumder
S/o Matilal
Of sell
1797 Bil 0.0025 0.03 Rishad Kumar
5/0 Binod Kumar
Singh of self
1798 Bil 0.0030 0.04 Rana Singh
Son of Ram
Of self
1799 Bil 0.0030 0.04 SBamir Naskar
S/0 Mahadev
Of self
1818 Bil 0.0020 0.03 Kader Nath Sha
8/o Valley Sha
Of self
1820 Bil 0.0020 0.03 Lilabati Devi
W /o Rajendra Sha
Of sell

* Any change of classfcation o charwcier o i i 1 plot equires sanciion of compatent sufhoriy n ierms of sec 9 of e EXVWAWA Acl 3008

For offica uss anly
Page 12 of 26
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Any change of classification or character of land in this plot requires mmﬂmﬁulmmmﬂmiu[mﬁxwﬁmm.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
(1615005

District: South 24 Parganas Block: Sonarpur
Jb No. 5 Palice Station- Sonarpur

Moura- Atghara
Area of land-(A); 13.89

Plor No. 228
0Old Pt No.

Claas-Bil

Share in the  Particulars of Ryot Remarks
areafA] [ Lessee

1821 Bil 0.0011 0.01 Brijesh Gupta
5/0 Tarak
Of self

Khatian No. Class Share

0.02 Sima Devi Shau
W /o Sanjay Shau
Of self

1822 Bil 0.0011

Bil 0.1548 2.15 Sukumar Mondal
5/o0 Puranjoy Mondal
Of sell

1846

1848 Bil 0.0033 0.05 Asha Jaiswal
5/o Ramesh

Of self

1849 Bil 0.0012 0.02 Swagata Pradhan
W /o Subhash

Chandra Pradhan
Of selfl

Bil 0.0004 0.01 Kamal Krishna Manna
S/o Birendra Lal
Of sell

1882

1894 Bil 0.0027 0.05 Madhu Halder
5/o Kudiram
Of self

iy Charge o cllsalication or chavacisr of land in B plot requies sanciion of compeient authony In terms of sec, § of the EKWNA Act. 2006

For office uss only
Page 13 of 26
18.03.2024 07:34 PM
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Any change of classification or character of land In this plot requires sanction of competent suthority in terms of sec 9 of the EKWMA Act 2006,
Fur Office Use Only.
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PLOT

District: South 249 Parganas

Mouza- Atghara

Piot No. 228
Old Plot No.

n6-

Tyl aed fﬂl"a'

Government of West Bengal
Office of the Block Land and Land Reforms Officer

INFORMATION
[1615005]

Block- Bonarpur

J.L. No, 5

Class-Bil

Police Station- Sonarpur
Area of land-(A): 13.89

“Khatian No.

Class

Share

Share in the
arcali)

Particulars of Ryot Remarks
JLesaee

1911

1925

1981

1982

1983

1984

1985

Ril

Bil

Bil

Bil

Bil

Bil

0.0050

0.0025

0.0015

0.0027

0.0009

0.0010

0.0007

0.07

0.04

0.02

0.06

0.02

0.02

0.01

Mandira Mishra Roy
W /o Amitabh Roy
Of sell

Anirban Sarkar
Son of Sailen
Of self

Kajal Roy
Son of Jagdish Roy
Of self

Subhajit Das
Son of Swapan Das
Of self

Sriparna Mondal
W /o Amitava Mondal
Of self

Amitava Mondal
S/o0 Souresh Kumar
Mondal of self

Maheswata Barman @
Pandit

W /o Raju Pandit

Of self

Ay change ol clsssiication or characier of land i his plol requires. sanclion of competent auhorty In lems of sec. 9 of the EXWMA Act, 2008
Page 14 of 26

For office use only

18.03,2024 07:34 PM




affewam sem lr}’}
vt s o ft mwm wfiwfien s
~GOTA -
(S~ wfg 28 s A5 OTRTATA [ss3e00e]
- =hwm (LR LA T M- CTARTA
B M- a3y - Pm afi affmm(a)- somn
WRES WY W~
wfdrm - o amn v aftmpr(a)  amwee/oiE Pres Ay
FECES fim 0,000n 0.0% g s
frsr-Fam (58 fEE
R
1Y fam o008 0.0 onfit s
wift-amagE wHT
-
Sabb fam o.0030 0.09 (T WS
frmr-frm w8
n -
AN fam 0.00%4 o.08 T
TR - ST A
-
%00y fam 0.00%0 0.09 TS T
Frer-amge A
An-fE
s00¢ fam 0.00%¢ 0.6 Afawr
i-FarE
-
s00% famr 0.00%¢ .30 e w9
- 7
-

Any change of classification or character of land in thin plol requires sanction of competent mww in terms of sec § of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District; South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13.89
0Old Plot No.
‘Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
arcalA) [ Lessee
1986 Bil 0.0008 0.02 Raju Pandil
Son of Krishan Deo
Pandit of self
1987 Bil 0.0034 0.06 Soumi Mondal
W /o Antardut Mondal
Of self
1998 Bil 0.0020 0.03 Gouri Sau
S/o Biswanath Sau
Of sell
1999 Bil 0.0022 0.05 Rekha Devi
W /o Ajodhya Prasad
Of self
2002 Bil 0.0020 0.03 Pankaj Pal
S/o0 Ram Krishna Pal
Of self
2005 Bil 0.0025 0.03 Sabita Roy
W /o Krishna Chandra
Of self
2006 Bil 0.0075 0.10 Alo Roy
W /o Binoy Krishna
Of self

;m_dw of classdication or characier of lnd In s piot fequines sancion of compelant aulhorly 1 18rms of sec_ of The EXVVIA AL 3005

or office use only
Page 15 of 26
18.03.2024 07:34 PM
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Any change of classification or character of land in this plot requires sanction of competent suthority in terms of see 9 of the EKWMA Act 2006,

For Office Lise Only,
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-{A): 13.89
Ol Plot No,
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arcalA) [ Lessee
2014 Bil 0.0050 0.07 Hirak Jyoti Roy
Son of Krishna
Chandra of sell
2015 Bil 0.0020 0.03 Parimal Mondal
S/o Nirapada Mondal
Of sell
2016 Bil 0.0020 0.04 Laxmi Naskar
W /o Timir Naskar
Of self
2019 Bil 0.0018 0.03 Samiran Debnath
Son of Raghunath
Of self
2020 Bil 0.0024 0.05 Lakshan Prasad
Son of Ramprita
Of self
2021 Bil 0.0012 0.02 Bishaka Maji
Son of Astam
Of self
2023 Bil 0.0025 0.05 Sumana Sardar
S/o Sashadar
Of sell

Ay changa of clssaiicabon o chasacier of land In B piol requines sancion of competent suhority n terms of sec. § of e EKWMA Act 2006

For office use only

Page 16 of 26

18.03.2024 07:34 PM
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District: South 24 Parganas

PLOT

404
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Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

(1615005

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13,89
0Old Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A] [ Lessee
2028 Bil 0.0017 0.03 Kakali Maity
W /o Surja Kanta
Maity of Self
2029 Bil 0.0016 0.03 Parimal Mondal
S/o Nirapada
Of self
2030 Bil 0.0017 0.04 Santanu Mondal
S/o0 Mahadeb
Of self
2039 Bil 0.0057 0.12 Soumitra Majumder
5/0 Alok
Of self
2040 Bil 0.0012 0.03 Tarak Chowdhury
S/o Ajit
Of self
2046 Bil 0.0013 0.03 Bholanath Saha
S/o Rebati Mohan
Saha of sell
2049 Bil 0.0011 0.03 Purna Chandra
Pradhan
5/o Kalachand
Of send

Any change of classification or chavacter of land in s plol reguinss sanction of compsient aufhority n terms of sec. 9 of he EXWMA Act 2006,

For office use only

Page 17 of 26

18.03.2024 07:34 PM
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Any change of classification or charscter of land in this plot requires sinctivn of competent authority in terms of sec 9 of the EKWMA Act 2006,
For Office Use Only,
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District: South 24 Parganas

PLOT
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

INFORMATION

Block- Sonarpur

(1615005]

Police Station- Sonarpur

Mouza- Atghara J.L. No. 5
Plot No. 228 Class-Bil Aren of land-(A): 13.89
Old Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) JLessee
2051 Bil 0.0010 0.03 Pintu Sau
Son of Kameswar Sau
Of self
2054 Bil 0.00135 0.03 Shyamal Biswas
2/o0 Anil
Of sell
2059 Bil 0.0050 0.10 Gopal Sau
5/o Dwawrika Prasad
Sau of self
2060 Bil 0.0017 0.04 Malay Chatterjee
Son of Ranjit Kumar
Chatterjee
Of self
2063 Bil 0.0005 0.01 Sangita Mukherjee
W/o Arindam
Of self
2064 Bil 0.0023 0.05 Anuradha Mondal
W /o Partha
Of sell
2067 Bil 0.0016 0.02 Anju Kumari
Son of Surendra Saha
Of sell

Any change of classification or characier of land i Ihis plol requires sanction of competend authorty In tlerms of sec. 9 of he EXWIMA Act, 2006,

For office use only
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Any change of classification or character of land in this plot requires sinction of competent suthority in terms ol see 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
Distriet: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-{A): 13.89
0Old Plot No.
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
areafA) [ Lessee
2068 Bil 0.0035 0.07 Jahar Lal Roy
8/0 Ramdas Roy
Of self
2075 Bil 0.0015 0.02 Surajit Marik
5/o Krishnapada
Marik of sell
2076 Bil 0.0016 0.01 S8amiran Debnath
5/0 Raghunath
Of self
2077 Bil 0.0016 0.01 Kusum Debnath
W /o Samiran
Of self
2082 Bil 0.0006 0.01 Harasit Mridha
3/o Bibhas Ranjan
Mridha of self
2083 Bil 0.0007 0.02 Rita Mridha
S/o Harasit Mridha
Of sell
2084 Bil 0.0016 0.02 Raju Basak
5/o Nazrul lslam
Of selfl

Any change of classification of charactsr of land in this plot requires sanction of competent suthorlly in lerms of s6c. 9 of ihe EXWMA Act, 2008

For office use only
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District: South 24 Parganas

WMa2-
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT [INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. § Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13.89
Old Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) [ Lesses
2085 Bil 0.0016 0.03 Sangita Sardar
W /o Raju Basak
Of self
2086 Bil 0.0010 0.01 Prabhas Kumar Jadav
S/o Ram Jatan Yadav
of sell
2087 Bil 0.0010 0.02 Babita Yadav
W /o Prabhas Kumar
Yadav of sefl
2099 Bil 0.0050 0.07 Sima Hajra
W /o Aparesh Hajra
Of selfl
2100 Bil 0.0021 0.05 Keya Hajra
W /o Dilip Kumar
Hajra of self
2126 Bil 0.0029 0.04 Nilidri Sekhar Das
Father's name
unknown of self
2127 Bil 0.0030 0.04 Bimal Kumar Pathak

Son of Debendra
Of self

MMHMWHHdWHmMmmﬂMMHmdm.idnEmm?ﬁﬁﬁ.
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Any change of classification or charscier of land in this plol requires sanction of compstent suthanty in lenms of sec 9 of the FEWMA Act 2006,
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District: South 24 Parganas
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Government of West Bengal

PLOT

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13.89
Old Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
. arealA] [ Lessee
2128 Bil 0.0014 0.02 Sunil Kumar
8/0 Dinesh
Of self
2129 Bil 0.0014 0.02 Mamata Rani
W /o Sunil Kumar
Of self
2130 Bil 0.0014 0.02 Shani Kumari
D/o Pankaj Kumar
Of sell
2131 Bil 0.0014 0.02 Pankaj Kumar Sinha
S/o Mahendra Kumar
Of sell
2132 Bil 0.0017 0.03 Anindita Saha
W /o Sibaji
Of self
2133 Bil 0.0018 0.02 Sibaji Saha
Son of Pabitra
Of self
2134 Bil 0.0035 0.05 Girish Chandra
Mishra
S/o Prabhunath
Of sell

Any change of Cassficaton o Chavacter of Wnd in s plof requires sanchon of competent authonty in lerms of sec 9 of he EXWMA Act, 2006

For olfice use only
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13.89
0ld Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) [ Lessee
2154 Bil 0.0027 0.05 Tripti Roy
8/o Santosh Roy
Of self
2167 Bil 0.0010 0.02 Biswajit Roy
Chowdhury
S/o Swaraj Roy
Chowdhury of sell
2168 Bil 0.0010 0.01 Basanti Raptan
W /o Biswajit Roy
Chowdhury of sell
2188 Bil 0.0024 0.03 Shibabrata Dey
S/o Sushil Kumar Dey
of self
2189 Bil 0.0018 0.02 Basudeb Mondal
5/o0 Barun Mondal
Of self
2198 Bil 0.0034 0.05 Chanda Ghosh
W /o Sandip Pal
Of sell
2220 Bil 0.0012 0.01 Sushanta Das
5/0 Swapan Das
Of self

Ay change o classificaion or characier of land 1 s pici requires sancBon of competent autharity 1 lerms of sec. § of e EXWMA Acl, 2006,

For officé usa only
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Any change of classification of character of land n this plot requires sanction of competent suthority in terms of sec g of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Palice Station- Sonarpur
Plot No, 228 Class-Bil Area of land-(A): 13.B9
(id Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot “Remarks
area(A) / Lessee i
2221 Bil 0.0031 0.04 Puapanjali Gupta
W /o Krishna
Of sell
2222 Bil 0.0034 0.05 Kishori Devi
S/o Niraj Kumar
Singh of self
2223 Bil 0.0057 0.08 Bachha Prasad
W /o Swaminath
Prasad of sell
2224 Bil 0.0029 0.04 Banani Palit
W /o Tarun Kumar
Palit of self
2225 Bil 0.0026 0.04 Shambhu Sardar
W /o Haripada Sardar
of self
2228 Bil 0.0012 0.02 Pinki Dutta Das
W /o Susanta Das
Of self
2245 Bil 0.0022 0.03 Sanjiban Das
3/0 Naren Das
Of sell

mdﬁ:mﬁwhummmummhmumwnﬁ{mum
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Any changs of classification or characier of land in this plot requires sanction of competent suthority in lerms of sec 9 of the EKWMA Act 2006.
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Aren of land-(A): 13.89
Old Plot No.
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
area(A) [ Lessee
2251 Bil 0.0015 0.02 Sujit Kumar Jaiswal
5/0 Gulab Chand
Of sell
2252 Bil 0.0015 0.02 Madhuri Jaiswal
W /o Sujit Kumar
Of self
2253 Bil 0.0035 0.05 Sweta Jaiswal
W /o Jatin
Of self
2296 Bil 0.0033 0.05 Nayantara Naskar
W /o Dilip
Of self
2312 Bil 0.0040 0.10 Atul Chourasia
Son of Lalman
Of self
2317 Bil 0.0035 0.05 Titin Maity
S/o Asit
Of self
2318 Bil 0.0035 0.05 Manimala Bairi
W/o Bhuban
Of self
::m::&mamuwnummmﬂmmnmum 0ol e EXWMA At 20086
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006,
Fuor Office Use Only.

Page 2¢ of 2»

Yr/oofi038 0q:08 PM




Wy - B
Tmﬂﬂ—lﬂ‘“—‘i &“U

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13.89
Old Plot No.
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) [ Lessee
2334 Bil 0.0032 0.02 Pawan Sahu
Son ol Narsing
Of sell
2335 Bil 0.0015 0.02 Aman Shaw
W /o Narsing
Of self
2337 Bil 0.0017 0.02 Susama Naskar
W /o Sukumar
Of sell
2339 Bil 0.0024 0.06 Namita Sardar
Wife of Mukto Podder
Of self
2340 Bil 0.0029 0.04 Barun Kumar Naskar
S/o Gobinda Naskar
Of self
2343 Bil 0.0018 0.03 Krishna Adhikari
D/o Panchu
Of self
2344 Bil 0.0018 0.03 Shubhankari
W /o Shyamal
Of self

Ay change of classiicaton of characier of lnd In s plol requines sanction o compelent sulhonty i larms of sec. § of e ERWMA Acl, 2008

For office use only
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Any change of classification or character of land in this plol requires sunction of competent muthority in terms of sec 9 of the EKWMA. Act 2006
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District: South 24 Parganas
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615005

Block- Sonarpur

Mouga- Atghara oJ.L. No. § Police Statlon- Sonarpur
Plot No. 228 Class-Dil Area of land-{A): 13.89
Old Plot No
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
s N areafh) / Lessee
2345 Bil 0.0017 0.02 Amal Halder
5/0 Kalinga
Of sell
2346 Bil 0.0019 0.03 Bina Halder
D/o Bidhan
Of sell
2347 Bil 0.0014 0.02 Mahumita Das
W /o Ranjit
Of self
2348 Bil 0.0014 0.02 Namiia Khatua Manna
W /o Uttam
Of self
1.0000 13.89

—

lny change of classificaton or characier of [and in this plot requires sanction of competent authority in lerms of sec. B of the EKWMA Act, 2006

For office use only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer
PLOT INFORMATION
[ 1615005]
District: South 24 Parganas Block- Sonarpur
Mousa Atghara J.L. No, 5 Police Station- Sonarpur
Plot No. 228 Class-Bil Area of land-(A): 13.89
01d Plot No,
Khatian No.  Class Share Share in the Particulars of Ryot  Remarks
arealA) [ Lessee
2345 Bil 0.0017 0.02 Amal Halder
S/o Kalinga
Of self
2346 Bil 0.0019 0.03 Bina Halder
D/o Bidhan
Of self
2347 Bil 0.0014 0.02 Mahumita Das
W /o Ranjit
Of sell
2348 Bil 0.0014 0.02 Namita Khatua Manna
W /o Uttam
Of self
1.0000 13.89

Ay change of dassiication or character of iand in this plol requires sancion of competent authorty in terms of sec. B of the EKWWMA Act, 2006

For office use only
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Certified to be the English translation of an Information of Plots in Bengali
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Any change of classification or charcter of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006,
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District: South 24 Parganas

Mouza- Atghara

Plot No. 232

Old Plot No. 164

‘Khatian No.

PLOT

425
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

Class

Share

INFORMATION

[1615005]

Block- Sonarpur
J.L.No. 5
Class-Shali

Palice Station- Sonarpur
Area of land-(A): 572

Share in the
arcalA)

Particulars of Raiyat Remarks
[ Lessee

57

526

527

528

529

530

Shali

Shali

Shali

Shali

Shali

Shali

0.2147

0.0576

0.0157

0.0008

0.0122

0.0122

0.0157

1.90

0.33

0.09

0.01

0.07

0.07

0.09

Tarapada Porel
Son of Ramesh Porel
Of sell

Subrata Chakraborty
W /o Sandip
Of Ganguly Bagan

Soma Das
W /o Bhankar
Of Haltu

Upender Singh
S/o Nageswar Prasad
Of Rajdanga

Sushala Devi
W /o Nageswar Prasad
Of Rajdanga

Raj Kumar Singh
S/o Nageswar Prasad
Of Rajdanga

Shankar Das
8/o0 Sudhangshu
Of Haltu

Any change of cassfication of chusracler of Wi in ihis piol requines snction of compatent aulhorily in e of sec § of the EXWNMA Act 2006

Fior office use only
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Any chanjre of classification or chamcier of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT

District: South 24 Parganas

Mouga- Atghara
Plot No. 232
Old Plot No. 164

INFORMATION
[1615005]

Block- Sonarpur

J.L No. 5
Class-Shali

Pulice Station- Sonarpur
Area of land-{A): 572

Khatian No.  Class

Share

Share in the
arcal(A)

Particulars of Raiyat
[/ Lessee

Remarks

547 Shali

616 Shali

617 Shali

662 Shali

708 Shali

0.0231

0.0157

0.0269

0.0069

0.0035

0.0034

0.0068

0.13

0.09

0.15

0.04

0.02

0.02

0.04

Indranil Banerjee
S/o Baidyanath
Banerjee of self

Nabin Kumar Bishai
S/o Bangshi Badan
Bishai

Of Netranir, Flat 4,
2477, Nayabad Purba
Panchasayer, Kol-94

M.V. Raman

8/o M. Raja Rao

Of Jeet Permanent,
Flat -5, Third floor, P-
126, Usha Park, Kol-
B4

Swapan Pattanayak
3/o Lt. Surja Kumar
Pattanayak of Braja
Ballavpur, Barkumar
chawk, Moyna, Purba
Medinipore

Rajib Kar

5/o Joydeb

Of Rasikpur,
Jaigirpur, Moyna,
Purba Medinipore

Madhumita Jana (Kar)
W /o Sanjay Kar

Of Rasikpur,
Jaigirpur, Moyna,
Purba Medinipore

Sima Das (Poddar)
W /o- Probal Poddar
Of Self

Any change of classificaion o charactar of land in this plot requires sanction of compatent muthority In temms of sec. 0 of the EXWMA AcL. 2006.

For office use only
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Any change of classification or character of land in this plot requires sanction of competent suthority in terms of sec 9 of the EKWMA Act 2006,
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District: South 24 Parganas
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 232 Class-Shali Area of land-(A): 5.72
Old Plot No. 164
Khatian No.  Class Share Share in the Particulars of Raiyat Remarks
area(A] /Lessee
710 Shali 0.0067 0.04 Mithu Das
W /o Tapan Kumar
Of self
711 Shali 0.0101 0.06 Chandana Talukder
W/o Tapan
Of self
712 Shali 0.0067 0.04 Parul Das
W/o - Sukharanjan
Of self
713 Shali 0.0069 0.04 Susmita Kundu
W /o Kishor
Of self
714 Shali 0.0069 0.04 Kishore Kundu
S/o Lt. Kalipada
Of self
T36 Shali 0.0673 0.02 Subir Basak
8/o Chunilal
Of sell
737 Shali 0.0673 0.02 Madan Basak
Son of Chunalal
Of self

Any change of classificaion or character of land in thes piot requires sanction of competent aufhorlly in lerms of sec. 8 of the EXVWMA Act, 2006.

For office use ondy
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Any change of classification or charscter of land in this plol requires ganction of competent authority in terms of sec 9 of the EKWMA Act 2006,
For Office Use Only.
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District: South 24 Parganas

Mouza- Atghara

Plot No. 232

Old Plot No. 164

Government of West Bengal

PLOT INFORMATION

J.L. No. 5
Class-Shali

Block- Sonarpur

431

Office of the Block Land and Land Reforms Officer

[1615005|

Police Station- Sonarpur
Area of land-(A): 5.72

Khatian No.

Class

Share

Share in the
arealA)

Particulars of Raiyat
[Lessee

Remarks

783

788

806

B26

827

B95

BY96

Shali

Shali

Shali

Shali

Shali

Shali

Shali

0.0067

0.0224

0.0044

0.0044

0.0088

0.0068

0.0045

0.04

0.13

0.02

0.03

0.05

0.04

0.03

Tapasi Ghorai
W /o Partha Sarathi
Of self

Shuvendu Naskar
S/o Kucho Behari
Of self

Sabitri Mishra
W /o Shubhankar
Of sell

Brijesh Thakur
Son of Niteswar
Of self

Sudha Devi
W /o Randhir Jha
Of self

Mithilesh Singh
S/o Nathu
Of self

Swapna Dhar Gupta
W /o Prabal
Of self

Any change of classification or character of land in B plol requires sanction of compatent authorily in terms of sec. 8 of e EXWMA Act 2006.

For office use only
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Any change of classification or character of lund in thie plot requires sanction of competent suthority in lerms of sec % of the EKWMA Act 2006,
For Office Lise Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas

Movums- Atghara
Plot No. 232
Old Plot No, 164

PLOT INFORMATION
[1615005]
Hlock- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Clasa-Shali Area of land-(A): 5.72

Remarks

‘Khatian No,  Class

Share

Share in the Particulars of Rmﬁt

aren(A)

[/ Lessee

903 Shali

910 Shali

914 Shali

919 Shali

527 Shali

935 Shali

0.0057

0.0064

0.0094

0.0079

0.0095

0.0045

0.0073

0.04

0.04

0.05

0.05

0.05

0.02

0.04

Niranjan Basak
8/o Dipendra Nath
Of sell

Manoranjan Basak
5/o Dipendra Nath
Of self

Niranjan Basak
S/o Dipendra Nath

Of sell

Samir Basak
Son of Krishna

of self

Manoranjan Basak
Son of Dipendra Nath
Of gelf

Prabal Dhar Gupta
Son of Shyamapada
Of self

Chitta Ranjan Basak
S/o Dipendra Nath
Of sell

Any change of classiication or chavacier of lnd in iis piot requines sanction of compalent suhonly in lerms of sec. 3 of the EXYWMA Act, 2008

For office usa only

Page Sof 11

18.03.2024 07:30 FM
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Any change ol classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006,
For Office Use Only,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[161 5005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 232 Class-Shali Area of land-{A); 5.72
Old Plot No. 164
Khatian No. Class Share Share in the Particulars of Raiyat Remarks
arcafA) J Leasce
936 Shali 0.0086 0.05 Srikrishna Basak
S/0 Surendra Nath
Of sell
942 Shali 0.0045 0.03 Rasik Lal Murmu
S/o Jagdiah
Of self
Gag Shali 0.0577 0.32 Prasenjit Biswas
S/0 Ujjal
Of sell
951 Shali 0.0035 0.02 Palash Chandra
CGhosh,
3,/0 Paresh Chandra
Of self
952 Shali 0.0035 0.02 Rekha Ghosh
D/o Palash Chandra
Of self
960 Shali 0.0057 0.03 Somnath Ram
- 8/0 Raj Kumar
Of seld
961 Shali 0.0067 0.04 Partha Sarathi Ghosh
8/0 Anil Kumar
Of self

wmdedeh this phot requires sancion of compatent authorty In lems ol sec. B of the EXWMA Az, 2006,

For office use only
Page 6 of 11
18.03.2024 07:30 PM
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Government of West Bengal

PLOT

District: South 24 Parganas
Mouza- Atghara

Plot No. 232

Old Plot No. 164

J.L. No, 5
Class-Shali

Block- Sonarpur

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Police Station- Sonarpur
Area of land-(A): 5.72

Khatian No.

Class

Share

Share in the
area(A}

Particulars of Raiyat
[ Lessee

Remarks

1137

1200

1201

1263

1318

1413

1504

Shali

Shali

Shali

Shali

Shali

Shali

0.0062

0.0022

0.0090

0.0084

0.0064

0.0070

0.0067

0.04

0.01

0.05

0.05

0.04

0.04

0.04

Kartick Kumar
Chowdhury

S/o Kishan
Chowdhury of sell

Jhuma Saha
W /o Rabi Saha
Of self

Mukul Kanti Mishra
S/0 Bakti Sampad
Mishra of self

Binod Chowdhury
Son of Kishan
Chowdhury of self

Manoranjan Basak
5/o Dipendra Nath
Basak of self

Binay Krishna Mondal
S/o Chandra Kanta
Mondal of sell

Shankha Das

5/o Arabinda

Of Fartabad
Mahamayapur,
Beltala, Garia 700 084

Any change of classfication or characier of land in this plot requires sancBon of competent auihorily In terms of sec. G of the EXVVIWA Act, 2008

For office usa anly
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Any change of classification or characier of land in this plot requires sanction of competent suthority in terms of sec 9 of the EKWMA Act 2006.
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District: South 24 Parganas

Mouzn- Atghara

Plot No. 232

Oid Plot No. 164

| S6

pr 439
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

TION
PLOT INFORMA 11615008]

Block- Sonarpur
J.l. No. 5
Class-Shali

Police Station- Sonarpur
Area of land-{A): 5.72

Khatian No.

Class

Share

Share in the
arca(A)

Particulars of Raiyat Remarks
[ Lessee

1505

1607

1608

1630

1631

1632

1679

Shali

Shali

Shali

Shali

Shali

0.0067

0.0114

0.0057

D.0092

0.0092

0.0071

0.0049

0.04

0.06

0.03

0.05

0.05

0.04

0.04

Subhra Das

D/o Arabinda

Of Fartabad
Mahamayapur,
Beltala, Garia 700 084

Rajib Shau
S/o Dilip
Of self

Ananya Patra
W /o Gopal
Of self

Debasish Biswas
S/o Binod Behari
Of self

Manab Biswas
5/o Ranjit Kumar
Of self

Thoudam Sanjay
Kumar Singh

8/0 Thoudam Maimu
Singh of self

Nepal Das
8/o Madan Mohan
Of self

Any change of classication or charscier of lnd n s piol requines sancton of compalent aulority In terma of sec_ B of ihe EXVWIMA Act, 2006,

For office Lsa only
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Any change of classification or character of land in this plot requires sanclion of competent authority in wrms of sec 9 of the EKWMA Act 2006,

For Office Use Caly.
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT [INFORMATION
[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- SBonarpur
Plot No, 232 Class-Shali Area of land-(A): 5.72
Old Plot No. 164
Khatian No.  Class Share Share in the Particulars of Raiyat Remarks
arealA) /Lessee
1688 Shali 0.0037 0.02 Rabilal Bose
S/0 Surendra
Of self
1689 Shali 0.0032 D.01 Akas Bose
5/o Rabilal
Of self
1693 Shali 0.0027 0.02 Kanika Bose
W /o Rabilal Bose
Of self
1694 Shali 0.0027 0.02 Kanika Bose
W /o Rabilal Bose
Of selfl
1879 Shali 0.0081 0.07 Sudipa Chattopadhyay
W/o Aniruddha
Of self
1904 Shali 0.0048 0.04 Shib Kumar Manna
8/o Kishori Mohan
Of self
2183 Shali 0.0067 0.04 Gourpada Sardar

S/o Jitendra Nath
Sardar of self

Any change of classsication or character of land in B plof requires sanclion of compatont authorily in terms of sec. 9 of the EXWMA Act 2006

For offica usa only

Page 9 of 11
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 232 Class-Shali Area of land-(A): 5.72
Old Plot No. 164
Khatian No. Class Share Share in the Particulars of Raiyat Remarks
arcalA) [/ Lessee
2213 Shali 0.0035 0.02 Tarapada Khatua
5/0 Sudarshan
Khatua of self
2214 Shali 0.0035 0.02 Sulekha Khatua
W /o Tarapada Biswas
Of self
2215 Shali 0.0067 0.04 Paras Kumar Sau
S5/o0 Amar Nath Sau
Of self
2216 Shali 0.0100 0.06 Raj Ballav Das
8/o Nityananda Das
Of self
2230 Shali 0.0062 0.04 Akas Bose
8/o Rabilal
Of self
2232 Shali 0.0076 0.04 Rabilal Bose
5/o Surendra Kumar
Bose of self
2233 Shali 0.0038 0.02 Kanika Bose
W /o Rabilal
Of self

Any change o classification or charscler of (nd in Tha piot requites sanchon of compatont BUhorty In 18mma of s6c. 9 of e EXWIMA Act, 2008,

For office use only
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Any change of classification of charscier of land in this plot requires ssnction of competent authority in terms of sec 9 of the EKWMA Act 2006,

For Office Use Only.
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District: South 24 Parganas

445
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Government of West Bengal

PLOT

Office of the Block Land and Land Reforms Officer
INFORMATION

(1615005

Block- Sonarpur

Police Station- Sonarpur

Mouza- Atghara J.L. Noa. 5
Plot No. 232 Class-Shali Area of land-(A): 5.72
Old Plot No. 164
Khatian No. Class Share Share in the Particulars of Raiyat Remarks
arca(A) /Lessee
2234 Shali 0.0029 0.02 Sushanta Dinda
$/o Basudeb Dinda
Of self
2235 Shali 0.0029 0.01 Pratima Dinda
W /o Sushanta Dinda
Of self
2247 Shali 0.0057 0.03 Agamani Roy
W /o Biswajit
Of self
2286 Shali 0.0067 0.04 Arpita Nath
W /o Manik Nath
Of self
2293 Shali 0.0090 0.05 Asim Kumar Pahari
S/o Shankar
Of sell
2298 Shali 0.0135 0.08 Dilip Kumar
Chowdhury
5/o Dinesh
Chowdhury of self
1.0000 572

Any change ol classication or characier of land n ihis piot requines sancion of compatent authority in terms of sec. 9 of the EKWMA Act, 2008

For offics use onky

Page 11 of 11

18.03.2024 07:30 PM

Certified to be the English translation of an Information of Plots in Bengali



District: South 24 Parganas
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Government of West Bengal

PLOT

Office of the Block Land and Land Reforms Officer
INFORMATION

(1615005

Block- Sonarpur

Police Station- Sonarpur

Mouza- Atghara J.L. No. 5
Plot No. 232 Class-Shali Area of land-(A): 5.72
OM Plot No. 164
Khatian No.  Class Share Share in the Particulars of Raiyat Remarks
area(A) /Lessee
2234 Shali 0.0029 0.02 Sushanta Dinda
5/o Basudeb Dinda
Of self
2235 Shali 0.0029 0.01 Pratima Dinda
W /o Sushanta Dinda
Of self
2247 Shali 0.0057 0.03 Agamani Roy
W /o Biswajit
Of self
2286 Shali 0.0067 0.04 Arpita Nath
W /o Manik Nath
Of self
2293 Shali 0.0090 0.05 Asim Kumar Pahari
S/o Shankar
Of sell
2298 Shali 0.0135 0.08 Dilip Kumar
Chowdhury
S/o Dinesh
Chowdhury of self
1.0000 5.72

For office use only

Any change of classifcation or characler of land In this plot requires sanction of compatent auhorlty in terms of sec. 9 of the he ERVWMA Act, 2006, E
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Any change of classification or charscter of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006

For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005)

District: South 24 Parganas Block- Sonarpur
Mouza- Atghara il No. 5 Police Station- Sonarpur
Plot No, 230 Class-Bil Arca of land-(A): 3.56

Old Plot No. 161

‘Khatian No.  Class Share  Share in the Particulars of Ryot  Remarks
areafi) [ Lessee

| Bil 0.2856 1.01 Ld. Collector an
behalfl of West
Bengal Govt,
Of sell

&08 Bil 0.0108 0.04 Shib Shankar Shah
S/o0 Rameswar
Saha of self

682 Bil 0.0216 0.08 Rajesh Kumar Sau
Son of Shatrush

Of sell

709 Bil 0.0104 0.04 Purnendu Maity
S/o Lt. Debendra

Of self

771 Bil 0.0478 0.17 By virtue of Patta
Possessed by:

of
Transfer prohibited
under section
49(14A)
Possession by
virtue of patta

1) Bhola Keshab of
Atghara
Share 1.0000

814 Bil 0.0054 0.02 Punita Mishra
Chandrika

Of self

mmumﬁmnmdhnmwmuﬂmdwmmhmﬂmwhmmm
For office usé only
Page 1 of 6

18.03.2024 07:30 PM
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Any change of classilication or charscter of land in this plot requires sanciion of competent suthonty in terms of sec 0 of the EKWMA Axt 2006.
For Office Use Only.
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District: South 24 Parganas

Mouza- Atghara

Plot No. 230

Old Plot No. 161

)bl

450

Aranilated

Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Bonarpur
Area of land-[A): 3.56

Khatian No.

Class

Share

Share in the
arealA)

Particulars of Ryot  Remarks
/Lessee

815

816

817

818

819

820

821

Bil

Bil

Bil

Bil

Bil

0.0054

0.0052

0.0052

0.0052

0.0052

0.0108

0.0108

0.02

0.02

0.02

0.02

0.02

0.04

0.04

Sashikanta Mishra
Son of Chandrika
Of self

Ashok Kumar
Triyari

$/o0 Ramajanam
Of self

Basanta Kumar
Tiwari

Son of Ramjanam
Of self

Binod Kumar
Tiwari

S/o Ramjanam
Of self

Promod Kumar
Tiwari

5/o Ramjanam
Of self

Promod Kumar
Tiwari

S/o Dilip

Of self

Satyendra Singha
S/o Ganesh
Of self

Ay change of classiication or characler of land in this plot requines sanction of competant authority in terms of sec. 9 of the EKWIMA Act, 2006

For office use only

Page 2ol 6

18.03.2024 07:30 PM
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Any change of classification or charscier of land in this plot requires sunction of ompetent sulhority in termis of sec 9 of the EKWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sanarpur
Mouza- Atghara o)L No, 5 Police Station- Sonarpur
Plot No, 230 Class-Bil Arca of land-(A): 3.56
Old Plot No. 161
Khatian No.  Class Share  Share in the Particulars of Ryot ~ Remarks
area(A) [ Lessee
822 Bil 0.0108 0.04 Dilip Tiwari
5/o0 Indrasan
Of sell
823 Bil 0.0108 0.04 Bikash Kumar
S/o Birendra
Of selfl
824 Bil 0.0108 0.04 Somnath Ojha
Son of Shibnath
Of self
1076 Bil 0.0059 0.02 Sravani Mondal
W /o Fijush
Of Purba Rajapur,
Santoshpur, Kol-
700 075
1077 Bil 0.0081 0.03 Sarbani Mondal
W /o Balmiki
Of Salt Lake City,
Kol- 700091
1080 Bil 0.0054 0.02 Partha Ghosh

S/o Sudhirendra
Kumar of self

1081 Bil 0.0081 0.03 Balmiki Roy
S/o Bimalangshu
Bikash
Of Salt Lake City,
Kol- 700 091

Any change of classihcaion or character of kand in Bhis phol requires sanction of compatant authority in kerms of sec. § of the EXWMA Act, 2006
For offie use anly
Page 3 of 6

18.03.2024 07:30 PM
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Any change of classification or charscter of land

For Office Use Only

in this plot requires sanction of competent authorlty in terms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]

District: South 24 Parganas Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur

Mouza- Atghara
Plot No, 230 Class-Bil Area of land-(A): 3.56

Old Plot No. 161

Particulars of Ryot " Remarks
/Lessee

Share in the
area(A]

ﬁntiﬁmﬁ. Class Share

1086 Bil 0.0054 0.02 Suchitra Ghosh
W /o Partha
Of sell

1087 Bil 0.0059 0.02 Pijush Mallick
8/o Bholanath
Of Purba Rajapur,
Santoshpur, Kol-
700 075

0.0145 0.05 Shuli Basak
W /a Chittaranjan
Basak of self

1315 Bil

Gayatri Rani Basak
W /o Niranjan
Basak of self

1316 Bil 0.0181 0.06

1317 Bil 0.0181 0.06 Chittaranjan Basak
S/o Dipendra Nath
Basak of self

Bil 0.0145 0.05 Shyamali Rani
Basak
W /o Manoranjan
Basak of self

1319

13692 Bil 0.0108 0.04 Dipankar Biswas
8/o Jogendra Nath

Biswas of sell

Any change of cassification o characier of land i i7v piol requires sancBion of compelent authionty in e of sec © of the ERWMA Act, 2006

For office use only
Page 4 of 6
18.03.2024 07:30 PM
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Any change of classification or charscter of land in this plot requires sanction of competent sutharity in wems of sec 9 of the EXWMA Act 2006.
For Office Lige Unly.
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District: South 24 Parganas

456

6
Trewrtaled (ohs

Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 230 Class-Bil Area of land-(A): 3.56
Old Plot No. 161
Khatian No, Class Share Share in the Particulars of Ryot  Remarks
area(A) /Lessee
1453 Ril 0.0092 0.03 Sabita Ram
W /o Mukurdhan
Of sell
1681 Bil 00116 0.04 Rabikant Sinha
5/0 Sashikanta
Of self
1682 Bil 0.0116 0.04 Prabhat Kumar
Singh
Son of Bhairo
Of self
2278 Bil 0.0558 0.19 Irabati Mondal
W/o Achutananda
Of self
2279 Bil 0.0558 0.20 Dipak Biswas
S/o Anil
Of sell
2280 Bil 0.0559 0.20 Rina Kayal
W /o Jagabandhu
Of sell
2281 Bil 0.0558 0.20 Jaba Roy
W /o Sukumarendra
Of self

Any change ol Amssificaion o chavacier of land In s piol requires sanclion of compatent suthority In lenms of sec. 9 o he EXWMA Acl, 2006,

For ofice use ohly
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Any change of classification or charneter of land in this plot requires sunction of competent authority in terms of sec 9 of the EK'WMA Act 2006,

For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Palice Station- Sonarpur
Plot No. 230 Class-Bil Area of land-{A): 3.56
Old Plot No. 161
Khatian No.  Class Share Share in the Particulars of Ryot  Remarks
areaff) { Lessee
2282 Bil 0.0559 0.20 Meena Naskar
W /o Dipankar
Of sell
2283 Bil 0.0559 0.20 Manju Dutta
W/o Krittibas
Of sell
2284 Bil 0.0559 0.20 Krishna Naskar
W /o Baswajit
Of self
1.0000 3.56

Any changa of classificason or character of land in Mis piot mquires sancion of compatent aulonly i s of sac, § of the EKWMA AcL 2008

For ofice use ol
Page 6 of 6
18.03.2024 07:30 PM

Certified to be the English translation of an Information of Plots in Bengali
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

459

[161 5005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 230 Class-Bil Area of land-(A): 3.56
Old Plot No. 161
Khatian No.  Class Share  Share in the  Particulars of Ryol  Remaris
areafA) /Lessee
2282 Bil 0.0559 0.20 Meena Naskar
W/o Dipankar
Of self
2283 Bil 0.0559 0.20 Manju Dutta
W/o Krittibas
Of self
2284 Bil 0.0559 0.20 Krishna Naskar
W /o Baswajit
Of self
1.0000 3.56

Any change of dassicalion or characier of nd I i piot requires sanclion of competent auharlly in terms of sec 9ol the EXWMA Aci, 2006

For office uss oniy
Page 6 of 6
18.03.2024 07:30 PM

Certified to be the English translation of an Information of Plots in Bengali
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Any change of classification or chamcter of land in this plol requires sanction of competent authority in lerms of sec 9 of the EKWMA Act 2006.

Far Office Use Only,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]

District: South 24 Parganas Block- Sonarpur
Mouza- Atghara JL. No. 5 Police Station- Sonarpur

Plot No. 234 Class-Bil Area of land-(A): B.20
Oid Plot No. 156

Khatian No.  Class Share  Share in the Particulars of Ryot ~ Remarks
area(A) /Lessee 2

212 Bil 0.0156 0.12 Abani Mondal
§/0 Upendra
Of Ranabhutia

2/3 Bil 0.0054 0.04 Arabinda Mondal
S/o Upendra
Of Ranabhutia

49/1 Bil 0.0038 0.03 Chamak Mondal
W /o Nripen
Of Tiurhat,
Baruipur

0.02 Shanti Mondal
W/o Upendra
Of Ranabhutia

151/1 Bil 0.0026

0.0153 0.13 Sefali Sardar
W /o Hrishikesh
©Of Sashan,
Baruipur

162/1 Bil 0.1255 1.02 Sunil Mondal
S/o Bipin
Of Ranabhutia

151/2 Bil

Bil 0.0032 0.03 Swapna Pramanik
W /o Thirthasakha

Of Lalpur Paniparul
Purba Medinipur

285
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For offce use only
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Any change of classification or character of land in this plot requires sunction of competent authonity in terms of sec 9 of the EKWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
(1615005

District: South 24 Parganas Block: Sonarpur
Mousa- Algham J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Clasa-Bil Area of land-(A): B.20

Ol Plot No. 156
(Ryot  Remarks

‘Khatian No.  Class Share
[ Lessee

areafA)

0.03 Tapan Mallick
S/0 Kalachand
Of Muratipur,
Charasrati, Nadia

327 Bil 0.0036

328 Bil 0.0024 0.02 Bijoy Mallick
S/o Nagendra Nath of

self

0.02 Haradhan Mondal
Son of Radhanath
Of 6G, Baishanghata
Bye-lane Jadavpur,
Kolkata — 700 047

329 Bil 0.0024

0.02 Paran Mondal
5/o Radhanath
Of 6G, Baishanghata
Bye-lane Jadavpur,
Kolkata - 700 047

349 Bil 0.0041 0.03 Basudeb Sardar
S/o Kalipada
Of Atghara, Daspara

330 Bil 0.0024

347 Bil 0.0020 0.02 Swarnabha
Chowdhury,
8/o Salil
Of self

350 Bil 0.0045 0.04 Rekha Debi Shau
W /o Raj Narayan
Of 138, Santoshpur
Avenue 41 Road,
Purba Jadavpur,
Kolkata- 700 075

Any change of classficabon or character of Wnd in s plol requines sanction of competent auforily in terms of sec. 0 of e EXWNA Act, 2008

For office use only
Page 2 of 32
18.03.2024 07:27 PM
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Any change of classification or charscter of land in this plot requires sanction of compelent suthority in teems of see 9 of the EKWMA Act 2006,
For Office Use Only,
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District: South 24 Parganas

Mouza- Aighara

Plot No. 234

Old Plot No. 156

PLOT

465
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

INFORMATION

[1615005]

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-{A); 8.20

Khatian No.

Class

Share

Share in the Particulars of Ryot Remarks

arca(A)

[ Lessee

351

353

335

as8

373

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0038

0.0045

0.0020

0.0045

0.0002

0.0045

0.0041

0.03

0.04

0.02

0.04

0.00

0.04

0.03

Shyamali Kulu

W /o Nirmal

Of Harendra Pally,
Belegachi, Baruipur

Chapala Mistr
W /o Indrajit
Of self

Amitava Chowdhury
Son of Salil
Of self

Binata Halder
W /o Amal
Of Atghara

Ketan Garach
Son of Arabind
Of self

Lipi Gayen
W /o Indrajit
Of self

Manoj Mondal
S/0 Subodh
Of self

Ay changa of classification or character of land in Ihis piot requires sanclion of compelent auorty in lerms of sac 9 of tha EXWMA Act, 2006

For oifice s only
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Any change of classification or charscter of land in this plot requines lmhnulmwmummy in terms of sec 9 of the EEWMA Act 2006

For Office Use Only.
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District: South 24 Parganas

PLOT

169 -
Tnaradaded Coby

Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Bleck- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No, 234 Class-Bil Arca of land-(A): 8.20
Old Plot No. 156
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arcalA) [ Leasee
374 Bil 0.0041 0.03 Sujata Mondal
W /o Manoj
Of self
376 Bil 0.0036 0.03 Sarmistha Maity
W /o Malay Kumar
Of self
387 Bil 0.0013 0.01 Bimal Roy
W /o Sudhir
Of self
38R Bil 0.0013 0.01 Tulika Majumder
W /o Sukhranjan
Of self
390 Bil 0.0033 0.03 Joydeb Das
5/o Rabin
Of sell
408 Bil 0.0025 0.02 Rana Ghosh
S/o Arun Kumar
Of 57, M.K.T. Sarani
Uttarpara, Hooghly
419 Bil 0.0045 0.04 Arijit Das

S/o- Pradip Das
Of 14/1 Dhakuria
East Road Kolkata-78

Ay change ol dassificaion or charscie? of land in ihis plod requines sanciion of compatent authary in lerms of soc. B of the EXWIMA Act, 2008

For office use ony
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Any change of classification or chameter of lnnd in this plot requires. ssnction of competent sutharity in lenms of sec 9 of the EKWMA Act 2006,

For Office Use Cinly.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[161 5005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. § Police Station- Senarpur
Plot No. 234 Class-Bil Area of land-(A): B.20
Old Plot No. 156
Khatian No. Class Share Share in the Particulars of Ryot Remarks
area(A) [Lessee
421 Bil 0.0007 0.01 Anima Adhikari
W /o Subir
Of Narendra Pally,
Chakdaha
422 Bil 0.0008 0.01 Swapna Adhikari
W /o Samir Kumar
Of Narendra Pally,
Chakdaha
423 Bil 0.0040 0.03 Sushil Gharami
S/o Sukhlal

Of 108, Netaji Subhas
Nagar, Tiljala, Kol-39

438 Bil 0.0085 0.07 Pritikana Chowdhury
Son of Samar Bijoy
Of self

439 Bil 0.0045 0.03 Nupur Roy
W /o Nihar Ranjan
Of self

453 Bil 0.0024 0.02 Bela Devi
W /o Ganesh Prasad
Hari of self

454 Bil 0.0024 0.02 Ganesh Prasad Hari
3/o0 Bidu Hari
Of selfl

Any change of classdcation or character of land in s plol requires sanction of compateni auory In Jems of sec 1 of me EXWMA Act, 2008,

For office use only
Page 5 of 32
18.03.2024 0O7:27 PM
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Any change of classification or character of land in this plof requires sanction of competent autharity in terms of sec 9 of the ERWMA Act 2006.
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District; South 24 Parganas
Mouza- Alghara
Plot No. 234

471
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Government of West Bengal

PLOT

Jil. No. 5
Class-Bil

Oid Plot No. 156

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur

Police Station- Sonarpur
Area of land-(A): 8.20

Khatian No.

Class Share

area(A)

Share in the Particulars of Ryot

Remarks
[Lessee

456

471

489

571

583

605

Bil 0.0036 0.03

Bil 0.0037 0.03

Bil 0.0037 0.03

Bil 0.0070 0.06

Bil 0.0048 0.04

Bil 0.0041 0.03

Bil 0.0025 D.02

Sujit Kirtania
Of Suresh
Of sell

Biswanath Roy
5/0 Mani Roy
Of self

Shila Nayek

W/o Tapas
Of gelf

Dipankar Sadhukhan
S/0 Ajit Sankar
Of self

Asish Roy
S/o Parimal
Of self

Alpana Roy (Mondal)
W/o Prasad Kumar

Of Baghajatin State
General Hospital
Quarter, Jadavpur,
Kol-92

Barun Biswas

8/o Lt. Sudhangshu
Biswas of self

Any change of classification or chaacies of land In Ihi plot requites sanchon of compaiant suhority in terms of sec. § of the EKWAA Act, 2006

For office use oy
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Any change of classification or charscier of land in thas plul requires sanction of competent authority in terms of seo 9 of the EK'WMA Act 2006,
For Office Use Only.
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Government of West Bengal

PLOT

District: South 24 Parganas
Mouza- Atghara

Plot No. 234

Old Plot No. 156

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-[A): B.20

Khatian No.

Class

Share

Share in the
area(A)

Particulars of Ryot Remarks
/Lessee

606

702

703

705

706

741

785

Bil

Bil

Bil

Bil

Bil

0.0024

0.0040

0.0040

0.0040

0.0030

0.0060

0.0042

0.02

0.03

0.03

0.03

0.03

0.05

0.03

Sabitri Biswas
W /o Barun Biswas
Of gelf

Bimjhim Rani
W/o Suman Kumar
Of self

Asha Jaiswal
W /o Surendra Kumar

Of sell

Minati Sardar
W /o Biswanath
Sardar of selfl

Jagannath Sardar
Son of Nemai Chandra

Sardar of sell

Saheb Lal Gupta
Son of Omprakash
Of self

Chanchal
Chattopadhyay
Son of Bholanath

of sell

Any change of classification or characier of land in ihis piol requires sanction of compelent authority in erms of sec. § of e EXWMA Act, 2006,

For offica use only
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Government of West Bengal

PLOT

District: South 24 Parganas
Mouza- Atghara

Plot No. 234

Old Plot Ne. 156

Office of the Block Land and Land Reforms Officer
INFORMATION

(1615005]

Block- Sonarpur
J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 8.20

Khatian No.

Class

Share

Share in the

area(A)

Particulars of Ryot Remarks
[ Lessee

787

BD2

Ba]

843

844

B54

B63

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0043

0.0096

0.0020

0.0012

0.0012

0.0020

0.0045

0.04

0.08

0.01

0.01

0.01

0.02

0.03

Koushik
Chattopadhyay
Son of Alok

Of self

Prabha Banerjee
W /o Samir
Of self

Mohan Samanta
Son of Anukul
Of self

Arati Hait
W /o Sambhu Nath
Of self

Sambhu Nath Hait
Son of Palan Chandra
Of sell

Pratiam Samanta
W /o Mohan
Of self

Arifa Ahmed
W/o Bahar Ali
Of self

of land in Hﬁuuﬂ-mﬁmmhmd sec. 8 of he EKWMA Act 2005,

Ay chinge of dessiicaton or characier of and T T Pl BTl T e e

For office wse oniy
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Any change of classification or character of land in this plot requires sunction of compelent suthority in terms of sec 9 of the EKWMA Act 2006.
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District: South 24 Parganas

13- 1

~Jrarlaled Gty

Government of West Bengal

PLOT

Office of the Block Land and Land Reforms Officer
INFORMATION

(1615005|

Block: Sonarpur

Police Station- Sonarpur

Mouza- Atghara J.L. No. 5
Plot No. 234 Class-Bil Area of land-(A): 8.20
Old Plot No. 156
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) /Lessee
868 Bil 0.0073 0.07 Subhash Halder
Son of Ananta
Of sell
539 Bil 0.0042 0.03 Sabuj Baire
§/a Ramesh Chandra
Of self
954 Bil 0.0027 0.02 Tapan Mallick
Son of Kalachand
Of self
955 Bil 0.0012 0.01 Supriva Sen
W/o Amitava
Of self
a56 Bil 0.0048 0.04 Uday Kumar Bar
S/o Patit Paban
Of sell
973 Bil 0.0030 0.02 Bijoy Singh
S/o Bishnudeb
Of self
974 Bil 0.0020 0.02 Amitabha Chowdhury
5/a Salil

Of 10D, Dakshin Beha
Road, Kol- 700008

Any changs of classiicasion of character of land in Bils plot requires

For offics use only

Page 9 of 32
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Any change of chassification or chamcter of land in this plot requires sanction of competent sutharity in terms of sec 9 of the EKXWMA Act 2006,
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PLOT

District: South 24 Parganas

479

| %= @
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Government of West Bengal

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Flot No. 234 Class-Bil Area of land-(A): 8.20
Old Plot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
areafA) /Lessee
976 Bil 0.0030 0.03 Baby Singh
Wife Bijoy
Of self
978 Bil 0.0023 0.02 Bijoy Singh
S/o Bishnudeb
Of self
990 Bil 0.0023 0.02 Baby Singh
Wife Bijoy
Of self
1020 Bil 0.0040 0.03 Shib Roy
Son of Upendra Roy
Of Self
1029 Bil 0.0080 0.07 Acharya Rabisananda
Abadhut
S/o Anand Murti
Of self
1040 Bil 0.0038 0.03 Sadhana Naskar
W /o Tapas
Of Atghara, Dhalua,
Pin- 152
1043 Bil 0.0042 0.03 Shib Roy
S/o Upendra Roy
Of self
Any change of classificalion or characier o land in s plol equires Sancion of competent auforty In (erms of 58¢. 8 of e EXWIIA ACL 2005,
For office use only i
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Any change of classification vr character of land i this plot requires sanction of competent autharity in terms of sec 9 of the EKWMA Act 2006

Fer Oilice Use Cnly,

Page 5 of ox

syfoe/a038 09:39 PM

4800



106 A

jf‘?rdmi( a -’Q D! ‘-’j‘7’

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-(A): B.20
Old Plot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arcalA) [Lessee
1075 Bil 0.0010 0.02 Dinesh Malakar
Son of Rajendra
Malakar of sell
1088 Bil 0.0060 0.05 Mithu Sarkar
5/o Subrata Sarkar
Of self
1113 Bil 0.0032 0.03 Sanjib Kumar Mondal
S/0 Deben Mondal
Of sell
1125 Bil 0.0080 0.07 Debjani Mondal
W /o Sanjib Kumar
Mondal of self
114] Bil 0.0021 0.02 Ujjal Majumder
8/0 Nirmal Majumder
Of self
1168 BEil 0.0060 0.02 Mallika Das
W /o Goutam Das
Of self
1186 Bil 0.0040 0.03 Hirak Mondal
5/0 Sukhdeb Mondal
Of self

Any change of dssiication wmiunﬂmmmumwmhmau.ii e EKWMA Act 2006
For office use only

Page 11 of 32
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Any change of classification or chamscter of land in this plot regaires sanction of competent autharity in terms of sea 9 of the EKXWMA Act 2006,
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas

[1615005]

Block- Sonarpur

Mouza: Atghara J.L, No. § Palice Station- Sonarpur
Plat No. 224 Class-Bil Area of land-{A); 8.20
Old Plot No. 156
‘Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
areafA) [/ Lessee
1187 Bil 0.0020 0.01 Swarnabha
Chowdhury
Son of Salil
Of 10D, Dakshin
Behal Road, Kal- 700
008
1190 Bil 0.0020 0.02 Ajijur Rahman Sk.
Son of Nurjahan Sk.
Of self
1221 Bil 0.0045 0.04 Ishita Ratna Dey (Roy)
W /o Suman Dey
Of self
1227 Bil 0.0040 0.03 Manoj Kumar Mondal
8/o0 Ajit Kumar
Mondal of self
1242 Bil 0.0044 0.04 Dilip Kumar Manna
Son of Tarak Manna
Of self
1243 Bil 0.0044 0.03 Suman Dey
Son of SBudha Ranjan
Dey of self
1250 Bil 0.0040 0.03 Subrata Sarkar
S/o Ramani Mohan
Of self
Any change of classficaton of characier of lang I s plol requines sanclion of competent auforly in senma of sec. § of e Act, 2008,
Fixr offica use only
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Any change of classification or charcter of land in this plot reguines senction of competent autbority in terms of sec ¥ of the EKXWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[161500 5]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Senarpur
Plot No. 234 Class-Bil Area of land-[(A): 8.20
Old Plot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
areald) [ Lessee
1251 Bil 0.0020 0.02 Tanmoy Mondal
8/o Tarak Mondal
Of self
1252 Bil 0.0021 0.02 Chinmoy Moncdal
Son of Tarak Mondal
Of self
1274 Bil 0.0030 0.03 Mrityunjoy Mal
Son of Nirapada Mal
Of self
1278 Bil 0.0034 0.02 Mamani Mal
W /o Mrityunjoy Mal
Of self
1279 Bil 0.0081 0.06 Sudarshan Sardar
Of Krittibas Sardar
Of self
1310 Bil 0.0022 0.02 Rekha Debnath
W /o Laxmi Kanta
Debnath
Of self
1390 Bil 0.0037 0.03 Aniruddha Mondal
S/o Ajay Kumar
Mondal of self

Any change of classificaion or characier of 1and In s plot reguires sanchon of compatent aulhorily i lenms of sec. § of e ERVNA AcL 2008,

For office use only
Page 13 of 32
18.03.2024 0O7:27 PM




it st o sft wwm sfiefies sa
~GTTA WY~
(S~ s 38 s A&~ (TR
- Ete (WM m- e NET- TR
G - 208 (6 LICE L sfim ofmia) - wae
WEE §19 M- e
afszm - L w afiser(a) wwsA/me e L
yoRe fam o.008k 0,04 wita FUR WGH
forsT-(are A
- o
SEEe fam 0.00%0 e.,00 ATEY G
fore- wa el
-
Y888 fam 0,00¢0 0,08 fd SASH
foret-gfaam
an-fom
WBee o= 0,00%0 o.00 g9 "H
frar-sm@at
-
L f= 0.00¢0 0,08 AT HANE
FrE-Baw SaEnE
-
898 famr 0.00bd 0,09 SSTHTY T
frer-sfiw &5
TR- TR
Y8498 fam 0.00td .09 HEH AT
fre-wfiw &8
AR -

Any change of classification of character of land in this plot requires sanction of competent authority in werms of sec 9 of the EKWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[161500 5]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-[A): 8.20
Qld Plot No. 156
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafA) [ Lessee
1393 Bil 0.0038 0.02 Sanjib Kumar Mondal
S/o Deben Mondal
Of self
1443 Bil 0.0010 0.00 Pranesh Das
5/o Tarani
Of self
1444 Bil 0.0050 0.04 Sudarshan Sardar
S/a Krittibash
Of self
1455 Bil 0.0010 0.00 Pranesh Das
8/o Tarani
Of self
1472 Bil 0.0050 0.04 Rakesh Sardar
S/o Uttam Sardar
Of sell
1473 Bil 0.0089 0.07 Jagananth Pal
5/o0 Mahim Chandra
Of Jadavpur
1474 Bil 0.0089 0.07 Jagannath Pal
8/o Mahim Chandra
Of Jadavpur

Any change of classiicanon or character of fand in this piol requires sanciion of compatent authonty in lerms of sec. @ of the EXWMA Act, 2008,

For office use only
Page 14 of 32
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Any change of classification o character of land in this plot requires. sanction of competent authority in terms of sec 9 of the EKWMA Act 2006,
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est Hengal

k Land and Land Reforms Officer
PLOT INFORMATION

[161 5005|
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-(A): 8,20
Old Plot No. 156
‘Khatian No. Class  Share Share in the  Particulars of Ryot Remarks
areaf(A) [ Lessee
1475 Bil 0.0020 .01 Jagannath Pal
3/0 Mahim
Of self
1482 Bil 0.0039 0.03 Shampa Pal
W /o Jagannath
Of Bantosh, Jadavpur
1487 Bil 0.004 0.03 Anup Kumar Paswan
5/o Munsi
Of self
1492 Bil 0.0024 0.02 Ajay Biswakarma
8/o Chandreswar
Of self
1496 Bil 0.0020 0.02 Samir Mondal
5/0 Mana
Of self
1507 Bil 0.0075 0.06 Ashis Kumar Ganguly
8/o Bimal Kumar
Of 30/6AD.R.Lane
Taltala, Kol- 700014
1517 Bil 0.0025 0.02 Tandrashree Pyne
5/0 Prabhat
Of self

Any change of classification or charcler of lsnd In s piot roques sanction of competent aihory in lemms of sac 0 of it EXWIMA Act, 2008
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District: South 24 Parganas

Mouza- Atghara

Plot No. 234

Old Plot No. 156

121~ A
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

J.L. No. 5
Class-Bil

Block- Sonarpur

[1615005|

Police Station- Sonarpur
Area of land-(A): B.20

Khatian No.

Class

Share

Share in the
arcalA)

Particulars of Ryot
fLessee

1518

1521

1526

1546

1559

1570

1571

Bil

Bil

Bil

Bil

Bil

Bil

0.0025

0.0029

0.0032

0.0025

0.0124

0.0060

0.0024

0.02

0.02

0.02

0.02

0.10

0.05

0.02

Prasun Pyne
5/o0 Prabhat
Of sell

Prasanna Mallik
8/o Buddha
Of self

Shanti Rai

W /o Jay Bahadur Rai
Of 39, Satyajit Kanan
Block-C, Purba
Jadavpur, Kol- 99

Srimanta Mondal
S/o Bankar
Of self

Sankar Mondal
§/o Kalipada
Of self

Pratul Kumar Roy

S/o Sashi Bhusan Roy
Of 111, K.M.Roy
Chowdhury Road, Kol-
151

Ramen Halder
S/o0 Ramesh
Of Self

Ay mumumuwnnuﬁmmdmm  berms o sec. 5 of the ERWMA Act, 2006,

For office use only
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Any change of classification or charscier of land in this plot requires. sanction of competent authority bn terms of sec 9 of the EKWMA Act 2006,
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District: South 24 Parganas

493

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT

INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-{A): 8.20
Old Plot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arcalA) {Lessee
1582 Bil 0.0030 0.02 Haripada Mondal
S/o Kalipada
Of sell
1583 Bil 0.0040 0.03 Sultana Bibi
W /o Sk. Rafique
Of self
1585 Bil 0.0020 0.02 Minati Das
S/o Snehasis Manna
Of self
1586 Bil 0.0050 0.04 Abha Mishra
W /o Omprakash
Of self
1589 Bil 0.0079 0.07 Partha Das
S/o Nihar Ranjan Das
of sell
1590 Bil 0,0022 0.02 Sona Devi
W /o Basudeb Roy
Of self
1592 Bil 0.0020 0.01 Ruma Mondal
W /o Samir Mondal
Of sell

mmdmwmd’mm phot equires. sanction of compotant auhonty in terms of sec i of the ERVMA Act, 2008

For oifice use only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Moura- Atghara J.L. No. 5 Police Station- Senarpur
Piot No. 234 Class-Bil Area of land-(A): 8.20
Old Piot No. 156
Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
arcalA) /Lessee
1593 Bil 0.0073 0.06 Shilpi Roy
8/o Anil Chandra
Of self
1598 Bil 0.0043 0.03 Rathindra Nath Dey
3 /o Judisthir
Of self
1605 Bil 0.0010 0.00 Apartna Naskar
W /o Paritosh
Of sell
1606 Bil 0.0030 0.02 Haladhar Mondal
Son of Kalipada
Of self
1610 Bil 0.0017 0.01 Hiranmoy Roy
Son of Manchar
Of self
1616 Bil 0.0050 0.04 Uttam Kumar
Banerjee
S/o Bhabotosh
Of self
1617 Bil 0.0037 0.03 Pampa Mukherjee
W /o Uttam Kumar
Of self

Aoy change of classication or charectar of lnd in B plol requires sancin of compelent sulhorily in lerms of sec @ of e EXWMA Act 2006

For offce usk only
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Any change of clmssification or charcter of land in this plot requires sanction of competent mithority in terms ol sec 9 of the EKWMA Act 2006,
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District: South 24 Parganas
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT

INFORMATION

(1615005]

Block- Sonarpur

Mouza- Atghara J.L. No, 5 Police Station- Sonarpur
Plat No. 234 Class-Bil Area of land-(A): 8.20
Old Plot No. 156
Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) fLessee
1619 Bil 0.0003 0.00 Gonsai Bayali
3/0 Baloram Bayali
Of Netainagar,
Kalikapur
1627 Bil 0.0023 0.02 Gita Mallick
W /o Prasanna
Of self
1635 Bil 0.0031 0.03 Parul Roy
W /o Biswanath
Of sell
1637 Bil 0.0047 D.03 Aparna Mondal
W /o Arabinda
Of self
1638 Bil 0.0048 0.03 Arup Mondal
S/o Arabindu
Of self
1639 Bil 0.0001 0.01 Aniruddha Mondal
Son of Ajay Kumar
Of sell
1640 Bil 0.0001 0.01 Banchita Mondal

W /o Ajay Kumar
Of self

mmdmumdwﬂﬁﬁﬁmmummhmumwuemmm.
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Any change of classification or character of land in this
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plot requires sanction of competent authority i terms of sec 9 of the EKWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT

District: South 24 Parganas

INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara JoL. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-(A): 8.20
Old Piot No. 156
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafA) /Lessee
1641 Bil 0.0035 0.03 Kanan Bala Mondal
W /o Janki Ranjan
Of self
1642 Bil 0.0121 0.11 Arati Roy
W /o Dwijendra Lal
Of self
1643 Bil 0.0041 0.03 Subhra Mondal
S/o Arabinda
Of Self
1649 Bil 0.0039 0.03 Mahadeb Pal
5/0 Kanail
Of gelf
1664 Bil D.0002 0.01 Sibani Das
W /o Ashok
Of sell
1665 Bil 0.0002 0.00 Ashok Das
S/o Kartick Das
Of self
1668 Bil 0.0023 0.02 Sishir Kumar Dutta
S/o Braja Gopal
Of self

Any change of classificabon or character of land n s plof requires sanchion of competent authonlty n terms of 5ec. 0 of e EONIAA Acl, 2006,
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Any change of classificstion ur character of lind n this plot requires. sanction of competent mithority in terms of sec 9 of the ERWMA Act 2006,
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District: South 24 Parganas
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMA

TION
11615005

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-|A): 8.20
Old Plot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) [ Lessee
1669 Bil 0.0023 0.02 Anjana Dutta Kundu
W /o Sishir Kumar
Of self
1683 Bil 0.0078 0.07 Raj Kumar Singh
S8/0 Gourab
Of self
1686 Bil 0.0010 0.02 Anita Roy
W /o Hiranmoy Roy
Of self
1692 Bil 0.0101 0.08 Mamani Biswas
W/o Amiya Kumar
Of self
1695 Bil 0.0060 0.05 Mamani Biswas
W /o Amiya Kumar
Of self
1698 Bil 0.0005 0.00 Hiranmoy Roy
8 /o Manohar
Of self
1701 Bil 0.0040 0.03 Utpal Halder
5/o Dulal Chandra
Of self

Any change of classiication or character of land in this plol requines sanction of compelant authorily in berms of sec. 9 of the ERWIMA Acl, 2006
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Any change of classification or charcter of land in this plot requires. sunction of competent authority in terms of see 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
(1615005

District: South 24 Parganas Block- Sonarpur
Mouea- Atgham J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-{A): 8.20

Old Plot No. 156

Khatian No. Class Share Share in the Particulars of Ryot Remarks
arealA) /Lessee

1711 Bil 0.0020 0.02 Subhankar Naskar
Son of Niranjan
Of self

1712 Bil 0.0020 0.01 Soma Naskar
Son of Subhankar

Of self

1713 Bil 0.0050 0.04 Rupa Ghosh
S/o Prabhas

Of self

1714 Bil 0.0060 0.05 Dhanraj Yadav
Son of Paras Nath
Of self

1742 Bil 0.0010 0.01 Swapna Pal
W /o Jagannath Pal
Of self

1759 Bil 0.0022 0.02 Sandhya Adhikari
W /o Parimal
Of self

1760 Bil 0.0022 0.02 Parimal Adhikari
S/o Tarak
Of self

Any change of classification or character of land in this plof requires sanchon of competent authorlly in ks of sec. § of e ERWMA AcL 7006,

For office use only
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Any change of classification or characier of land in this plot requires mlimﬁmﬁummM&yhmdmiu[hEﬁWHﬁ
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block: Sonarpur
Mouza- Atghara J.L. No. 5 Pulice Station- Sonarpur
Flot No. 234 Class-Bil Area of land-(A): B.20
Old Plot No. 156
“Khatian No.  Class Share  Share in the Particulars of Ryot Remarks
areafA) /Lessee
1789 Bil 0.0074 0.06 Jhumbki Mondal
W /o Dulal Mondal
Of sell
1805 Bil 0.0018 0.02 Prasanta Roy
S/0 Ramen Roy
Of self
1806 Bil 0.0018 0.02 Kajal Roy
W /o Ramen Roy
Of self
1811 Bil 0.0084 0.07 Jhumki Mondal
W /o Dulal
Of sell
1823 Bil 0.0072 0.06 Jhumki Mondal
W /o Dulal
Of self
1829 Bil 0.0033 0.03 Uttam Das
S/o0 Rajendra Nath
Of self
1855 Bil 0.0043 0.04 Swapna Mallick
W /o Biplab
Of self

Any change of clsssiicaion or characiar of lsad In I plot requires sanciion of compatent aulhovlly n 1ars of 36§ of e EXVWIA Acl, 2008
For office use only
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of see 9 of the EKWMA Act 2006.
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District: South 24 Parganas
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Government of West Bengal

k Land and Land Reforms Officer

PLOT INFORMA TION

(1615005

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Palice Station- Sonarpur
Plot No. 234 Class-Bil Area of land-(A): 8.20
Old Plot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A] JLesses
1856 Bil 0.0043 0.03 Sushanta Mallick
8/0 Hari Chandra
Of self
1871 Bil 0.0060 0.05 Sunil Mondal
S/o Kalipada Mondal
Of self
1872 Bil 0.0023 0.02 Mamata Dhar
W /o Adhir
Of self
1908 Bil 0.0032 0.03 Parul Rani Das
W /o Niranjan
Of self
1929 Bil 0.0043 0.04 Dulal Chandra Maji
S/o Ananta Nath
Of self
1931 Bil 0.0050 0.04 Binoy Mondal
S/o Palan Mondal
Of self
1937 Bil 0.0012 0.01 Kamal Mondal
S/o Kalipada Mondal
Of self
Any change of classification or characier of land in B plod mmumm&wma-:.wnﬂmum,m.
For office use only
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Any change of classification or character of land in this plot requires. sanction of competent authority in terms of see 9 of the ERWMA Ast 2006,
! For Ofice Lise Only,
t Page 2¢  of oy ywfoofioaB 04:39 PM
L T T— -



190 A
~wanad aded Cobf

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganoas Block- Sonarpur
Mouza- Atghara J.L, No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-(A): 8.20

Old Plot No. 156

Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arcalA) [/ Lessee

1938 Bil 0.0024 0.02 Amal Mondal
5/o Kalipada Mondal

Of self

1948 Bil 0.0002 0.01 Sampa Pakhira Maity
W /o Amal Kumar
Pakhira of sell

1949 Bil 0.0061 0.05 Lakhan Shah
5/o Gupteswar Shah

Of selfl

Bil 0.0016 0.01 Mousumi Mondal
5/0 Bablu Kumar
Mondal of self

1950

1951 Bil 0.0017 0.02 Bablu Kumar Mondal
5/o0 Mani Mohan
Mondal of self

1952 Bil 0.0036 0.03 Shibani Dutta
W /o Gobinda Dutta

Of self

1953 Bil 0.0036 0.03 Bijoy Naskar
S/o0 Muktaram Naskar

Of self

‘Any change of classificabon or characier of land in this plol requires sanction of competent authority in terms of sec. 9 of the EXWMA Act. 2006,

For office: use only
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Any change of classification or charscter of land in this plot requires sunction of competont suthority in terms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[161 5005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-(A): 820
Old Plot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) /Lessee
1960 Bil 0.0033 0.03 Puja Das
W /o Probodh Das
Of self
1961 Bil 0.0021 0.02 Rintu Mondal
S/o0 Manmatha Nath
Mondal of self
1965 Bil 0.0021 0.01 Kuheli Mondal
W /o Rintu Mondal
Of self
1971 Bil 0.0023 0.02 Bapi Das
Son of Ratan
Of self
1973 Bil 0.0029 0.03 Anima Mondal
W /o Pulin Mondal
Of self
1976 Bil 0.0050 0.04 Rekha Debnath
W /o Laxmi Debnath
Of sell
1977 Bil 0.0036 0.03 Sampa Roy Gayen
W /o Pradip Roy
Of self

Any thange of classiication or character of land in INis plot nequires sanciion of competent suthorsty in lemms: of sec T of the EXWMA Act, 2008

For office use only
Page 26 of 32
18.03.2024 0T:27 PM
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Any change of classification or charncter of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006

For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District; South 24 Parganas Block- Sonarpur
Mouza- Atghara JiL, No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-{A): 8.20
Old Plot No. 156
Khatian No. Class Share Share in the Particulars of Ryot Remarks
areafA) /Lessee
2003 Bil 0.0021 0.02 Debpal Mondal
8/o Dharmashil
Mondal of self
2004 Bil 0.0022 0.02 Mrinal Hati
S/o0 Swadhin Hati
Of self
2012 Bil 0.0044 0.03 Gayetri Devi
W /o Rakesh Kumar
Thakur of sell
2013 Bil 0.0044 0.04 Rakesh Kumar
Thalkur
5/0 Brahmadeb
Thakur of self
2034 Bil D.0169 0.15 Guddi Shaw
W /o Deo Kumar
Of sell
2035 Bil 0.0145 0.14 Deo Kumar Shaw
Son of Dhanraj
Of self
2037 Bil 0.0019 0.02 Kishun Roy
Son of Dhanai Roy
Of self

Any change of classilication o characier of (and In [his plol rquires sanchion ol compelent aufiarily i ferms of sec.  of the EXWMA Act, 2006,

For office uss only
Page 27 of 32
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 20046
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

| 1615005
Dustrict: South 24 Parganas Block- Sonarpur
Mousa- Atghars JL No. 5 Police Station- Senarpur
Flot No. 224 Class-Bil Area of land-(A) 8.20
Old Plot No. 156

Khatian No.  Class Share Share in the Particulars of Ryot Remaris
areald) [ Lesges

2038 B2 0.0019 0.01

sanummzaa,
Of seif
2048 B 0.0085 007  Sudip Serdar

Son of Sujit
Of self

2053 Bd 0.0215 0.18 On behalf of Rinita

Nima! Partnery
Of selfl

2057 B 0 0020 0.03 Bidhan Mondal
Son of Palan
Of seif
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Any change of classification or charcter of lund in this phot requires
For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
(1615005]

District: South 24 Parganas Block- Sonarpur
Police Station- Sonarpur

Mouza- Alghara J.L. No. 5
Plot No. 234 Class-Bil Area of land-(A): 8.20
Old Plot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) /Lessee
2105 Bil 0.0045 0.03 On behalf of Thim
Interiors Private
Limited, Director
Of sell
2106 Bil 0.0030 0.02 Ranjit Mondal
Son of Pulin Mondal
Of sell
2151 Bil 0.0035 0.03 Sampa Pal
D/o Jagannath Pal
Of self
2153 Bil 0.0016 0.01 Anubhab Palit
D/o Paresh Chandra
Of self
2155 Bil 0.0016 0.02 Madhahi Palit
S/o Paresh Chandra
Of self
2159 Bil 0.0025 0.02 Suresh Shau
Son of Bishudeb Shau
Of selfl
2160 Bil 0.0025 0.02 Pinki Dewvi
W /o Suresh Shau
Of selfl

Ay change of cassilcation or charcier of 1and In fhis plol requres sancilon of competent authority in terms of sec 0 of the EXWMA Act, 2008

For office use only
Page 29 of 32
18.03.2024 07:27 PM
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District: South 24 Parganas
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Government of West Bengal

Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)

Block- Sonarpur

Mouza- Atghara J.L. No. § Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-(A): 8,20
Old Plot No. 156
Khatian No. Class Share Share in the Particulars of Ryol Remarks
arealA) JLessee
2161 Bil 0.0047 0.04 Bidyachal Saha
W /o Gupteswar Saha
Of self
2163 Bil 0.0035 0.03 Lilabati Devi Shau
W /o Bijoy Shankar
Shau of self
2164 Bil 0.0066 0.06 Atish Mukherjee
Son of Saroja Charan
Mukherjee of self
2165 Bil 0.0022 0.03 Madhu Kumari
W /o Suman Pandey
Of self
2173 Bil 0.0023 0.02 Sridam Giri
5/0 Sadananda Girl
Of self
2174 Bil 0.0047 0.04 Vidyachal Shaw
S/o Gupteswar Shaw
Of sell
2175 Bil 0.0023 0.02 Moumita Mondal Giri

W /o Sridam Giri
Of self

Any change of classificaion or character of land in s plot requines sanchion of competent aulhorfly in iems of sec. B of The EXWIEA Act, 2006

For office use only

Page 30 of 32

18.03.2024 07:27 PM



it wft g st mam wfiefea san
=H¥A H-
(S1- i 38 T A%~ (TR [ss3a00¢]
- =bem (W amm- ¢ - TR
a9 - 108 cot- fyr aftm offs(a)- wvae
HEGE W9 M- e
afsgm - o ;M an afma () Arsa/eff P WA
v i 0.0009 0.08 WAY %A
firs-foems A
-
Ayne e 0,008 0.0 WATET TP
gi-wte Temm
n-fam
W fa= 6,008 0.0® oA TER
frE-s@Ary TENE
-
3339 fam 0.00%0 0.3 afefRs (A
forer-tiew (qam
- fFw
CESS fam 0.0040 0.0% T (AT
wift-wfefae o
-
2338 fam 0,0008 .00 TIW TEeE
Fra-Fen wwew
r-fos
3339 o 0.00rS 0,09 P '-Eﬂ'lﬁ fm
T i
-

Any change of classification or charscter of land in this plol requires sanclion of compelent authority in lerms of sec 9 of the EKWMA Act 2006,
For Office: Use Only,
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PLOT

District: South 24 Parganas
Mouza- Atghara

Plot No. 234

Old Plot No. 156

.
196~ A
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

INFORMATION

[1615005]

Block- Sonarpur
J.L, No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 8.20

Khatian No.

Class

Share

Share in the Particulars of Ryot Remarks

area(A)

[/ Lessee

2185

2195

2196

2217

2218

2226

2227

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0037

0.0036

0.0036

0.0020

0.0020

0.0033

0.0089

0.03

0.03

0.03

0.02

0.01

0.03

0.07

Manas Naskar
S/o Nirod Naskar
Of self

Sangita Halder
W /o Achin Halder
Of self

Achin Halder
S5/0 Tarapada Halder
Of self

Abhijit Debnath
S/0 Goutam Debnath
Of self

Barsha Debnath
W /o Abhijit Debnath
Of gelf

Uttamn Sarkar
S/o Netai Sarkar
Of self

Asha Kumari Singh
D/o Lakhan Singh
Of self

Any change of ciassiication or character of land in his piol requires sancbon of competent autharity in terms of sec. § of the EXWMA Act, 2006,

For office use only

Page 31 of 32

18.03.2024 07:27 PM



affgay W
il sft o 8 swwm wfiefaesa e

199

T -
S~ ufige 28 AT s (TR [ss3¢008]
(- Wbwm (WM g WP (R
WS Wi- 108 afim wfwM(a)- wao
WS W9 M- e
afsam w o) ey s affr(a)  AresA/eite Praaa o
LEEE fm ©,008% 0,08 S e
firy-wE
-
2286 fam 0,003 6,00 ity WA
frei-angn v FESH
- s
33¢0 i 0.00%% 0.0% o= it
-
- fors
23¢9 = 0.00%% 0,09 T T34
forar-aee TER
A~
1393 fam o.0083 0.00 WG WiEfs
fireT-Fem wiEfe
R -fam
s54% faer o.0083 0.0% wEd wifs
Tfl-weE RS
-
1390 famr 0.0000 0.0% ™ ¥R TP
frr-ffm T
-
Y0000 .4

Any change of classification or character of land in this plot requires. sanction of competent authority in terms of see 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

|1615005|

District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 234 Class-Bil Area of land-(A): 8.20
Old Plot No. 156
Khatian No, Class Share Share in the Particulars of Ryot Remarks
arealA) [ Lessee
2229 Bil 0.0043 0.04 Pankaj Majumder
5/o Sachin
Of self
2246 Bil 0.0037 0.03 Ashim Sarkar
S/o Atul Chandra
Sarkar of sell
2250 Bil 0.0016 0.01 Biren Mallick
8/o Harshit
Of self
2257 Bil 0.0011 0.01 Kartick Naskar
S/o Badal Naskar
Of sell
2271 Bil 0.0032 0.03 Malayendu Maity
5/o Bimal Maity
Of sell
2272 Bil 0.0032 0.02 Maitreyi Maity
W /o Malayendu Maity
Of sell
7 Bil 0,0030 0.02 Palash Kanti Halder
i 8/o Pulin Halder
Of self
1.0000 8.2

T T e I

of iand in thes piol requires sanceon of compedent auhorty in tems of sec  of the EKVWMA Act, 2008

‘Any change of classification or character

For office: 1 only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District. South 24 Parganas Block Sonarpur
Mourn - Atghara JL No. 5 Police Station- Sonarpur
Mot No, 234 Class- 13l Area of land-(A). B.20
Oid Piot No. 156
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
area(A) [ Lessee
2229 Bil 0.0043 0.04 Pankaj Majumder
S/o Sachin
Of sell
2246 Bil 0.0037 0.03 Ashim Sarkar
S/o Atul Chandra
Sarkar of sell
2250 Bil D.0016 0.01 Biren Mallick
S/o Harshit
Of self
2257 Bil 0.0011 0.01 Kartick Naskar
S/o Badal Naskar
Of self
2271 Bil 0.0032 0.03 Malayendu Maity
5/o Bimal Maity
Of self
2272 Bil 0.0032 0.02 Maitreyi Maity
W/o Malayendu Maity
Of self
2273 Bil 0.0030 0.02 Palash Kanti Halder
S/0 Pulin Halder
Of sell
J0000 82
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Any change of classification or character of Tand i this plot requires sanctien of competent authority in terms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouga- Atghara

Plot No. 192

Old Plot No. 130

PLOT

INFORMATION

[1615005]

Block- Sonarpur

|l.|.|. ND. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 17.20

Remarks

“Khatian No. Class Share

Share in the
arca(A)

Particulars of Ryot

[ Lessec I

1 Bil 0.1625

55/1 Bil 0.0184

305 Bil 0.0038

306 Bil 0.0038

310 Bil 0.0038

316 Bil 0.0019

356 Bil 0.0023

Ay change ol
For offica use only

2.82

2.12

0.04

0.03

0.07

0.03

0.04

Ld, Collector on its
behall West Bengal
CGovernmenlt

Of self

Jharna Rani Naskar
W /o Satyaranjan
MNaskar of
Karimabad, P.5.

Magrahat

Chandan Deb

/o Satish

Of Khamarpara,
Beltala, Chinsurah,

Hooghly.

Of Khamarpara,
Beltala, Chinsurah,

Phanindra Mohan

Das

S/o Dinesh Chandra
Of 19G, Prasanna
Naskarlane, Kol-39

Manoj Mukherjee
S/o Biprapada
Of Natunpalli

Ajit Kumar
Bhattachﬁfjfe-
S/0 Amarendra
Of self

mgﬂﬂ'dﬂnhﬂmm"
Page 1 of 45
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18.03.2024 07:25 PM

526




194

e wwam
iR s o s wmum wfifiosr saq
~HTSA EWT-

(S~ s 28 A AF-  (OTHTrR [»u3e00e]
che- =t (L LE NTAT- (TR
W19 W 3n2 (- Fam sfim wffam(a) - sa.20
FHa¥ M M- oo
ufsmm m o amy w;my wfiemica)  ameasmle Faas W
o fam o.00%) 6.0 LB 1L

o1 - A

o - fm
geq fam 0,00%) 0.0% s T

AT -y

-
288/3 fam 0.0008 0,03 HIAT CEREA

-t

-5, ARG (70 -FRATH, Y- F S
CIeS fam o.c008 .00 Aol qE

fror-=mrs Ay

Hh-24 T OFOF TF R YEI-ITRTR
B854 f o.00%0 ©.08 A Y

Fre-aSmmmy

- TYT
g5t & 0.009% 0.5 FEF (A

forer-Blawem

AR-0F, (FF: 64
85h fom 0.0039 0.08 w3 o

T -STeT

r-fAmd T, mm 40

Any change of classification or charucter of lund in this plot requires sanction of competent authority in b of sec 9 of the ERWMA Act 2006.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615005
Mstrict: South 24 Parganas Block- Bonarpur
Mouza- Atghara Jul, No. 5 Police Station- Sonarpur
Plot No, 192 Clans-Bil Area of land-(A): 17.20

Old Plot No. 130

‘Khatian No.  Class Share Share in the Particulars of Ryot Remarks
areafA) /Lessee

436 Bil 0.0011 0.02 Shyamal Halder
8/o Brajendra Nath
Of self

437 Bil 0.0011 0.02 Bijaya Halder
W /o Shyamal
Of selfl

444/1 Bil 0.0004 0.01 Maya Chowdhury
W /o Dilip
Of D.N.R Roy, P.O.
Krishnanagar, P.S.
Kotwali.

496 Bil 0.0034 0.06 Sachinandan Sahu
S/0 Nagendra Nath
Of 24, Central Park
East P.8. Jadavpur

497 Bil 0.0023 0.04 Debasish Kundu
5/0 Rabindra Nath
Of Burdwan

4498 Bil 0.0076 0.13 Alok Ghosh

S/o Chir Prakash
Of Salt Lake, Kol- 64

44949 Bil 0.0023 0.04 Rubi Das
W /o Ganesh
Of Regent Park, Kol-
40

Ay change of classficaton or character of land in the plol requines sanciion of compitent authonty In terms of sac. 8 of he EXWMA Act, 2006

For office use only
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Any change of classification or character of land in this plt requires sanction of competent suthority in terms of see 9 of the EXWMA Act 2006.
For Office Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No. 130

PLOT [INFORMATION

[IﬁlSUﬂSi
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No. Class Share

Share in the Particulars of Ryot Remarks
area(A) [ Lessee

500 Bil 0.0046
501 Bil 0.0025
502 Bil 0.0012
503 Bil 0.0003
204 Bil 0.0026
505 Bil 0.0020
506 Bil 0.0030

0.08 Ranjit Kumar Basu
5/o Ramen Chandra
Of Tallygunj, Kol- 33

0.05 Jayanti Das
W /o Sudhir Kumar
Of Garfa, Kol- 75

0.02 Jaya Tarafdar
W /o Pankaj
Of Bapujinagar, Kol-
92

0.01 Shila Munshi
W /o Malay Kumar
Of Shyampukur, Kol-
3

0.05 Sudhir Kumar Das
8/o Purna Chandra
Of Garfa, Kol-75

0.03 Ashok Kumar Dam
Son of Phani Bhusan
Of Purbachal,
Kalitala, Kol- 78

0.05 Helen Bal
W/o Jatinder
Chandra
Of Salt Lake, Kol-64

wmdmﬁmmumuwhummmummnm of sec, 9 of the EXWMA Act, 2006.

For affice use only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Bonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 192 Class-Bil Area of land-(A): 17.20

Old Piot No. 130

Khatian No. Class  Share Share in the  Particulars of Ryot Remarks
area(A) [ Lessee

507 Bil 0.0046 0.08 Patralekha Banerjee
W /o Manmatha Nath
of Dhakuria

509 Bil 0.0028 0.05 Swapna Chakraborty
W /o Mithilesh
Of N.8.C. Bose Rd.
Kol-40

511 Bil 0.0019 0.03 Kaveri Brahma
W /o Shanti Priva
Of Kasba, Golpark

512 Bil 0.0037 0.06 Ratan Lal Ahic
Son of Girindra
Of zelf

513 Bil 0.0003 0.01 Sudhip Kumar Nandi
S/o Nirod Baran
Of Garfa, Kol-78

514 Bil 0.0022 0.04 Biraj Kanti Pal
5/0 Bankim Chandra
Of Survey Park, Kal-
75

515 Bil 0.0019 0.04 Supriya Brahma
Son of Sudhir Kumar
Of Santoshpur, Kol-
75

Any changs of clasaification o characier of land in i piot requires sanction of competent aulhorey in 1enms of sec § of the EXVEMA Act 2006

For office usa only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No. 130

PLOT INFORMATION

(1615005
Block: Sonarpur
J.k No. 5 Police Station: Sonarpur
Closs - B0 Area of land-(A): 17.20

Khatian No. Class Share

Share in the Particulars of Ryot Remarks
areafA) [ Lessee

516 Bil 0.0004

519 Bil 0.0022

521 Bil 0.0019

S22 Bil 0.0019

539 Bil 0.0031

549 Bil 0.0019

550 Bil 0.0022

0.01 Bidhan Pal
5/o Bankim Chandra
Of Madhyumgram

0.04 Goutam Charami
§/0 Shyamakanta
Of Mukundapur

0.03 Madhu Sharma
W /o Biswanath
Of self

0.04 Biswanath Sharma
S/o Ohana Shyam
Of sell

0.03 Rabin Paik
8/o Sudhir Kumar
Of sell

0.03 Swapna
Bandopadhyay
Son of Debabrata
Of Santoshpur

0.04 Chhaya Pal
S/o Ajit Kumar
Of Nimta

e Change of Classiicabon or characher of I8nd I TV IO RQUNES, SENCEan of COmpatan] SUBorl In Jerms of sec. § o P EXVIMA At 006

§
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Any change of classification or charcter of land in this plot requires sanction of competent muthority in terms of see 9 of the EKWMA Act 2004
For (HTice Use Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION
[1615005]
Distriet: South 24 Parganas Block: Sonarpur

Mouga- Atghara J.L. No 5 Palice Btathon- Sonarpur
Mot No. 192 Class - Dl Area of lund-(A): 17.20
Ol Plot Ne. 130

Khatian No.  Class Share Share in the  Porticulars of Ryot Remarkn
- aren(A) { Lessee
357 Bil 0. 0006 0.01 Umi Das
W /o Sudhir
Of Purba Jadavpur,
Kol- 94

558 Bil 0.0038 0.06 Malay Duttn
S/0 Mohit Rarnjan
Of Purbaehal

562 Bil 00019 0.03 Muni Shankar
Sumacldar
8/o Amulyn Ranjan
Of sell

581 Bil 0.0033 0.06 Bishal Singh
Son Ranhir
Or 10/ 2, Beliaghatn
Road, Kol- 15

582 Bil 0.0033 0.06 Manju Singh
W /o Ranbir
Of 10/ 2, Belinghata
Road, Kol- 15

587 Bl 0019 0.03 Rabin Mondal
5/0 Shyumal
Of sell

589 Bil 0.0046 0.08 Manjuri
Royehowdhury
W /o Debabrata
of sell

Ay change of classicaon or characher of kand in s plot ruquires sanchon of competient suthority in larma of sec. § of e EXWMA Ac), 2000
For oifice s only
Page 6 of 45
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Any change of classification or charscter of land in this plot requires sanction of competent authority fn terms of sec 9 of the FEWMA At 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No. 130

PLOT INFORMATION

(161 5005]
Block- Sonarpur
J.L Mo 5 Police Station- Sonarpur
Class-Bil area of land-(A): 17.20

Khatian No.  Class Share

Share in the _Particulars of Ryot  Remarks
arcalA] /Lessee

5490 Bil 0.0046
591 Bil 0.0030
547 Bil 0.0019
598 Bil 0.0020

609 Bil 0.0001

612 Bil 0.0045

615 Bil 0.0019

(.08 Biswajyotl Roy
Chowdhury
Son of Debabrata
Of self

0.05 Rina Santra
W /o Bani Kumar
Of sell

0.03 Sgumik Banerjee
8o Timir Kumar
Of self

0.04 Gita Pal
W /o Prasanta
Of sell

0.01 Tamal Kanti Roy
8/0 Nirmalendu
Of sell

0.08 Dr, Amalendu Kumar

Das
Son of Jayati Bhusan
Of self

0.03 Prasenjit Dey
8 /o Prahallad
Of sell

Ay crange ol classhicason or charciat of Land hn#mwﬂmdmmmmdm 9 of the EXWRA Act, 2008

Fer office use only

Page 7 of 45
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza: Algham

Plot No. 192

Old Mot No. 130

PLOT INFORMATION

11615005
Block- Sonarpur
JL No 5§ Police Station- Sonarpur
Class-Bil Arca of land-{A); 17.20

‘Khatian No.  Class  Share

Share in the  Particulars of Ryot  Remarks
arealA) / Lessee

630 Bil 0.0038

642 Bil 0.0038

6TE Bil 0.0046

683 Bil 0.0054

686 Bil 0.0019

687 Bil 0.0019

684 Bil 0.0019

0.07 Basudeb Dasgupta
S/o Lt. Dr. Narayan
Chandra
Of BS, Purba
Diganta, Survey
Parad, Kol- 75

0.07 Santu Pramanik
8/o Hiren
Of sell

0.08 Supran Chowdhury
5/o Satyesh Chandra
Of sell

0.09 Gouri Dutta
W /o Tusar Kanti
Of sell

0.03 Mithu Mondal
W /o Pannalal
Of self

0.03 Bula Das
W /o Ashok
Of sell

0.03 Sonali Koley
W /o Barun Kumar

Of self
Ay chargm of o craracti of el in fhis it requeres sancion of compatont mathority in e of sec § of the EOWMA acL
For s wea only
Page 8 of 45
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Piot No. 192

Oid Mot No. 130

PLOT INFORMATION

[1615005]
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 1720

Khatian No. Class Share

Share in the  Particulars of Ryot Remarks
areafA) | Lenaee

BEY Bil 0.0057

692 Bil 0.0019

693 Bil 0.0019

694 Bil 0.0019

717 Bil 0.0019

718 Bil 0.0019

740 Bil 0.0029

0.11 Barun Kumar Koley
3/o0 Bibhu Bhusan
Of self

0.03 Arotl Saha
W/o Panna
Of sell

0.03 Sanam Das
W /o Tapan
Of self

0.03 Nia Tamang
Son of Lakhan
Of self

0.03 Sujata Majumer
Son of Manoj
Of sell

0.03 Chandana
Chakraborty (Pal)
W /o Bubrata
Of sell

0.05 Manjit Kaur
W /o Harjinder
Of sell

Ay rhargn o character of lanel n s fact requines sanchon argaiant LT T L=1

Page 9 of 45
18.03.2024 07:26 PM
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plat No. 130

PLOT INFORMATION

[1615005]
Block- Sonarpur
J.L No. & Police Station- Sonarpur
Class-Bil Area of land-(A); 17.20

“Khatian No.  Class _ Share

Share inthe Particulars of Ryot Remarks
areajA) {Lessee

T47 Bil 0.0019
T48 Bil o.oo19
752 Bil 0.0023

776 Bil 0.0009

7T Bl 0.0010

0.03 Ranjit Dey
Son of Prahallad
Of self

0.03 Nabakumar Dey
Son of Prahallad
Of self

0.04 Ketaki Bhattacharjee
W/o Arun Kumar
Of self

0.02 Sanjay Das
Son of Manmatha
Of self

0.01 Pranati Das
W/o Manmatha
Of sell

TTR Bil 0.0019 0.03 Amitabh Saha
S/0 Surendra Nath
Of self
779 Bil 0.0019 0.03 Nandita Das
W /o Abhijit
Of salf
gmw«muunhwmmummmmum 9ol e XV Act, 2008
Page 10 of 45
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Any change of classification or character of land in thia plot requires sanction of competent aulbarity in terms of scc 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

Distnict: South 24 Parganas
Mouza- Alghara

Plot No. 192

Old Plot No. 130

PLOT INFORMATION

[1615005|
Block- Sonarpur
J.L No. 5 Palice Statlon- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No,  Class Share

Share in the Particulars of Ryot Remarks
arcajd [ Lennee

789 Bil 0.0019
BO1 Bil 0.0017
BO9 Bil 0.0009
BlO Bil 0.0010
829 Bil 0.0022

B45 Bil 0.0008

Bab Bil 0.0019

0.03 Paritosh Dhara
8/o Sannyasi
Of seif

0.03 Sanjoy Dhara
Son of Sannyasi
Of self

0,01 Anushree Maity
W /o Santanu
of sell

0.02 Santanu Maity
Son of Phani Bhusan
Of self

0.04 Dipak Kumar Kundu
Son of Sibapada
Of selfl

0,02 Sanjoy Bhattacharjee
Son of Bibhas
Chandra
Of self

0.03 Malancha Dasgupta
Son of Sandip
Of self

HMHWIMHH!I’I#H mﬂ“;w“m“dﬂ T ol e EXWMA Act 2006

For office wse only

Page 11 of 45
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005)
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 192 Class. [l Area of land-(A): 17.20
Old Plot No. 130

Khatian No. Class  Share Share in the  Particulars of Ryot Remarks
arealA) [Lessee

BAT Bil 0.0030 0.05 Bibhas Chandra

Bhattacharjee
5/0J.B.

Of self

848 Bil 0.0008 0.01 Sarbani Leheri
(Bhattacharjee)
W /o Bibhas
Of self

B49 Bil 0.0195 0.03 Dipankar Kayal
8/o- Monoranjan
Of Self

B66 Bil 0.0014 0.03 Arpita Mridha
(Gayen)
W /o Biplab
Of self

867 Bil 0.0014 0.02 Biplab Mridha
5/o Bimal Krishna
Of self

B8l Bil 0.0012 0.02 Goutam Halder

8/0 Bijoy
Of self

BR2 Bil 0.0019 0.03 Nirmalendu Manna
S/o Bankim Chandra
Of self

nmimumﬂﬁunnmmimﬁu“iuﬁhm ok
For office use oriy .

Page 12 of 45
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Any change of classification o characier of land 6 Uhls phot reguires sanction of competent suthority in teems of see 9 of the EEWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Moum: Atghara

Plat Mo, 192

Old Plot Mo, 130

PLOT

INFORMATION

11615005

Block- Sonarpur

JL No 5
Class-Bil

Khatian No.  Class Share

arcafA)

Share in the  Particular of Ryot

Police Station: Sonarpur
Area of land-(A) 1720

[lLensee

892 Bil 0.0039

923 Bil 0.0009

924 Bil

0.0009

0.0033

0.0096

1026 Bil 0.0038

1027 Bil 0.0038

0.07

0.02

0.01

0.03

0.17

0.07

0.06

Pranab Kumar
Chakraborty

8/o Phani Bhusan
Of self

Sashi Kanta Singh
8/o Parsuram
Of self

Sakti Kumar Singh
5/o Parsuram
Of self

Jayantl Mondal
W /o Matilal
Of self

Narinder Pal Singh
8/e Sardar Charan
Of Ghariahat, Kol-19

Malati Devi

W/o Ramchandra
Mahato

Of self

Rumchundra Mahato
8/0 8hib Chandra
Of neil

ey chamnge of chmuadicinbion of charatte of lered 1) s DR ieguires. sanclion of compelent sullorty i s of sec § of be EOWNG AL 3000
Puge 13 of 45
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Asty change of classification or character of land in this plot requires sanction of competent suthonty i kerms of sec ¥ of the ERWMA Act 2006.
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District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot Mo. 130

20 -f}
Toamdaded toh

Government of West Bengal
e Block Land and Land Reforms Officer
PLOT INFORMATION

/

[1615005]
Block- Sonarpur

JL No 5 Police Station- Bonarpur
Class-Bil

Area of land-(A): 17.20

“Khatian No. Class  Sharc

Share in the  Particulars of Ryot

areals)

Remarks
[Lessee

1044 Bil 0.0231

1059 Bil 0.0019

1064 Bil 0.0067

1065 Bil 0.0068

1066 Bil 0.0019

1067 Bil 0.0058

0.04

0.03

0.11

0,11

0.11

0.04

Soumyajit Ghosh
8/0 Ram Krishna
Of 16/6,

Karunamoyee, Pin.91

Mousumi Naskar

W/o Tapas Kumar
Naskar of self

Dusmanta Koyal

8/o Kanikal Kayal
Of selfl

Praya Naskar
W/o Dilip Naskar
Of self

Papiya Chakraborty
W/o Supratim
Of self

Supratim
Chakraborty,
8/0 Sunil Chandra
Of self

Pramila Giri Senj

W /o Swapan Senj
Of self

hargs of cumalcabon of characier
Far office use ooy

uun-nmmﬂmm-hdu lihmﬁﬁ.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[161 5005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No, 192 Class-Bil Area of land-(A): 17.20
Old Plot No. 130
Khatian No. Class  Share Share in the  Particulars of Ryol Remarks

arcalA) [ Lesser

1082 il 0.0151
1083 Bil 0.0151
1084 Bil 0.0039
1129 Bil 0.0024
1132 Bal 0.0020
1133 Bil 0.0022
1138 Bil 0.0019

0.02 Litan Pal
g/0 Jiban Krishna

Of sell

0.02 Dipali Pal
W /o Litan
Of sell

0.07 Sajal Kumar Nandi
S/o Purba Chandra
Nandi of self

0.04 Indranil Pal
8/0 Tarak Chandra
Pal of sell

0.03 Uttar Das
W /o Shambu Das
Of self

0.04 Pradip Das
5/0 Ananta Das
Of sell

0.03 Biswajit Halder
/o Anadi Halder
OFf self

Ay change of classiicaion of charactar of land i plok requres. sanchion of competent authonly i herms of sec. T of the ERWIWA Act, 7006,

For office use only
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Any change of classification or charcter af tand tn this plot requires sanction of competent autharity in terms of sec 9 of the EKWMA Act 2006,
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District: South 24 Parganas

SRR |
_.K -,1.,,,,(;1;_4 !’h}vf

Government of West Bengal

Office of the Block Land and Land Reforms Officer
PLOT INFORMATION

[1615005]

Block- Sonarpur

Mouza- Atghara J.L No.§ Police Station- Sonarpur
Plot No. 192 Class-Bil Area of land-[A): 17.20
Old Plor No. 130
Khatian No. Class  Share Share in the Particulars of Ryot Remarks
areafh) / Lessee
1139 Bil 0.0024 0.04 Tapan Krishna Dutta
S/0 Sushil Dutta
Of self
1148 Bil 0.0010 0.02 Kamal Nath
Son of Narayan
Chandra Nath
Of self
1149 Bil 0.0010 0.01 Krishna Nath
W /o Kamal Nath
Of self
1164 Bil 0.0024 0.04 Subrata Das
5/o Biswanath Das
Of self
1165 Bil 0.0020 0.03 Malati Devi
5/o Goutam Kumar
Of sell
1166 Bil 0.0018 0.03 Santosh Kumar Shau
S/o Radheshyam
Shau of sell
1170 Bil 0.0009 0.02 Rupa Nath
W /o Shyamal Nath
Of self
iy change of Ciasscaton r Character of and 1 s gl requires sancion of competent authonty n terms of sec 9 of the ENWMA Act, 2008
For offics usa anly
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Any change of classification or characier of lunal in this plot requires sanction al competesil austharity
Fur Office Lise Only

In terms of sec % of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Piot No. 192 Class-Bil Area of land-(A): 17.20
Old Plat No. 130
Khatian No. Class  Share Share in the Particulars of Ryat Remarks
arealA) [Lessee
1171 Bil 0.0019 0.03 Maya Biswas
W /o Dipak Biswas
Of sell
1172 Bil 0.0019 0.03 Amar Nath Gupta
5/0 Laxi Shau
Of sell
1174 Bil 0.0019 0.03 Rumpa Nath
W /o Shyamal Nath
Of self
1175 Bil 0.0021 0.04 Mala Devi Shail
W /o Adhesh Shau
Of self
1177 Bil 0.0009 0.02 Palan Sardar
8/o0 Bhaduram
Sardar of self
1179 Bil 0.0019 0.03 Ganesh Das
8/o Chintaharan Das
of self
1180 Bil 0.0015 0.03 Panchanan Badiya

S/o Santosh Baidya
Of sell

e

iy change of classification or character of land in This plof requres sanchon of competent aufhonty in flerms of séc 9 of tha EXWMA &ct, 7006
Page 17 of 45

Fior office s only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
Dimtriet: South 34 Pargnmnin Hlock: Sonarpur
Mouzn- Aghara J L No, S Pollce Siatlon- Sonarpur
Mot No, 192 Cliams- DNl Ared of lund-(A): 17,20
Old Mot No, 130
“Khatlan No.  Class  Share Share in the  Particulars of Ryot Remurks
areah) [ Leanee
1181 il 0.0068 0.12 Swapnn Kayal
W /o Dukhanta Kayal
Of nell
1182 =il 0.0014 002 Marottiom Holder
& /o Bankim Halder
Of sell
1183 Bil 0.0058 0.10 [ilip Naskar
Son of Kalipada
Of sell
1184 Bil 0.0011 0.02 Kallol Roy
Son of Parimal Roy
OF sell
1185 Bil 0.0014 0.03 Mumiphi Mistri
Naskar
W /o Sanjay Mistr
Of sell
1189 Bil 00011 0.02 Tapati Roy
8/0 Kallol Roy
Of sell
1 Bil 0.0019 0.03 Sujoy Das
8/o Subal Das
Of sell
mmdm on characier o lnd 1 s il regures sanclion ol compabent auThorty in harns of sec 9 of the ERWVMIA AcL 2006,
For offios use ondy
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Alghara

Plot No. 192

Old Plot No. 130

PLOT INFORMATION

[1615005]
Bliock- Sonarpur
J L. No, 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No.  Class Share

Share in the Particulars of Ryot Remarks
arealf] [ Lessee

1192 Bil 0.0012

1195 Bil 0.0008

1196 Bil 0.0008

1199 Bil 0.0019

1206 Bil 0.0038

1207 Bil 0.0193

1212 Bil 0.0014

0.02 Sonali Naskar
W /o Raju
Of sell

0.01 MNakul Chandra Das
5/o Chintaharan Das
of self

0.01 Manju Das
W /o Nakul Chandra
Das Of sell

0.03 Joydeb Sarkar
8/o0 Sambhu Sarkar
Of sell

0.07 Sanju Devi
W /o Dharmendra
Sharma of self

0.03 Gour Naskar
§/o Bidyadhar
Naskar of self

0.03 Subhra Sanka Maity
S/o Subrata Maity
Of sell

wmdMuMﬂm nh#mmﬂwm in harmne of sec. 9 of e ERWIAA Act, 2006,

For office use only

Page 19 of 45
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Any change of classification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas

Mougza- Atghara
Plot No. 192
Old Plot No. 130

[1615005]

Block- Sonarpur

J.L.No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 17.20

Khatian No Class

Share in the
areafA)

Particulars of Ryot Remarks

/ Lessee

1213 Bil

1214 Bil

1215 Bil

1216 Bil

1220 Bil

1223 Bil

1225 Bil

0.0014

0.0014

0.0014

0.0037

0.0014

0.0020

0.0019

0.03

0.02

0.02

0.08

0.02

D.03

0.03

Sujan Mondal
8/o Sukomal Mondal
Of self

Sourav Bhowmick
5/¢ Prakash Kumar
Bhowmick of sell

Soumiya Shanka
Maity

S/0 Subrata Maity
Of selfl

Saroj Singh
Son of Kali Singh
Of self

Sonali Koley
W /o Barun Koley
Of self

Ratna Devi
W /o Sanjoy Kumar
Of self

Mani Shankar
Samadder

S/o Amulya
Samadder of self

mmum«wu land in This plot requines sancion of competent authanty o Lems of sac 9 of the ERWMA Act, 2008

For office use only
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Any change of classification or charscter of land in this plot requires sanction of competent authority im terms of sec 9 of the EKWMA Act 2006
For Office Lise Only
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District: South 24 Parganas

o) f

rardated 0y

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Sonarpur

(1615005]

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 192 Class-Bil Arca of land-(A): 17.20
Old Plot No, 130
Khatian No. Class  Share Share in the  Particulars of Ryot Remarks
arealA) /Lessee
1230 Bil 0.0020 0.03 Swapan Seni
S/o0 Pasupati Seni
Of sell
1233 Bil 0.0019 0.03 Guria Thakur
W /o Manoranjan
Thakur of sell
1237 Bil 0.0023 0.04 Ramakanta Mishra
S /o Nanda Kishore
Mistra of self
1238 Bil 0.0023 0.04 Anita Mishra
W /o Ramakanta
Mishra of sell
1239 Bil 0.0001 0.00 Krishnnu Barua
S/0 Anup Kumar
Barua of self
1247 Bil 0.0024 0.04 Binod Kumar Das
8/o Sibu Das
Of 52, Bashdroni
1254 Bil 0.0008 0.01 Bimalendu Panda

S/o Ananta Kumar of

self

mmﬂWHmdmhﬁ#MMi

For office use only

Page 21 of 45
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Any change of clussification or character of land in this plot requires sanction of competent authority in terms of sec 9 of the ERWMA Act 2006,
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Government of West Bengal

District: South 24 Parganas

PLOT

Office of the Block Land and Land Reforms Officer
INFORMATION

[1615005|

Block- Sonarpur

Mouza- AMghara J.L No. 5 Police Station- Sonarpur
Plot No. 192 Class-Dil Aren of land-[A) 17.20
Old Mot No. 130
Khatian No.  Class  Share Share in the Particulars of Ryot Remarks
area|) | Lessee
1256 Bil 0.0016 0.02 Shibu Makal
Son of Pacha
Of sell
1258 Bil 0.0012 0.02 Mala Halder
Son of Suresh Barui
O Karimpur
1259 Bil 0.0012 0.02 Shilpi Howladar
Wife of Uttam
Of self
1264 Bil 0.0019 0.03 Lakhan Chabaria
S/o Jagadish
Of Gurusaday Road
1265 Bil 0.0019 0.03 Deb Kumar Mondal
5/0 Ajit
Of sell
1266 Bil 0.0014 0.02 Sima Dey
W /o Pranab Dey
Of Nayabad
1270 Bil 0.0019 0.03 Sukdeb Ghosh
8/o Basudeb Ghosh
Of self

T EWA AL 006
Any change ol classricaton or character ol land 0 This pioi requires sanction of competent authonily in tarms af sec § of te EXWMA Act, 2006
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Any change of classification or character of land in this plot requires sanction of competent suthority in lerms of sec 9 of the EKWMA Act 2006,

For Office Use Cnly.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No. 130

PLOT INFORMATION

[1615005]
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No.  Class Share

Share in the Particulars of Ryot Remarks
arealA) [ Lessee

1271 Bil 0.0019

1273 Bil 0.0019

1276 Hil 0.0019

1281 Bil 0.0019

1282 Bil 0.0018

1288 Bil 0.0004

1291 Bil 0.0019

0.03 Arati Mistr
S/o Subhash
Of gell

0.03 Pratima Mondal
D/o Manmatha
Of sell

0.03 Kudiram Halder
S/o Bimal Halder
Of self

0.03 Shilpi Mishra
W /o Chandan
Mishra of self

0.03 Sanjay Saha
5/o Manindra
Chandra Saha of self

0.01 Prabakar Patowari
5/o Binoy Kumar
of self

0.03 Kalyan Pramanik
5/o Santosh Kumar
Pramanik of self

Ay changa of classificaton of character of land in this plol Feguires sanchon of competent authonty N ferms of sec. § of e EXWMA Act, 2006,

For office use anly
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Any change of classification or charicter af land in this plot requires sanction of competent authority in terms of sec 9 of the EKWMA Act 2006,
For Uffice Lise Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot MNo. 192

Old Plot No. 130

PLOT INFORMATION

(1615005
Block- Sonarpur
J.L No. S Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No, Class  Share

Share in the Particulars of Ryot Remarks
arcalA) JLeussee

1292 Bil 0.0014

1293 Bil 0.0027

1294 Bil 0.0023

1295 Bil 0.0012

1296 Bil 0.0012

1297 Bil 0.0038

1298 Bil 0.0076

0.02 Bayan Girl
8/o Paresh Giri
Of Rajpur

0.04 Mithun Das
W /o Bularani Das
Of self

0.04 Sumanta Shah
5/o Chandrika Shah
Of self

0.02 Rajendra Shah
S/0 Tukan Shah

0.02 Pappu Kumar Shah
S/0 Tukan Shah
Of self

0.07 Rabindra Chowdhury
S/o Dibakar
Chowdhury of self

0.13 Rabindra Nath
Chowdhury
S/o Dibakar
Chowdhury of sell

e e DO e RO
Any change of classificaton wmumuu#mmﬂmﬂm n e of sec. 8 of the EXWIMA Act, 3006

For office usa only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mougza- Alghara

Plot No, 192

Old Plot No. 130

PLOT INFORMATION

11615005
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No,  Class Share

Share in the  Particulars of Ryot Remarks
areafA) [ Lessee

1299 Bil 0.0038

1302 Bil 0.0010

1303 Bil 0.0010
1306 Bil 0.0013
1311 Bil 0.0010
1312 Bil 0.0014

1313 Bil 0.0009

0.07 Rabindra Chowdhury
8/o Dibakar
Chowdhury of self

0.01 Mousumi Mondal
Das
§/o Madhusudan
Mondal of self

0.02 Lakhan Das
8/o Gour Netai Das
of sell

0.02 Niranjan Naskar
Son of Bijoy
Of self

0.02 Sudebi Prajapati
W /o Sanjay Prajapati
Of Self

0.02 Basudel Naskar
Son of Dulal
Of self

0.02 Nandalal Prajapati
S/ Gayaprasad
Prajapati of self

Ty chinge of classificabon o characher of land in s plot requres. sanchon o compebent auorty n barms of sec 7 of th EXWIMA Act,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Piot No. 130

PLOT INFORMATION

(1615005
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No.  Class Share

Share in the Particulars of Ryot Remarks
arcalA) [ Lessce

1314 Bil 0.0021
1320 Bil 0.0009
1322 Bil 0.0007

1323 Bil 0.0018

1332 Bil 0.0019

1333 Bil 0.0015

1345 Bil 0.0013

0.04 Ruma Roy
Chowdhury
W /o Simul Roy
Chowdhury of sell

0.02 Kanai Sardar
San of Gobinda
Sardar of self

0.01 Santosh Kumar Shau
5/0 Debendra Prasad
Sahu of self

0.03 Rajib Chowdhury
Son of Lalan
Chowdhury of self

0.03 Pratima Mondal
5/0 Manmatha
Pramanik of sell

0.02 Dipankar Dhar
S/o Shyamal Dhar
of sell

0.02 Ratna Naskar
W /o Niranjan
Of self

Page 26 of 45
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

Istrict: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No. 130

PLOT INFORMATION

(1615005
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No.  Class Share

Share in the Particulars of Ryot Remarks
area(h) [ Lessee

1348 Bil 0.0043

1350 Bil 0.0009

1352 Bil 0.0019

1356 Bil 0.0010

1358 Bil 0.0007

1366 Bil 0.0035

1370 Bil 0.0029

0.07 Subodh Kumar
Samui
§/o Debendra Nath
Samui of self

0.01 Soma Kairi
W /o Mukesh
Of self

0.03 Shib Prasad Das
§/o Umesh Chandra
Das of sell

0.02 Mukesh Kairi
5/o Laxmi Prasad
Kairi of self

0.02 Rabindra Prasad
Shau
S/o0 Debendra Prasad
Shau of self

0.08 Kasim Mohamamd
5/o0 Abdul
Mohamamd of self

0.05 Tanima Sen
W /o Swapan Sen
Of sell

e

Ay change ol clessificaton o character of land in this piot requrres sanchon of compelent sulhony nerme of sac. B of e EXVMA Act, 2006,

For office: use only
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Jovernment of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas

[1615005]

Block- Sonarpur

Mouza- Atghara J.L.No. 5 Police Station- Sonarpur
Plot No. 192 Class-Ril Area of land-[A}: 17.20
0ld Plot No. 130
Khatian No,  Class  Share Share in the  Particulars of Ryot Remarks
arealA) [Lessee
1378 Bil 0.0007 0.01 Rupa Sau
W /o Ashok Sau
Of sell
1379 Bil 00019 0.03 Mamata Das
W/o Amiva
Of self
1382 Bil 0.0012 0.03 Suman Chakraborty
S/o Parimal
Chakraborty
1383 Bil 0.0007 0.01 Sangita Sau
W /o Santosh Kumar
Sau of sell
13835 Bil 0.0007 0.01 Kusum Devi Sau
W /o Rabindra Sau
Of self
1387 Bil 0.0007 0.01 Ashok Sau
S/o Gopal Sau
Of sell
1394 Bil 0.0024 0.04 Rita Devi Jha
W /o Santosh Kumar
Jha, of self

— e

Any changh of classficaton of character of land I (s piot requires sancion of competend authority in terms of sec. 3 of the EKWAA Act, 2008,
Page 28 of 43
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District: South 24 Parganas

Mouza- Atghara
Plot Mo. 192
0ld Plot No. 130

2 2.4 - ﬂ
Li")ﬁx«,(ﬂ,ltn{ r’ﬂl'Ly

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Sonarpur

JL No 5
Class-Bil

582

[1615005]

Police Station- Sonarpur
Area of land-(A); 17.20

Khatian No.

Class

Share

Share in the
arealA)

Particulars of Ryot
[Lessee

Remarks

1399 Bil

1401 Bil

1402 Bil

1405 Bil

1415 Bil

1416 Bil

1417 Bil

0.0023

0.0067

0.0077

0.0072

0.0038

0.0049

0.0034

0.04

0.12

0.12

0.07

0.09

0.06

Sonali Devi Jha
W /o Brahma Deb
Jha of sell

On behalfl of Yeas
Education Trust,
Director

of self

On behalf of Yeas
Education Trust,
Director
Of self

Abhijit Dey

5/o Sudhangshu
Mohan Dey

Of self

Rabindra Nath
Chowdhury

/0 Dibakar
Chowdhury of self

Rabindra Nath
Chowdhury

8/o Dibakar
Chowdhury of sell

Rabindra Nath
Chowdhury

S/o Dibakar
Chowdhury of self

mmdwnwﬁ

For ofica s onfy
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No. 130

PLOT INFORMATION

[1615005]
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Area of land-{A): 17.20

Khatian No.  Class Share

Share in the Particulars of Ryot Remarks
arcafA] | Lessee

1418 Bil 0.0336

1419 Bil 0.0071

1421 Bil 0.0014

1423 Bil 0.0019

1427 Bil 0.0198

1437 Bil 0.0020

1438 Bil 0.0011

0.06 Prince Kumar
8/o Omprakash Sau
Of self

0.37 Mani Narayan Sau
5/o0 Benarasi Sau
Of sell

0.03 Ujjla Das
W /o Gouranga Das
Of self

0.03 Malati Mondal
W /o Shambu Mondal
Of sell

0.03 Tanmoy Kumar
Kandar
Son of Ranjit Kumar
Kandar of sell

0.03 Yasvir Singh
Son of Harjider Singh
Of self

0.02 Manjit Kaur
W /o Harjinder Singh
Of self

mmﬂm or character of land i Ihes plol mmdmuwhmdm.ﬁunmm 2008

Foor office use only
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

District: South 24 Parganas
Mouza- Alghara

Plot No. 192
Old Flot No.

130

(1615005]

Block- Sonarpur

J.L. No. 5
Class-Bil

Police Station- Sonarpur
Area of land-(A): 17.20

Khatian No.

Class

Share

Share in the
arcalA)

Particulars of Ryot Remarks
/Lessee

1439

1441

1445

1448

1449

1450

1451

Bil

Bil

Bil

Bil

D.0011

0.0019

0.0002

0.0002

0.0014

0.0019

0.0046

0.02

0.03

0.00

0.01

0.02

0.03

0.08

Yasdip Singh
Son of Harjinder
Singh of self

Rakesh Kiran Gupta
Son of Ram Chandra
Prasad of sell

Arijit Saha
Son of Ajit Saha
Of self

Sarmistha Saha
W /o Arijit Saha
Of self

Kusumkali
Deshbandhi

W /o Amitosh Halder
of self

Arun Yadav
San of Madhusudan
Of sell

Manish Nath
Banerjee

Son of Manmatha
Banerjee of self

e

Ay change of ciassificalion or Character of nd in s plol Fequires. SnCion of compatent aulforiy in erms of sec 5 of he EKIWMA Act, 2006,
Page 31 of 45

For ofice use only

18.03.2024 07:26 PM

586



R
it g o off mwm wfiefinen saw

~HITA WY
(8M-  sfigm 38 N NE- (T [su3a00e]
- =hwm (W.a%W- ¢ yHE- (TR
L1 TN - fam aftm wfim(a)- %20
WESE M M- je0
wWmm ot ;Y e ofie(a)  arasAsoie P e
yeeH fam 0.00%4 0.0% (SIS LA
il
- [
shen fam o.0048 o.08 frsrr faft
foran- sy
- form
yoew fam 0.00%% 0,01 afirst ME
oy syoraa
- v
e fam 0.00%8 0.0% Baw Wy
- st
-
yue £ 0.00%8 0.0% AT AT
oo sqaver
An -
T fam 0.00%% 0.0% (7aw taffw carba
firgT- ity o
T - (FTHETET
0 fam 0.005%% 0.09 fafe sem
wit-Fram wits @rbm
An-firm
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District: South 24 Parganas

299 #
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT

INFORMATION

(1615005

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 192 Class-Bil Area of land-(A): 17.20
Old Plot No. 130
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
areaiA) [ Lessee
1454 Bil 0.0017 0.02 Jyotsna Naskar
S/0 Adwetya
Of sell
1457 Bil 0.0024 0.04 Bikash Mistri
Son of Sudhanya
Of self
1458 Bil 0.0016 0.02 Babita Sau
D/o Sanjay
Of sell
1462 Bil 0.0014 0.02 Uttam Naskar
S/0 Kanai
Of self
1463 Bil 0.0014 0.02 Bablu Halder
S/o0 Suren
Of self
1465 Bil 0.0016 0.02 S.N. Patrick Coaster
Friendis Jugen
Of Kolkata
1466 Bil 0.0012 0.03 Rinki Tamang
W /o Siyan Patrick
Coaster
Of self

vy change of classiicaton or charscter of kand in h piol requires sanchion of competant auhorfly n tams of sec. § of the EKWMA Act. 2006
Page 32 of 45
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

O1d Plot No. 130

PLOT INFORMATION

|16 15005]
Block- Sonarpur
J.LNo. 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No.  Class Share

Share in the Particulars of Ryot Remarks
arcalA} /Lessee

1478 Bil 0.0020

1479 Bil 0.0009

1480 Bil 0.0009
1486 Bil 0.0023
1493 Bil 0.0009
1501 Bil 0.0072
1502 Bil 0.0038

0.03 Sankar Singh
§/o Chandrika
Of self

0.01 Meena Mondal
W /o Arun
Of self

0.01 Subha Mondal
S/o Arun
Of self

0.04 Shyama Das
5/0 Subhash
Chandra of sell

0.03 Souvik Biswas
5/o Soumendra Nath
of Garfa

0.04 Shyama Das
Son of Subhash
Chandra
Of self

0.07 Asit Dolui
5/o Krishna Pada
Of self

wm#m:mﬂwnﬂ#

For cifics use only
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Any change of classification or character of land in this plot requires sanction of competent autharity in terms of sec @ of the EKWMA Act 2006,
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District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No. 130

>3- f

592
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jovernment of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Sonarpur

J.L. No. 5
Class-Bil

[1615005]

Police Station- Sonarpur
Area of land-(A); 17.20

Khatian No,

Class

Share

Share in the
arealA)

Particulars of Ryot
/ Lessee

Remarks

1508

1522

1538

1542

1557

1558

1561

Bil

Bil

Bil

Bil

Bil

Bil

0.0025

0.0057

0.0014

0.0019

0.0007

0.0019

0.0023

0.04

D.03

0.03

0.01

0.03

0.04

Uljjala Das
Son of Gouranga
Of No, 1 Hatagachi

Indranil Pal
Son of Tarak
Chandra Pal
Of sell

Amitosh Halder
S/0 Niranjan
Of self

Sunil Kumar Roy
8/o Ram Chandra
Roy of sell

Shikander Sharma
5/o Upendra
Of self

Sayantani Baul
Adhikari

W/ o Debangshu
Of self

Binov Sarkar
Son of Dulal
Of self

‘Any charge of classification o character of land in this plot requires sanchion of competent aulhorty in kerma of ssc. § of the EKWMA Act, 2008
Page 34 of 45
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For Office Use Unly

ins this plot roquires sanction of compelent authority tn terms of sec 9 of the EXWMA Act 2006,

Page o¢  of fe ywfoof2018 oa:as PM

593



o b
—(’_}'ﬁ-—pl_ﬂ -L*Jal (.ﬂ},?

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Alghara J.L. No. 5 Police Station- Sonarpur
Plot No. 192 Class-Bil Area of land-(A); 17.20
Old Plot No. 130
Khatian No, Class  Share Share in the Particulars of Ryot Remarks
arcalA) [ Lessee
1601 Bil 0.0019 0.03 Biswajit Mondal
Son of Bachal
Of self
1609 Bil 0.0019 0.03 Gopal Chandra Maity
4/o Ratan Chandra
Of sell
1611 Bil 0.0019 0.03 Mitali Sardar
W /o Batul
Of sell
1628 Bil 0.00106 0.01 Pradhan Sau
5/0 Munshi
Of sell
1629 Bil 0.0022 0.04 Prem Kumar Mahato
S/o Ramdeb
Of sell
1636 Bil 0.0014 0.02 Alok Halder
5/0 Kangsa
Of self
1653 Bil 0.0067 0.11 Bijali Halder
W /o Biswajit
Of sell

wmﬂ”umﬁﬂhuﬁmﬂmdﬂ%hmﬂu 5o the ERWWA Act, 2006
For office se anly
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Government of West Bengal

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old PMlot No. 130

PLOT

Office of the Block Land and Land Reforms Officer
INFORMATION

(1615005

Block- Sonarpur

J.L, No. 5
Class-Bil

Police Station- Sonarpur
Area of land-{A): 17.20

Khatian No.

Class

Share in the Particulars of Ryot Remarks

arcalA)

[ lessee

1663

1715

1737

1738

1761

1762

1838

Bil

Bil

Bil

Bil

0.0019

0.0038

0.0024

0.0038

0.0019

0.0024

0.0009

0.03

0.06

0.04

0.07

0.03

0.04

0.01

Bhaskar SBengupta
Son of Amalendu
Sengupta
orpaz, 112,
Pateleswar, P.S,
Dashawamed
Varanasi

Alpana Pramanik
W /o Dilip
Of self

Anup Kumar Mondal
S/o Chandi Charan
Of sell

Sanjoy Barman
S/o Rabindra
Barman

Sadananda Mondal
Son of Chitta Ranjan
Mondal of sell

Tithi Mondal
W/o Anup Kumar
Mondal of sell

Nayan Kishore Das
S/o Padma Charan
Of sell

Any Change of classAcalion or characier ol land in ih piol roquires sancion of competent suthorly in terms of sec § of T EKWMA Act, 2006,
Page 36 of 45
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Any change of classification or characier of lund in this plot requires. sanction of competent suthonty in terms of sec ¥ of the ERWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No, 130

PLOT INFORMATION

[16 15005]
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Area of land-(A): 17.20

Khatian No.  Class Share

Share in the Particulars of Ryot Remarks
arcalA) /Lessee

1880 Bil 0.0025
1884 Bil 0.0019
1912 Bil 0.0041
1920 Bil 0,0061
1991 Bil 0.0007
2017 Bil 0.0012
2018 Bil 0.0012

0.07 Apurba Lal Ghosh
Son of Kartick Ghosh
Of self

0.03 Prasanta Halder
§/o Gurupada
Halder of sell

0.07 Prem Kumar Mahato
5/o Ramdeb Mahato
Of self

0.10 Udyan Pal
Son of Uthhan
Chandra Pal
Of sell

0.03 Nabanita Bagani
D/o Kripasindhu
Of sell

0.03 Sanjay Dey
S/o Sudhir Dey
Of self

0.04 Swapna Deyh
W /o Sanjoy
Of self

e

nmﬂmwmdﬂhﬁw“md“ﬁuﬂ&mm ol sec 9 of the EXWMA Act, 2008

For offics use only
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Any change of classification or character of land in this plot requires sunction of competent authority in terms of see 9 of the EKWMA Act 20800,
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District: South 24 Parganas
Mouza- Atghara

Plot Ne. 192

Old Plot Neo. 130

225 -
- ( m*‘r"(q .L@g{ &]}7

Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT

Block- Sonarpur

J.L. No. 5
Class-Bil

INFORMATION

11615005

Police Station- Sonarpur
Area of land-(A): 17.20

Khatian No.  Class Share

Share in the Particulars of Ryot
[Lessee

arcalh)

Remarks

2033 Bil 0.0019

2052 Bil

0.0019

2055 Bil 0.0012

2056 Bil 0.0013

2062 Bil 0,0006

0.0020

2065 Bil

2066 Bil 0.0020

0.03 Madhumita Adhikari
W /o Raju
Of self

0.03 Shyamali Mondal
W /o Bitish
Of sell

0.02 Subrata Kumar
Kuilya
Son of Akshya
Kumar Kuilya
Of self

0.02 Nandita Dolui i@
Kuilya,
W /o Subrata Kumar
Kuilya
Of sell

0.03 Mrityunjoy Rang
Son of Malay Rang
Of sell g

0.03 Alpana Sarogi
Son of Ramavatar

Sarogi of sell

0.03 Kalpana Sarogi
Son of Ramavatar

Sarogi of self

Any changa of ciassficabon or character of kand in thes plol requires sanctan of competent suthonty in terms of sec. 9 of the EXWIAA Aot 2006

For office use only
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District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No. 130
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Sonarpur
J.L. No. 5
Class-Bil

(1615005

Police Station- Sonarpur
Area of land-(A); 17.20

Khatian No. Class Share

Share in the Particulars of Ryot

arcalA) [ Lessee

Remarks

2072 Bil 0.0025

2078 Bil 0.0057

2089 Bil 0.0019
2004 Bil 0.0019
2095 Bil 0.0019

2101 Bil 0.0045

2113 Bil 0.0042

0.04 Sangita Pal

D /o Utthan Chandra

Pal
Of sell

0,10 Puja Kumari

S/o Rajendra Sau

Of self

0.03 Nitan Ghosh

Son of Nirmal Ghosh

Of self

0.03 Ramesh Das

Son of Pranballav

Das of self

0.03 Moumita Das

Son of Gouranga Das

Of self

0.08 Jayanta Kumar

Bhuinya

Son of Rampada
Bhuinya of sell

0.07 Shankar Das

Son of Lakshan Das

Of selfl

Any change of classification o character of (and in s piot requines sancion of compaient authorty n lerms of sec. O of the EXWMA Act, 2006

Foe office use only
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Any change of classification or charncter of land in this phot requires ganction ef competent authority in tenms of se¢ § of the EKWMA Act 2006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No, 192 Class-Bil Arca of land-(A): 17.20
Old Plot No. 130
Khatian No.  Class Share Share in the Particulars of Ryot Remarks
arealA) [ Lessee
2114 Bil 0.0008 0.04 Madhukar Roy
Son of Tarakeswar
Roy of sell
2115 Bil 0.0001 0.01 Urmila Devi
Son of Badrinath
Of self
2116 Bil 0.0025 0.04 Sachin Barmean
3/0 Bijoy Kumar
Barman of sell
2117 Bil 0.0003 0.02 Tutul Das
Son of Bishan Das
Of self
2118 Bil 0.0018 0.04 Archana Gupta
W /o Goutam
Of self
2119 Bil 0.0027 0.04 Goutam Gupta
Son of Gaya Prasad
Of self
2123 Bil 0.0022 0.03 Sumati Halder
W /o Palash Kanti
Halder of self

Any change of classfication of chasacier of land In this plol requires sanchion of compatent autiorty in terms of sec. 3 of Me ERWMA Act, 2008

For office use only
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Any change of classification or character of land in this plot requires. sanction of compelent sutharity b berms of see 9 of the ERWMA Act 2006.
For (Mfice Lise Only.
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 192 Class-Bil Arca of land-(A): 17.20
Old Plot No. 130
Khatian No. Class  Share Share in the Particulars of Ryot Remarks
area(A) [ Lessee
2124 Bil 0.0050 0.08 Maimum Nisha
W/o Md. Naimuddin
Of self
2137 Bil 0.0010 0.02 Puspanjali Das
W /o Nayan Kishore
Das of sell
2140 Bil 0.0007 0.01 (iouri Das
W /o Bishan Das
Of self
2144 Bil 0.0040 0.06 Giri Surja Swami
alias Debabrata Das
Son of Shankaranda
Giri of self
2152 Bil 0.0022 0.03 Subrata Das
Son of Biswanath
Das of self
2162 Bil 0.0008 0.05 Bikash Kochar
Son of Surajit Kumar
Kochar of sell
2178 Bil 0.0005 0.03 Rimjhim Kumari

Son of Banti Thakur
Of self

Any change of classification or character of land in fhis plof requires sanclion of competend sufhonty in herms af sec. 9 of the EKWMA Act, 2008

For office use only
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Any change of classification or character of [and in this plot requires sanction of competent suthority in terms of see 9 of the EKWMA Act 2006,
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District: South 24 Parganas
Mouza- Alghara

Plot No. 192
Old Plot No.

130
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

Block- Sonarpur

J.L. No. 5
Class-Bil

[1615005]

Police Station- Sonarpur
Area of land-(A): 17.20

Khatian No.

Class

Share

Share in the
arealA)

Particulars of Ryot
/ Lessee

Remarks

2179

2206

2236

2237

2239

2260

2262

Bil

Bil

Bil

Bil

Bil

Bil

Bil

0.0006

0.0006

0.0010

0.0010

0.0048

0.0019

D.0006

0.04

0.03

Q.01

0.02

0.08

0.03

0.04

Cioutam Kumar
Sardar

S/o0 Rabiram Sardar
Of selfl

Goutam Kumar
Sardar

Son of Rabiram
Sardar Of self

Sushanta Banerjee
Son of Brahma Pada
Banerjee of sell

Nilu Banerjee
Son of Brahma Pada
Banerjee of self

Bijali Halder
W /o Biswajit Halder
Of self

Rabin Mondal
W/o Shyamlal
Of self

Ujjala Das
Wife of Gouranga
Das of sell

Any change of classification or character of land in this plol requines sanchion of competent aularity in sfms of sec. 3 of the EKWMA Act, 2006,
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Any change of classilication or charcier of land in this plot requires. ginction ol competent suthority in eems of seo 9 of the EKWMA Act 2006
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

District: South 24 Parganas
Mouza- Atghara

Plot No. 192

Old Plot No, 130

PLOT INFORMATION

[1615005]
Block- Sonarpur
J.L. No. 5 Police Station- Sonarpur
Class-Bil Arca of land-(A): 17.20

Khatian No.  Class Share

Bhare in the Particulars of Ryot Remarks

arealA) /Lessee
2263 Bil 0.0008 0.05 Subhash Kumar
Singh
Son of Mano] Kumar
Singh of self

2264 Bil 0.0010

2274 Bil 0.0010

2275 Bil 0.0010

2285 Bil 0.0018
2289 Bil 0.0009
2294 Bil 0.0016

0.04 Sabita Ghosh
Wife of Partha Pratim
Ghosh of self

0.02 Anita Mishra
Wife of Ramakanta
Mishra of self

Q.02 Ramakanta Mishra
Son of Nanda
Kishore of self

0.02 Mriganka Mohan Das
5/o Kirod Gopal Das
of self

0.07 Bandana Das
W /o Haridas Das
Of sell

0.03 Rajdwip Sau
Son of Radhe
Of self

Ay change of ciassiicalion of characier of 1nd In Tis plot requines sancaon of compesent ulharky 1 18NS of sac, § ol e ERWMA ACL 2008,

For office Lse ondy
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Any changs of classification or charscter of land In this plot requires yanction of competent suthority in ferms of see 9 of the EKWMA Act 1006,
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Pargnnan Block: Sonarpur
Mouza- Atghara J.L. No, 5 Palice Station- Sonarpur
Plot No. 192 Class-Bil Area of land-(A): 17.20
Old Plot Na. 130
Khatian No. Class  Share Share in the Particulars of Ryot Remarks
area(A] [ Lessee
2300 Bil 00,0004 0.03 Shamal Kishore Roy
5/0 Rasik Kumar
Roy of self
2319 Bil 0.0019 0.03 Maya Ghosh
W /o Nantu Ghosh
Of sell
2327 Bil 0.0009 0.01 Gayetri Pramanik
W /o Amiva
Paramanik of sell
2328 Ril 0.0009 0.01 Amiya Pramanik
Son of Bharani
Pramanik of scll
2329 Bil 0.0002 0.02 Chandana Das
Wife of Prabir Das
Of sell
2330 Bil 0.0004 0.04 Rita Roy
Son of Prafulla
Kumar Roy
Of aell
2331 Hil 0.0008 0.07 Sourav Chatterjee
Sarmistha Chatterjee
Of self
Emimwwﬁwhﬁpﬂmmﬁmmﬂﬁhmdm 7 of e EXVIMA Act. 2000
For office wsi only
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Any change of classification or character of land in this plot requires sunction of competent authority in erms of sec 9 of the EKWMA Act 2006,
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District: South 24 Parganas
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

(1615005

Block- Sonarpur

Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 192 Class-Bil Aren of land-{A): 17.20
Old Plot No. 130
Khatian No, Class  Share Share in the Particulars of Ryot Remarks
arealA) [ Lessee
2332 Bil 0.0003 0.03 Jhunu Dey
D/o Rabin Dey
Of self
2333 Bil 0,0002 0.02 Prabir Das
Son of Narayan Das
Of sell
2338 Bil 0.0003 0.03 Pankajpani Saha
Son of Khargpani
Of self
2350 Bil 0.0030 0.05 Samar Pramanik
8/o Hiren Pramanik
Of sell
2354 Bil 0.0029 0.05 Gita Roy
Son of Praffulla
Of self
2356 Bil 0.0009 0.01 Suvendu Naskar
5/o Mahadeb Naskar
Of self
1.0000 17.2

Ay change ol classication o characier of &ind i [hs plol requires sanchion of competent authodty in lems of sec. § of the EKVWMA Act 2008
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Certified to be the English translation of an Information of Plots in Bengali
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Government of West Bengal
Office of the Block Land and Land Reforms Officer

PLOT INFORMATION

[1615005]
District: South 24 Parganas Block- Sonarpur
Mouza- Atghara J.L. No. 5 Police Station- Sonarpur
Plot No. 192 Class-Bil Area of land-(A): 17.20
! 4 Old Plot No. 130

‘Khatian No.  Class  Share Share in the Particulars of Ryot Remarks
[ area(A] [ Lessee

2332 Bil 0.0003 0.03 Jhunu Dey
D /o Rabin Dey
OF self

2333 Bil 0.0002 0.02 Prabir Das
Son of Narayan Das
Of self

2338 Bil 0.0003 0.03 Pankajpani Saha
Son of Khargpani
Of self

2350 Bil 0.0030 0.05 Samar Pramanik
S/o Hiren Pramanik
Of self

2354 Bil 0.0020 0.05 Gita Roy
Son of Praffulla
Of self

2356 Bil 0.0009 0.01 Suvendu Naskar
S/o Mahadeb Naskar
Of self

~1.0000 17.2

Ay change of classificalion of ehareler of land in this plof requires sanction of competent muthorty i ierms of sec. 8 of the EKWMA AZL, 2006
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